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AT T, 2. TEA
SaeT vE/Er - famer
AT, 3. TSTHHTT
FTELT U/ — FATT
EIERL

642/P

696

643/t

WEREEEL)

0.0566572

1. g9 T
/3T - SUFAT
LT, 2.3 AT qE
ST/ - I
IR, AT
LA SaAT, TH/EAT
- famrer TaeT

643/P

697

645/t

e (fee)

0.0121408

TATEr-1. 97T G
/3T - TS FATT
TTHTY, 2,597
AR S aeg/a
EIEER:REIES
AT - T
EERIRRE I EE T
EERIR]

645/P

698

646/1t

0.14569

TALET-1. TS
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TR T/ -
SAFHAT THTY, 2.
HTAT TR ST/
- o TS HEH
AR 1. FTe
EERIRRE IR EE T
TIAT, 2. TSIEHTT
STERT TH/E — AT
EIEAL

646/P

699

647/4t

EEl UEREEED)!

0.0323756

AT~ 1. AT
AT U/ -
STfaTer AT, 2.
SAYLAAT ALHIT
SAT/A - LT
LA, AT
Tt FEHT, /A —
[ECECRKECIEY
647/P

700

648

IGELl WEREEEL)

0.1254553

TeAter:-1. e
AT U/ -
STaATIr TTFIY,

2. 97T g

T/ - AT

LT, AFIOAT- 1.
TrfeaT JXHT va/E
— e T 2.

T HLRTE /3T -
[EEE ERRCLEILS
648

701

649

[GEll WEREEEL)

0.0890328

TAEr-1.97g 9%
AL U/ - SATHAT

TR, 2.37918 919
AR Sa/a -
RIESFEEEIE
AR MrfeeT
T, Ta/er — g4
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RESES
649

702

650

WERIEEEL)

0.0768919

TAter-1. T
TR U/ - SATAAT
LT, 2. SHATAT
AL TA/AT -
qefTv T
Ao Mrfear
YT, T/ — e
AT, T TR
/3T ITATAT
GAETES

650/4105

703

651/dt

UERIEEED)

0.0404694

TAEr-1. T THT
/3T - ST
TR, 2. 9TaTAT
LA S/ -
qefT¥ T

AR - fasper
AT, T/ -

651/P

704

652

0.0971267

TATEr-1. 90T 997
/3T - AT 997,
2 TS 97T Tq/A
- &I I97.

652

705

653/dY

0.0849858

TATEr-1. 3T T97
/AT - ERETET 997,
2 39T 997 ST/ -

EIESICERS
653/P

706

688/dY

0.0040469

Tred. AU B
688/P

707

711/t

0.0040469

TATEr-1.qFHATT

AT U/ - TET
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ALY, 2,394l
AL TA/AT -

HFHTT TLFTL.
711/P

708 712/9%

[EEL UEREED!

0.072845

TeAter-1. et HrEgA
T UH/AT - AYHEA
i, 2.fg T
ST/ - ereft g
HEP

712/P

709 714/4%

fafa(faeem)

0.0485633

AR - AT
9T, TH/EA- AT
EER)

714/P

710 715/d%

fafa(faeem)

0.0687981

AR 1. g
9T, TH/EA- AT
o7, 2. Tt AT,
S/ AR
AT

715/P

711 715/4%

farfa(faeam)

0.0202347

ST qaTe, UH/E-
[ERIER:RCOR

ST HTHTY,
ST/ o
IR, A OAT -
st et
Ta/A- AT FieT
ST, FoTd qLRTT
UH/3T- [aAaT T3,
715/4302/P

T T AT TEERT

712 321/t

0.0040469

AT ST U/
- AT AT
321/P
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713

381/dr

0.0121408

1.9 TS qEFTY,

2 YA qHTY, 3.
T T, 4. 99T
EEARTL U/ - 9ATHT
EEGREEETES

381/P

714

387/dT

0.0809389

TISTITET FATE, U/
- fAferee werre
387/P

715

389/dT

0.0364225

TgALHT FeATS
ST/ - gHI
FATS,

389/P

716

390/7t

0.2266289

1.ZTRTE AITHF,
2.91e TIHF vg/e
- TTHTATT ATTH,
A1, A
foreame, day/e -
e faeam 2.
FHTA ATTHE, T/
— ATE AITHE & 3.
AT AHETY T,
TAY/AT — FH T
390/P

7

392/t

0.0040469

1 TTHTATT TITH,
2.THYT =7 W
/3T - foaraeT
AT, 3. 3T &1
AT TR/ - ST
EERLEED

392/P

718

394/t

0.0687981

1. THTHTT AT, 2.
T FR TITHF
/AT - AT
AT, 3. 3T &1
ATTHF TH/A - T

EERUEED
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ElERERER UK
S THT, TH/3AT- 7T
394/P

719

395/t

G (1)

0.0040469

1. Tele% 9% 319, 2.
STfvg =% 219 /e
S R B AL
395/P

720

396

G (A1)

0.0647511

el = T
(FTEHT) AT -2 ot
5% I, AFLIAL-
1. IO ALFIY,
/3T — IHET AHT
2. Mt 3T, da/eEr -
Uedl. faeT ay 7T 3.
e feream, ve/Er
- e e

396

721

397

T (1)

0.0566572

TeAT HTAT <,
/- ATt g
ST, AR -
TOTST FARTE, U/ —
SHLT FLHT

397

722

398

= (A1)

0.0404694

TEAT HTAT =T,

T /- ATeft TigT
ST

398

723

399

0.0161878

AT /AT 34T,
Ta/A- ATl g
eI

399

724

400

0.14569

1. Toivg 9% 219, 2.
STid= =% T UH/a
- 93d 9% a9,

AR a- 1. 3T
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AT, ST/ —
e A 2. fig
T, T/ — H T
3. ¥ T, UH/aT -
Sfdvs =% 219 4. 99
T, T/ — A=
=g T 5. fagm 3,
T/ - gET T
6. srf=ar 3™,

TSI/ — AT

T 7. T AT EE,
T/ — A+ 719 8.
foreetar &, ve/Er -
0 T9 9. HE T,
/3T — ST 219
10. FIAT FATHIE,
/3T — FHIT TLHTT
11. 2fdar =9, /e
— Fstter a9 12.
ST AL, U/
— qATT qLHT 13,
SfaeT T, SH/e -
ST TTHTL, 14.
ST T, T/ -
THATT AL

400

725

401

0.0404694

TSTT el I8 U/
- FATHTAT 3T,
AR 1. Maw
foreaTe, ve/a -
e faeame 2.
FHTA I, U/
— ATe AT, 3.
FUTAT ASHATY T,
I/ — T o,
4. TTRST ST,

T/ - T I,




132

THE GAZETTE OF INDIA : EXTRAORDINARY

[PART II—SEC. 3(ii)]

5. fome it
T/ — T I,
6. TRH AT,
/3T — |Te T,
7. AT I, 8.
TSI TLHTT, T/ —

gydTdra 9T, 9.
[EREIRRELILN
Creg/E — e
[EEZIE]

401

726

402/4T

0.0121408

foraer s ACHTY,
/3T - a5
T

402/P

727

403/t

0.0364225

Srq &8 Uq/eT -
9T FE
403

728

404/4%

0.1295022

1.9 TS 94FI,

2 YA 9T, 3.
QT T, 4. 99T
AT U/ - $ATHT
T qLHT

404/P

729

405/4T

AE(TTT)

0.0040469

1.9 TS qEFTY,

2 YA 9T, 3.
qefT TaTe, 4,999
AT U/ - 9ATHT
A A

405/P

730

408/4T

AE(TTT)

0.0121408

AT /AT 34T,
Ta/AT- ATl T
ST,

408/P

731

409/4T

0.0809389

AT /AT 34T,
Tq/AT- ATl g
AT, LA
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732

435/t

0.1740186

733

439/t

0.0040469

734

447/

0.1537839

AT FATS,

A/ — TES (A
FATS, AFLAAL- 1,
ST FeTE, U/ -
BESIREXIEPA
et FeaeT,
GEIRE I
e T

447/2120

735

447/

0.1052206

Al FATS, TA/A-
[ECEREEIES
447/2116/P

736

447 [T

0.1092675

IEIATH FeATS 1/
NEREIIE
AT - G
FATS UE/AT- T
FATS

447/2132/P

737

448/4T

0.1537839

TrefT FATS TACT/AT

TATHIEA FATS
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448/P

738

449/FY

ISl AqTT 0.4127883

1. 5T 97 FATS, 2.
SITATTET FeTs,
3.357 A0 el
/3T - 9ATHTIR
FALS

449/P

739

450/4%

IGEL 1T 0.0121408

TEdT FeATS THT/3 -
TIAHOT FATS
450/P

740

451/4%

EEl 1T 0.0809389

1. FeTeT FE FATS, 2.
ITAITET FATe,
3.357 A0 el TS
/3T -2 SATHTIR
FAE

451/P

741

452/4%

EEl Tt 0.1699717

EIECCEEIES
TH/3AT- AT FATs
452/P

742

453/47

BRI T 0.513962

TISTTET FeATS, U/
- frferer e,
AFLOIT- 1.
FATS, VT — et
FATS 2. TATLSTT
FATS, VST —
TTSTITET FATS
453/P

743

454 /%t

GEL 1T 0.0040469

1. ALY FATS,
2.t FaTE,
3.37%0 FATS,

4 AT FATS
T/ -: T FATS
454/P

744

461/dT

GEL 1T 0.0040469

AT FATS

I/ TELT FATS
461/P
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745

502/t

0.0323756

Trad. A B
502/P

746

622/t

0.0040469

e R AT
(FreITS) T3/ -
e o (FreTs)
622/P

747

623/dY

0.222582

gieig Ferrs v/ -
ECKEETIES
AFAT:- FTLA
LRI, U/ -
e AT, ar

T T Sae/e-
EELRTE
623/P

748

652/t

0.2468636

1. FATHI FATE
TR/ -2 TT FHTT
FATS, 2. 3T
FATE S/ T
FHTL FATE,
AFOTT:- T
FeATS, e/ — faete
FATE

652/P

749

653/dt

0.2266289

SIS FATS

TSI/ - MTATITR

FATS, AFATC- 1.
T FATS, TH/A -
farere weTs 2. A
FATS, U/ —
TITEET TaT FATs
653/P

750

654/4t

0.1375961

Tfae FATS: TH/AT -
HRTITH FTS

AR aT- 1. 3@
ALY, TAC/AT — T
T qvFTT & 2.

QATHS =T, TH/EAT —
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TEHeAT JT
654/P

751

655/1636TT

IGEL 1T 0.0040469

EEERIE]
STRTICAT, UH/ ST,
STHTTAT, 9% TeheT
STHTITAT, TH/al- =55
T STHTIAT,
shrue ST

TH/3T- gREAT

/- feETEe
ST, fewd
STATRAT, /-
FTATTH ST,
AT ITE ST,
YT FHe T STHTIAT,
T /A AT

FTATITH STATICHAT,
T/ eTH Hig T,
STHTIAT.
655/1636/P

752

694/%t

GEL 1T 0.0485633

HRTHT =T Saeg/al
- AT FF AT
694/P

753

695/4Y

ISl ATl 0.072845

EIEIERCIE R E
- 9T =R A,
Y LECIRCIL]

A/ -2 ETATA
EIEEIEZ\ERES
TTTITHRT L ET.
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¥

ESIERD
695/P

754

699/dY

0.2347228

STfovx JYhTT TH/E -
: FATIRIT T,
AR 1. 3@
AT, ST/ — Tef
T qHTT, 2. 991
AT, /- STiaw=
GAEAES

699/P

755

700/t

0.0566572

ST T /e -
: I =5
700/P

756

701/9%

0.0445164

AATESTT qLRTT
LT I
T

701/P

757

702/9%

0.0607042

1941 FHTT TLHT
/3T -2 ST 5%

TR, 2.9 =T
LR ST/ -
TET FHT T,
AregoaT- 1. T
TEATHT, TAC/A —
TSTAT el JeaTHT
702/P

758

703/t

0.1214083

o=
Hled., AU YT,

[enN [enN
Sl [HA - 1. AT

TEEHT, SIS/ —

ST el Tea<HT
703/P

759

706/t

0.0040469

FOUT AT STHTITAT,
KEEIEINEE]
ST,

706/P

760

707/9%

0.1578308

FOUT HIgA ST,

UH/3TT- T
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STHTIAAT, S Aa:-
1. STTE TEHTL, T/
— FATHTAT JLFIY,

2 TS T3,
/3T — HTer T2,
3.3 TH 3T,
T/ — IT TTH
707/P

761

708/dT

EE T 0.0161878

FOUT HIgA STHTIAT,
/- AT
ST, A ae:-

qiora e, vHy/aA-
EEIRSEER]

708/P

762

709/t

EEl 1T 0.0040469

T /IS STHTAAT,
TR/ AT
SRR

709/P

763

7121t

EEl ATt 0.1618778

FOUTT /IS STHTIAAT,
/- TR
SRR

712/P

764

713/d%

IGEil qTT 0.072845

T HIEH STHTIAT,
/- AT
STATTRT.

713/P

765

723/t

S——- AT 0.0040469

Tred. AU B
723/P

766

724/t

EEl 1T 0.0121408

1. f1ew Fvwr e/
- FATET qLATY,

2 =TT qEERT
TI/eT - HAEw

TLHTT, AFIIAL:-
TEASIIT TEHTT,
/3T — e qeEwT
724/P
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767

725

0.0809389

EEERIE]
STRTICAT, UH/ ST,
STHTTAT, 9% TeheT
ST, TH/al- =55
AT ST,
Sfroe ST,
TH/3T- gREAT
STATAT, ey
ST, AT Jiga
ST, /-
TAAT TATA STHTIAAT,
AT TATA STHTIAAT,
TAT TS ST,
/- feETEe
SRUGRIREEG
STHTTAT, /-
SFIATCTH ST,
AT ITE ST,
IUT Fe AT STHTAAT,
T /A AT
HTe=. STATRAT,

FTATITH STATICHAT,
T/ eTH Hig T,
STHTIAT.,
AR~ TEASHA
LT, U/ — ofiET
SEEIE

725

768

726/%

alel

0.0080939

1. f1ew Fvwr e/
- JIQd LT,

2. g JeET
TSI/ - HAEw
EREAES

726/P

769

729/d%

0.0566572

TSI FHTE STHTTAAT
U/ -: STATITY
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STHTIAAT, S Aa:-
RS T TR,
/3T — AT qaeEwT
729/P

770

730/

GEL 1T 0.0607042

EEERIE]
STRTIAT, UH/ ST,
STHTTAT, 9% TeheT
STHTIAT, UH/aM- =55
AT ST,
STeTE ST,
/- gREAT
STATAT, e
ST, AT Jige
STHTTTET, TH/E-
TAAT TATA STHTIAAT,
AT TATA STHTIAAT,
TAT T ST,
/- feETEe
ST, e
ST, TH/E-
AT STHTIAT,
AT ITE ST,
IUT FHe T STHTAT,
T /A AT

T STATIAT,
/AT TR g,
STHTIAT.,
EIE2\EDES

730/P

771

731/t

ISl ATl 0.1011736

EEERIE]
STHTIAT, UH/ ST,
STHTIAAT, =% STohReT
STHTTTAT, TH/aM- 5%

Srae ST,
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/- gEAT
STATAT, e
ST, AT Jea
STATIT, TH/E-
TAAT TATA ST,
AT TATS STHTIAAT,
TAT LT STHTIET,
/- fEETa
SraTET, fTwa
STHTTAT, /-
FTATCTH STHTIAET,
AT ST ST,
ST e dT ST,
TI/AT- ATAT
FTATCTH STHTIAET,
/3T eITH HigT.
ST, AR ae:-
e faeam, vey/er
— SR e
731/P

772

734/d%

0.1537839

EEERIC
STHTIAT, UH/ ST,
STHTIAT, 9% TeheT
ST, Tq/al- =55
T STHTIAAT,

Sthaa SHTET,
/- gREAT
STATAT, ey
STHTTET, TH/E-

o [enN
Al dlg™. STHITAAT,

LAl @Yl \YiHllraW,
AT TATA STHTAT,
TAT T AT,
T/ [HaEE
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ST, fEwd
STATTT, /-
AT STHTIET,
AT ITE ST,
IUT e T STHTIAT,
T /A AT
FIATCTH ST,
/3T TR Hig.
STHTTAT.

734/P

773

735/t

EEl ATt 0.0040469

EEERIES
STHTTCET, U/ AT TH
STHTIAT, 9% TeheT
STHTITAT, TH/a- =55
T STHTTAAT,
STATE ST,
/- gREAT
STATAT, e
ST, AT Jige
ST, TH/E-
ST Hled. AT,
TAAT TATA STHTIAAT,
AT TATA THTIAAT,
TAT TS STTIET,
/- feETEe
SRUGRIREE G
STHTTET, TH/E-
TIATTH AT,
AT ITE ST,
JUT e dT STHTIAAT,
ST/ - AT

T STATIHAT,
/3T eTH HigT.
STHTIT.

735/P
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774

736

0.0809389

EEERIE]
STRTICAT, UH/ ST,
STHTTAT, 9% TeheT
ST, TH/al- =55
AT ST,
Sfroe ST,
TH/3T- gREAT
STATAT, ey
SraTaET, e Jiga
ST, /-
TAAT TATA STHTIAAT,
AT TATA STHTIAAT,
AT T ST,
/- feETEe
SRUGRIREEG
STHTTAT, /-
SFIATCTH ST,
AT ITE ST,
IUT Fe AT STHTAAT,
T /A AT

[enN
ATATH SIHTTAAT,

T/ eTH Hig T,
STHTIAT.,
EIER(ERRRIEE LIRS
LT, U/ — ofiET
GRS

736

775

737/t

0.0283286

1. =% AT STTAT
T/ SATATH
STHTTAT, 2. F% TehdT
ST, TH/al- 5%
T STHTIAAT, 3.
SfAIE ST,
/- gREAT
STHTAT, 4. e
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ST, 5. e
HTgd STHTAAT UH/3-
6. TAAT I
STHTIAT, 7. AT
TATA STHTIAAT, 8.
TAT IS ST
/3T [HarE
SHTIET, 9. fawd
STHTTAT /-
FTATTH AT,
10. &t a9
STHTET, 11, 36T
e T STATAAT
TI/AT- ATAT
e, 1T, 12,
AT STATAT
T/ eITH HigT.
STHTIAT.,
AR 1.389
ALY, U/ — a1
AT, 2.9 05T
e dq/a- TdT
EERE

373/P

776

738/dT

0.072845

EEERIC
STHTIAT, UH/ ST,
STHTTAT, 9% TeheT
ST, TH/El- 5%
T STHTIAAT,

Stehaa SHTET,
/- gREAT
STATAT, ey
STATRET, /-

o [enN
Al dlg™. STHITAAT,

[enN
LAAT cdTel STHTTd AT,

TAT ST STHTIAAT,
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Tt IS ST,
/- fEETa
ST, fawd
STHTET, UE/e-
AT STHTIET,
AT ITE ST,
IUT FHe T STHTICAT,
T/ FATAA
AT ST,
/3T TR HigT.
STHTTAT.

738/P

777 739/t AT ATt 0.0849858|[7TTed. AT =T
739/P

778 740 LR i 0.0566572|[¥TT=d. U BT
740

779 740/1824 LR ik 0.0040469|[¥TT=a. U BT
740/1824

780 7418 EEil ATl 0.1416431|[FTH & ST
/AT - X =
STHTTAT

741/P

781 744/4% EEL ik 0.0121408||1. FgaTer STHTTAAT
/AT -2 T
STHTAAT, 2. gaeret
STHTIAT Saeg/3 -
JEATA STHTIAAT
744/P

782 745/41 IGEl AT 0.0080939||1.3TT=r=T SrHTfaT
/3T -2 gaTodT
AT STHTIAAT,
2.7 STHTAT
/AT -: ATTAT
STHETAET

745/P
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T T AT I TFHATIC

783

10/d%

0.1537839

TATAT: T ATt
STHTIOAT UH/3T o+
T STHTAT,
AT 1. faer
ST, UH/AT LA
T, 2. AT
X ST vE/E
STHTITET 3. 9aT
HTTOT STATTAT
/3T T ATt
ST,

10/P

784

13/4%

0.1740186

TATAT:- {HT ATHT
STATTAAT U/ TTem
T ST,

AR 1. 72T
FHTL STATAAT
/- ST gL
STHTITAT 2. {1 240
STHTTAT UH/3T- 8T
TG 3. ALHT AT
ST UH/E- .
T T e HT
13/P

785

2/dr

0.2670983

TATAT:- HITATA
EERIRRIE I C LR R
EERIRH

2/P

786

21

0.0849858

AT - qIF =%
/3T, LT 3.
21/P

787

22/t

0.0809389

TATY:- THTAT Tg
T U/, TS
T I

22/P
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788

23/t

G (1)

0.0445164

TATAT:- L& =% a1
/3T, T T,

AF T FAT
STATTT, /-

et faar Aree
STHTIET, FFT
STHTTET, UE/e-
STHTRET

23/P

789

244y

= (A1)

0.0161878

AT - T T
T /AT, AT
FieT a9, AFRIAT
FHEITH STHTTCAT,
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MINISTRY OF ROAD TRANSPORT AND HIGHWAYS
NOTIFICATION

New Delhi, the 24th February, 2026

S.0. 979(E).— Whereas by the notification of the Government of India in the Ministry of Road
Transport and Highways, S.0.1041(E) Dated:28/02/2025, published in the Gazette of India,
Extraordinary, Part Il, Section 3, Sub-section (ii) issued under sub-section (1) of section 3A of the National
Highway Act, 1956 (48 of 1956) (hereinafter referred to as the said Act), the Central Government
declared its intension to acquire the land specified in the Schedule annexed to the said notification for
building (widening/four-laning, etc.), maintenance, management and operation of NH8 in the stretch of
land from Km. 422 to Km. 446.05 in the district of Khowai in the state of TRIPURA

And whereas the substance of the said notification has been published in “North East Colors” dated
07/03/2025 , “Ajker Fariad” dated 07/03/2025 ; under sub-section (3) of section 3A of the said Act;

And whereas the Competent Authority has received objections filed under Section 3-C, considered
and settled the same appropriately;

And whereas, in pursuance of sub-section (1) of section 3D of the said Act, the competent authority
has submitted its report to the Central Government;

Now, therefore, upon receipt of the said report of the competent authority and in exercise of the
powers conferred by the sub-section (1) of section 3D of the said Act, the Central Government hereby
declares that the land specified in the said Schedule should be acquired for the aforesaid purpose;

And further, in pursuance of sub-section (2) of section 3D of the said Act, the Central Government
hereby declares that on publication of this notification in the Official Gazette, the land specified in the said
Schedule shall vest absolutely in the Central Government, free from all encumbrances.

SCHEDULE

Brief description of the land to be acquired, with or without structure, falling within the NH8 in the
stretch of land from Km. 422 to Km. 446.05 in the district of Khowai in the state of TRIPURA

[State: TRIPURA || District: Khowai |
SI. No. Survey/Plot Type of Land || Nature of Land Area Name of Land
Number (in Hectares)|| Owner/Interested
Person
Lt | 2 L3 | 4 | 5 | 6 |

|Ta|uk: Teliamura |

|Vi||age: Laxmipur |

1 2186/P Government River 0.0526103(|Govt. of Tripura,
Occupier Sri Gopal
Das S/o- Lt.Atul Das

2 2187 Private Naal 0.0242817|| Rayati-Rajmohan
Debnath S/o-Joy
Chandra Debnath
,Occupier-1.Smt.juma
Sarkar Bhowmik
W/o-Kamal Sarkar
2.Satarupa
Chowdhury D/o-Ajit
Chowdhury.

2187/P

3 2188/P Private Naal 0.1497369|| Rayati -Purna Kumar
Jamatia S/o-Nitya
Karma
Jamatia,Occupier-
1.Smt.Juma Sarkar




[T 1l—=vs 3(ii)]

HTLT =T TSI AT

163

Bhowmik W/o-
Kamal Sarkar
2.Satarupa
Chowdhury D/o-Ajit
Chowdhury.

2188/P

4 2259/P

Government

River

0.2711453

Govt. of Tripura,
Occupier 1.
Sri.Gopal Das S/o-
Lt.Atul Das, 2.
Smt.Shriti Rani Das
W/o-Nantu Das, 3.
Sri.Ranjit Das S/o-
Dina Bandhu Das, 4.
Sri Biplab Das S/o-
Santosh Das
2259/P

5 2260/P

Government

Naal

0.2792392

Govt. of Tripura,
Occupier 1. Smt.
Juma Sarkar
Bhowmik W/o-
Kamal Sarkar
2.Smt.Satarupa
Chowdhury D/o-Ajit
Chowdhury. 3. Sri.
Rabindra Das S/o-
Monrnohan Das, 4.
Sri.Chandan Das S/o-
Dhirendra -Chandra
Das.

6 2261/P

Government

Naal

0.3439903

Govt. of Tripura,
Occupier- Sri
Premsish Debnath
S/o- Lt. Krishna
Kanta Debnath
2261/P

7 2262/P

Government

Naal

0.1375961

Govt. of Tripura,
Occupier 1.Srnt.
Juma Sarkar
Bhowmik W/o
Kamal Sarkar
2.Satarupa
Chowdhury D/o-Ajit
Chowdhury

8 2263/P

Private

Naal

0.0161878

Alotte-Dilip Kumar
Debnath,S/o-
Bishambhar
Debnath.Occupier-
Sri.Premashish
Debnath S/o-
Lt.Krishna Kanta
Debnath

9 3106/P

Government

Viti (naal)

0.0040469

Govt. of Tripura, WR
(Irrigation and land
Flood Protection
department)

3106/P

10 3155/P

Government

Dukan (naal)

0.0080939

Govt. of Tripura,
PWD
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||3155/p

11 3156/P

Government

Naal

0.0161878

Govt. of Tripura,
PWD
3156/P

12 3163/P

Government

Naal

0.0242817

Govt. of Tripura,
PWD
3163/P

13 3337/P

Private

Naal

0.0364225

Sujit Sharma S/o
Sachindra Sharma,
Occupier 1. Sri
Malati das w/o
mithan chandra das,
2. Sri Surajit Sharma
S/o- Sachindra
Sharma

3337/P

14 3338/P

Private

Naal

0.0242817

Rai Haran Sharma
S/o Hari Das Sharma
3338/P

15 3469/P

Private

Chara (naal)

0.0040469

Paresh Chandra
Mandal S/o Radha
Charan Mandal
3469/P

16 3470/P

Private

Bastu (tilla)

0.0040469

Paresh Chandra
Mandal S/o Radha
Charan Mandal
3470/P

17 3471/P

Private

Viti (naal)

0.0080939

Paresh Chandra
Mandal S/o Radha
Charan Mandal
3471/P

18 3477/P

Private

Balur chaar (naal)

0.0040469

Paresh Chandra
Mandal S/o Radha
Charan Mandal
3477/P

19 3478

Government

Balur chaar (naal)

0.0485633

Govt. of Tripura
3478

20 3479/P

Private

Balur chaar (naal)

0.2266289

1. Bisha Chandra
Riang Chowdhury
S/o Metha Roy Riang
Chowdhury,
2.Dhananjay Riang
Chowdhury,
3.Ashwini Riang
Chowdhury S/o Goa
Chand Riang
Chowdhury,
4.Dahram Reang
Chowdhury,
5.Jagatchandra Riang
Chowdhury,
6.Charma Riang
Chowdhury,
7.Birendra Riang
Chowdhury S/o
Annada Charan
Riang Chowdhury
3479/P
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21 3481/P

Government

River

0.1861594

Govt. of Tripura
3481/P

22 3484/

Private

Viti (naal)

0.1295022

Nifromag Karbari
S/o Krai Chandra
Mag, Occupier- 1.
Amarsingh Molsom
S/o- Nanda Kr.
Molsom, 2.
Labrechai Mog S/o-
Phangya Mog, 3.
Ramesh Chandra
Molsam S/o- Nanda
Bahadur Molsam,
3484/P

23 3485/P

Private

Viti (Naal)

0.1335492

Nifromag Karbari
S/o Krai Chandra
Mag, Occupier -
Sanjoy Jamatia S/o-
Chandan Jamatia
3485/P

24 3487/P

Private

Viti (naal)

0.14569

1.Cheilao Mug S/o
Barokangchai Mug,
2.Kraiksa Mug S/o
Barokangchai Mug
3487/P

25 3491/P

Government

Road

0.0161878

Govt. of Tripura
3491/P

26 3495/P

Private

Viti (naal)

0.0971267

Chhota Kongchai
Mug S/o0 Moshi Mug
3495/P

27 3496/P

Private

Bastu (naal)

0.0566572

Chhota Kongchai
Mug S/o Moshi Mug
3496/P

28 3498/P

Private

Viti (naal)

0.0768919

Chew Mug S/o
Kongchai Mug
3498/P

29 3499

Private

Bastu (naal)

0.0445164

Chew Mug S/o
Kongchai Mug
3499

30 3500/P

Private

Viti (naal)

0.1699717

Machathai Mags S/o
Akri Mag Occupier -
Mongsatru Mog S/o-
Lt. Aroy Mog,
3500/P

31 3501

Private

Bastu (naal)

0.0404694

Machathai Mags S/o
Akri Mag
3501

32 3515/P

Private

Chara (naal)

0.295427

1.Gautam Mug,
2.Ugya Mug,
3.Paichai Mugh S/o
Mangsajai Mugh,
4.Sudoku mug,
5.Shatayana Mug,
6.Angara Mughs S/o
Kancha Mugh
3515/P

33 3517

|| Private

||Pukur par (naal) ||

0.0566572|[1. Chailaphru Mog
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Chowdhury, 2.
Manik Lal Mog
Chowdhury, 3.
Mangsafroo Mog
Chowdhury, 4.
Mame Mog
Chowdhury S/o
Mathur Mog
Chowdhury. 5.
Mangin Mog
Chowdhury S/o
Mathur Mog
Chowdhury,
Occupier - 1.
Rajkumar Debbarma
S/o- Renu Debbarma,
2. Dayapati Reang
W/o- Bhupendra
Reang , 3. Kegochai
Mog S/o- Goutam
Mog, 4. Anindita
Mog Sharma W/o-
Kalu Mog Sharma ,
5. Bisuna Mog
Sharma D/o- Krishna
Prasad Sharma, 6.
Sima Mog Sharma
W/o- Damen Kumar
Misra, 7.Usha Mog
Sharma W/o-
Marchw Mog,
8.Angajoy Mog S/o-
Ugya Mog, 9. Anjali
Mog W/o- Uttam
Mog, 10.Upendra
Molsom S/o- Nanda
Kumar Molsom, 11.
Prasana Kr. Reang
Slo- Sarbangfa
Reang.

3517

34 3518 Private Pond (naal) 0.0364225||1.Chailaphru Mog
Chowdhury, 2.
Manik Lal Mog
Chowdhury,
3.Mangsafroo Mog
Chowdhury, 4.Mame
Mog Chowdhury S/o
Mathur Mog
Chowdhury.
5.Mangin Mog
Chowdhury S/o
Mathur Mog
Chowdhury,

3518

35 3519/P Private Chara (naal) 0.1578308||1. Chailaphru Mog
Chowdhury, 2.
Manik Lal Mog
Chowdhury, 3.
Mangsafroo Mog
Chowdhury, 4.
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Mame Mog
Chowdhury S/o
Mathur Mog
Chowdhury. 5.
Mangin Mog
Chowdhury S/o
Mathur Mog
Chowdhury
3519/P

36 3520

Private

Chara (naal)

0.0485633

1.Chailaphru Mog
Chowdhury, 2.
Manik Lal Mog
Chowdhury,
3.Mangsafroo Mog
Chowdhury, 4.Mame
Mog Chowdhury S/o
Mathur Mog
Chowdhury.
5.Mangin Mog
Chowdhury S/o
Mathur Mog
Chowdhury,

3520

37 3521/P

Private

Bastu (naal)

0.0242817

1.Chailaphru Mog
Chowdhury, 2.
Manik Lal Mog
Chowdhury,
3.Mangsafroo Mog
Chowdhury, 4.Mame
Mog Chowdhury S/o
Mathur Mog
Chowdhury.
5.Mangin Mog
Chowdhury S/o
Mathur Mog
Chowdhury,

3521/P

38 3522/P

Private

Viti (naal)

0.0283286

1.Chailaphru Mog
Chowdhury, 2.
Manik Lal Mog
Chowdhury,
3.Mangsafroo Mog
Chowdhury, 4.Mame
Mog Chowdhury S/o
Mathur Mog
Chowdhury.
5.Mangin Mog
Chowdhury S/o
Mathur Mog
Chowdhury,

3522/P

39 3523/P

Private

Bastu (naal)

0.0364225

1.Gautam Mug,
2.Ugya Mug,
3.Paichai Mugh S/o
Mangsajai Mugh,
4.Sudoku mug,
5.Shatayana Mug,
6.Angara Mughs S/o
Kancha Mugh
3523/P
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40

3524

Private

Bastu (naal)

0.0202347

Mangsajai Mog S/o-
Masi Mog
3524

41

3539/P

Private

Chara (naal)

0.3925536

1.Chailaphru Mog
Chowdhury, 2.
Manik Lal Mog
Chowdhury,
3.Mangsafroo Mog
Chowdhury, 4.Mame
Mog Chowdhury S/o
Mathur Mog
Chowdhury.
5.Mangin Mog
Chowdhury S/o
Mathur Mog
Chowdhury,

3539/P

42

3542/

Private

Chara (naal)

0.0445164

1.Chailaphru Mog
Chowdhury, 2.
Manik Lal Mog
Chowdhury,
3.Mangsafroo Mog
Chowdhury, 4.Mame
Mog Chowdhury S/o
Mathur Mog
Chowdhury.
5.Mangin Mog
Chowdhury S/o
Mathur Mog
Chowdhury,
Occupier - 1. Jyoti
Rani Mog Aka W/o-
Rinchin Aka, 2.
Pradip Mog S/o-
Madhu Mog, 3.
Manik Lal Mog
Choudhury S/o-
Mathur Mog

3542/P

43

3543/P

Private

Bastu (naal)

0.0161878

Meena Kumari Magh
(Achajya) w/o Tapan
Kumar Achajya
Occupier Sri Samir
Mog S/o- Mame
Mog.

3543/P

44

3544

Private

Chara (naal)

0.0526103

Jyoti Rani Mug (aka)
W/o Bin Chin aka,
Occupier 1.Shefali
Dey W/o- Jantu Ch.
Dey 2.Aparna Dey
Bakshi W/o-Sankar
Bakshi

3544

45

3544

Private

Chara (naal)

0.0404694

Sumitra Bongcher
D/o Charan sing
Bongcher,
3544/38832

46

|| 3545/P

|| Private

||Chara (naal)

0.1618778|[1.Amarchand




[T 1= 3ii)]

BIESEEIRISEE S SR

169

Debnath,
2.Nityananda
Debnath,
3.Sarvananda
Debnath S/o
Durgacharan
Debnath
3545/P

47 3546/P

Private

Chara (tilla)

0.0607042

Abdul Kasem S/o Lal
Mia
3546/P

48 3547/P

Private

Chara (naal)

0.0040469

1.Chailaphru Mog
Chowdhury, 2.
Manik Lal Mog
Chowdhury,
3.Mangsafroo Mog
Chowdhury, 4.Mame
Mog Chowdhury S/o
Mathur Mog
Chowdhury.
5.Mangin Mog
Chowdhury S/o
Mathur Mog
Chowdhury

3547/P

49 3557/P

Private

Naal

0.0040469

1.Achaim Mug W/o
Mugsajai Mug,
2.Ugra Mugh S/o
Mugh Sajai Mugh
3557/P

50 3560/P

Private

Naal

0.0768919

1.Chailaphru Mog
Chowdhury, 2.
Manik Lal Mog
Chowdhury,
3.Mangsafroo Mog
Chowdhury, 4.Mame
Mog Chowdhury S/o
Mathur Mog
Chowdhury.
5.Mangin Mog
Chowdhury S/o
Mathur Mog
Chowdhury Occupier
:- 1.Kanaklata
Debbarma Das W/o-
Narayan Das ,
2.Presenjit Debbarma
S/o- Lt. Harendra
Debbarma, 3. Amrit
Debbarma S/o-
Harendra Debbarma,
4. Sani Kumar
Debbarma S/o- Jadu
Kumar Debbarma, 5.
Ajit Kumar
Debbarma S/o-
Pankhirai Debbarma,
6. Sekhar
Bhattacharjee S/o-
Bimal Bhattacharjee,
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7. Sujit Sharma S/o-
Sadhan Sharma, 8.
Anurai Debbarma
S/o- Dasharath
Debbarma, 9.Smti
Mina Kumari Mog
W/o- Tapan Acharjee

3560/P

51 3560/P Private Naal 0.0768919 | Anurai Debbarma s/o
Dasharath Debbarma
3560/68241

52 3560/P Private Naal 0.0768919 || Shani charan

Debarma s/o Judha
kumar Debbarma
3560/68639

53 3560/P Private Naal 0.0768919 || Amrit Debbarma s/o
Harendra debbarma
Occupier 1. Kanak
lata debbarma (das)
w/o narayan das, 2.
Prasantajit debbarma
s/o It. harendra
debbarma
3560/68305

54 3565/P Private Viti (tilla) 0.0040469 || Shakuntala Bhowmik
(Barua) W/o Raj
Kumar Bhowmik
3565/P

55 3566/P Private Naal 0.0080939 || Sourabhi Debbarma
w/o Sankar
Debbarma
3566/68274

56 3566/P Private Naal 0.0080939 (| Mira Debbarma w/o
Bidesh Debbarma
3566/6873

57 3567/P Private Bastu (naal) 0.0768919||1.Shashanka
Debnath, 2.Sujit
Debnath S/o Jatindra
Debnath, (1. Sujit
Debnath S/o Jatindra
Debnath, 2. Hena
Sharma Das w/o
Joydeb Das)

3567/P

58 3568/P Private Vastu (naal) 0.034399|| 1.Ranjit Debnath
2.Ajit Debnath S/o
Jatindra Debnath
Occupier 1. Ratna
Debnath, 2. Biswajit
Debnath, 3. Akash
Debnath

3568/P

59 3568/P Private Vastu (naal) 0.034399|| 1.Ranjit Debnath
2.Ajit Debnath S/o
Jatindra Debnath
Occupier 1. Ratna
Debnath, 2. Biswajit
Debnath, 3. Akash
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Debnath
3568/6660

60 3569/P

Private

Naal

0.0404694

Balbir Singh S/o-
Mangiram Singh.
Occupier Joydeb Das
S/o- Lt. Dhirendra
Das.

3569/68623

61 3569/P

Private

Naal

0.0404694

Gopal Sutradhar S/o-
Rajkumar Sutradhar
Chakmaghat
3569/68549

62 3569/P

Private

Naal

0.0404694

Balbir Singh S/o-
Mangiram Singh.
Occupier 1. Kalpan
Deb 2. Litan Deb
3569/7118

63 3569/P

Private

Naal

0.0404694

Jantu De S/o- Santu
Ch. Deb Occupier
Animarani Deb W/o-
Jantu Deb,
3569/6779

64 3569/P

Private

Naal

0.0404694

Sunitibala De W/o
Pratul Chandra De,
Occupier :- Gopal
Sutradhar S/o-
Rajkumar Sutradhar,
Joydeb Das S/o- Lt.
Dhirendra Das.
Animarani Deb W/o-
Jantu Deb, Jantu De
S/o- Santu Ch. Deb,
Kalpan Deb & Litan
Deb, Balbir Singh
S/o- Mangiram
Singh.

3569/P

65 3570

Private

Naal

0.1173614

Mira Dey D/o Mintu
Chandra Dey,
Occupier
1.Manoranjan Dey
S/o Mintu Ch. Dey 2.
Babul Dey S/o
Amulya Dey

3570

66 3571/P

Private

Bastu

0.1537839

Ajit Kumar Deb S/o
Arun Chandra Deb,
Occupier - Biswajt
Dey S/o- Arun
Chandra Dey, Anjan
Dey S/o- Ashit
Chandra Dey, Ashit
Dey S/o- Arun
Chandra Dey, Jhutan
Basak Dey W/o-
Monoranjan Dey,
Ajit Kumar Dey s/o-
Arun Chandra Dey
3571/P
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67 3571/P Private Bastu 0.0242817||Jhutan Basak Dey
W/o- Monoranjan
Dey

3571/68812

68 3571/P Private Bastu 0.0040469 || Ashit Dey S/o- Arun
Chandra Dey
3571/68643

69 3571/P Private Bastu 0.0323756 || Biswajt Dey S/o-
Arun Chandra Dey,
Occupier Anjan Dey
S/o- Ashit Chandra
Dey

3571/68799

70 3571/P Private Bastu 0.0040469 || Biswajt Dey S/o-
Arun Chandra
Dey,Occupier Anjan
Dey S/o- Ashit

Chandra Dey
3571/6744

71 3572/P Government Drain 0.0445164 || Govt. of Tripura
3572/P

72 3595 Private Naal (Naal) 0.0202347|| Sunitibalas W/o

Pratul Chandra De,
Occupier Radika
Debbarma W/o
Pritam Debbarma
3595

73 3595 Private Naal (Naal) 0.072845|| Tapan datta s/o
Hirendrda datta
3595/6877

74 3595 Private Naal (Naal) 0.0404694 || Manik dey s/o
Amulya dey occupier
Rinku dey w/o manik
dey

3595/6876

75 3595 Private Naal (Naal) 0.0202347|| Gouranga Das s/o
Ramendra Das
3595/68339

76 3596/P Private Viti (naal) 0.0040469 || Kamala Bala Des
W/o Amulya
Chandra dey,
Occupier Chinu
Biswas S/o- Chandan
biswas

3596/p

77 3597/P Private Bastu(naal) 0.0040469 || Kamala Bala Dey
W/o Amulya chandra
dey, Occupier 1.
Gouranga Dey S/o-
Amulya Ch. Dey, 2.
Angya Mog S/o-
Chuta Kongya Mog,
3.Angiya Mog S/o-
Sadhan Mog

3597/P

78 3598/P Private Viti (naal) 0.0080939||1.Hiralal Biswas,
2.Prafulla Chandra
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Biswas S/o Mohan
Basi Biswas,
Occupier Ujjal
Kumar Biswas S/o-
Prafulla Ch.Biswas
3598/P

79 3607/P Private Viti (naal) 0.0161878||1.Hiralal Biswas,
2.Prafulla Chandra
Biswas S/o Mohan
Basi Biswas,
Occupier Ujjal
Kumar Biswas S/o-
Prafulla Ch.Biswas
3607/P

80 3608/P Private Viti (naal) 0.1052206 || Chhote kongachaee
mag , Occupier 1.
Manik Das S/o-
Harendra Ch. Das, 2.
Ajit Das S/o-
Harendra Ch. Das, 3.
Sujit Das S/o-
Harendra Ch.Das, 4.
Pradip Kr.Das S/o
Harendra ch. das

3608/P

81 3609/P Government Road 0.0080939 (| Govt. of Tripura
3609/P

82 3610 Private Bastu (naal) 0.0323756 || Dhirendra Chandra

Das S/o Dharani
Chandra Das (Pradip
Datta s/o parimal
datta)

3610

83 3611/P Private Viti (naal) 0.0121408|| Dhirendra Chandra
Das S/o Dharani
Chandra Das
3611/P

84 3612/P Private Bastu (naal) 0.0161878|| 1. Dhirendra Chandra
Das S/o Dharani
Chandra Das, 2
Bisnabcharan Das
S/o Banamali Das,
Occupier 1. Prantosh
Das S/o Birendra
Das, 2. Chaya Rani
Das W/o Birendra
Das, 3. Santosh Das
S/o Birendra Das, 4.
Jantu Das S/o
Birendra Das, 5.
Krishna Chandra Das
S/o- Baishnab Ch.
Das

3612/P

85 3612/P Private Bastu (naal) 0.0161878|| Krishna Chandra Das
S/o- Baishnab Ch.
Das

3612/68571

86 || 3619/P || Private || Viti (naal) I 0.0364225|| Gopal Chandra Saha |
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S/o Man Mohan Saha
3619/P

87

3623/P

Private

Bastu (tilla)

0.0242817

1.Yogash Chandra
Biswas, 2.Surendra
Chandra Biswas S/o
Makhan Chandra
Biswas, Occupier 1.
Sudhir Biswas S/o
Jugesh Ch.Biswas, 2.
Narayan Biswas S/O
Jugesh Ch. Biswas,
3. Parimal Biswas
S/o Jugesh Biswas
3623/P

88

3624/P

Private

Vit (tilla)

0.0242817

1.Yogash Chandra
Biswas, 2.Surendra
Chandra Biswas S/o
Makhan Chandra
Biswas, Occupier 1.
Dulan Biswas W/o
Shubash Biswas, 2.
Nirmal Biswas S/o
Jugesh Ch.Biswas, 3.
Sudhir Biswas S/o
Jugesh Ch.Biswas, 4.
Narayan Biswas S/o-
Jugesh Ch. Biswas,
5. Parimal Biswas
S/o- Jugesh Biswas
3624/P

89

3625/P

Private

Bastu (tilla)

0.0283286

1. Yogash Chandra
Biswas 2. Surendra
Chandra Biswas S/o
Makhan Chandra
Biswas, Occupier
Arati Biswas W/o-
Surendra Biswas,
Kajal Sukla Baidya
W/o- Lt. Birendra
Sukla baidya
3625/P

90

3626/P

Private

Vit (tilla)

0.0161878

1.Yogash Chandra
Biswas, 2.Surendra
Chandra Biswas S/o
Makhan Chandra
Biswas, Occupier
1.Arati Biswas W/o
Surendra Biswas , 2.
Kajal Sukla Baidya
W/o Lt.Birendra
Sukla Baidya
3626/P

91

3629/P

Government

Naal

0.0283286

Govt. of Tripura,
Industry Deptt.
3629/P

92

3632/P

Private

Viti (naal)

0.0080939

1. Kripacharan
Debnath 2.
Prabhacharan
Debnath S/o
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Panchananda
Debnath 3. Sadhan
Chandra Debnath 4.
Bhajan Chandra
Debnath S/o Radha
Charan Debnath 5.
Sumitra Bala
Debnath W/o Radha
Charan Debnath,
Occupier 1. Pradip
Debnath S/o- Prabha
Charan Debnath, 2.
Swapna Debnath S/o-
Abinash Debnath
3632/P

93 3633/P

Private

Viti (naal)

0.0080939

1. Kripacharan
Debnath 2.
Prabhacharan
Debnath S/o
Panchananda
Debnath 3. Sadhan
Chandra Debnath 4.
Bhajan Chandra
Debnath S/o Radha
Charan Debnath 5.
Sumitra Bala
Debnath W/o Radha
Charan Debnath,
Occupier 1. Rakhi
Debnath W/o Bhajan
Debnath, 2. Sabita
Debnath W/o Sadhan
Debnath

3633/P

94 3634/P

Private

Viti (naal)

0.0080939

1. Kripacharan
Debnath 2.
Prabhacharan
Debnath S/o
Panchananda
Debnath 3. Sadhan
Chandra Debnath 4.
Bhajan Chandra
Debnath S/o Radha
Charan Debnath 5.
Sumitra Bala
Debnath W/o Radha
Charan Debnath,
Occupier Shubadra
Debnath W/o-
Harikrishna Debnath
3634/P

95 3637/P

Private

Viti (naal)

0.0080939

Radha Govinda
Debnath S/o
Ramananda Debnath,
Occupier 1. Pabitra
Debnath S/o
Premananda
Debnath, 2. Sanjoy
Debnath S/o Haridas
Debnath

3637/P
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96

3638/P

Private

Viti (naal)

0.0161878

Radha Govinda
Debnath S/o Krishna
Dhan Debnath,
Occupier 1.Suman
Debnath S/o Narayan
Debnath, 2. Nirmal
Debnath S/o Nepal
Debnath, 3. Sunil
Debnath S/o Rebati
Mohan Debnath
3638/P

97

3643/P

Private

Bastu (naal)

0.0161878

Brajendra Chandra
Dey S/o Khirode
Chandra Dey,
Occupier 1.Badal
Dey, 2. Shadhan Dey
Sl/o-Brajendra
Chandra Dey

3643/P

98

3644/P

Private

Bastu (naal)

0.0080939

Radha Govinda
Debnath S/o Krishna
Dhan Debnath,
Occupier Sudip
Debnath S/o- Santi
Debnath

3644/P

99

3648/P

Private

Bastu (naal)

0.0121408

Radha Govinda
Debnath S/o Krishna
Dhan Debnath,
Occupier Sudip
Debnath S/o- Santi
Debnath

3648/P

100

3655/P

Private

Viti (naal)

0.0040469

Radha Govinda
Debnath S/o Krishna
Dhan Debnath,
Occupier Sudip
Debnath S/o- Santi
Debnath

3655/P

101

3660/P

Private

Bastu (naal)

0.0040469

Lalit Mohan Sharma
S/o Kashi Kant
Sharma, Occupier
Goutam Sharma S/o-
Pran gobinda Sharma
3660/P

102

3664/P

Private

Bastu (naal)

0.0080939

Bishwambhar
Debnath S/o Neem
Chand Debnath,
Occupier 1.Prafulla
Debnath s/o
Lt.Khirode Debnath,
2. Rakesh Debnath
S/o Ranjit debnath,
subip Debnath S/o-
Santi Debnath
3664/P

103

3669/P

Private

Bastu (naal)

0.0040469

1. Kalitara Bhowmik
W/o Yogesh Chandra
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Bhowmik 2. Shabya
Rani Bhowmik D/o
Yogendra Bhowmik
3. Milan Debnath S/o
Murari Debnath,
Occupier Dinesh
Debnath S/o-
Khirode Debnath
3669/P

104 3672/P

Private

Bastu (naal)

0.0040469

Lal Chand Debnath
S/o Dwarika Chandra
Debnath, Occupier
1.Pramila Debnath
W/o Sankar Debnath,
2. Jiban Debnath S/o-
Jugesh Debnath
3672/P

105 3676/P

Private

Bastu (naal)

0.0040469

Rajani Kanta
Debnath S/o Anand
Debnath, Occupier
Kabita Giri Debnath
W/o-Lt.Nepal
Debnath

3676/P

106 3679/P

Private

Bastu (naal)

0.0040469

1. Chandra Mohan
Debnath 2. Shashi
Mohan Debnath 3.
Lal Mohan Debnath
4. Kshir Mohan
Debnath S/o
Surendra Chandra
Debnath 5. Harmony
Debnath W/o
Surendra Chandra
Debnath, Occupier
Nandan Debnath S/o-
Lt.Chandra mohan
Debnath

3679/P

107 3682/P

Private

Viti (naal)

0.0040469

Kripacharan Debnath
S/o Panchananda
Debnath, Occupier
Sumen Debnath S/o-
Kripa Charan
Debnath

3682/P

108 3685/P

Private

Bastu (naal)

0.0080939

1. Narayan Chandra
Bhowmik 2. Santosh
Chandra Bhowmik 3.
Krishna Chandra
Bhowmik 4. Shankar
Chandra Bhowmik 5.
Sitarani Bhowmik
S/o Bhajahari
Bhowmik 6. Aarti
Bhowmik W/o
Bhajahari Bhowmik
7. Gourahari
Bhowmik S/o
Govinda Bhowmik 8.
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Sarla Bhowmik W/o
Govinda Bhowmik,
Occupier Paban
Debnath S/o- Jugesh
Debnath

3685/P

109

3690/P

Private

Viti (naal)

0.0040469

Yogesh Chandra
Debnath S/o Shashi
Mohan Debnath,
Occupier Jharna
Debnath W/o-
Manoranjan debnath
3690/P

110

3691/P

Private

Bastu (naal)

0.0040469

1. Gopal Chandra
Roy S/o Ramoni
Mohan Roy 2.
Rakhal Chandra Roy
S/o Panchanand Roy
3691/P

111

3694/P

Private

Bastu (naal)

0.0040469

Yogesh Chandra
Debnath S/o Shashi
Mohan Debnath,
Occupier
Bibhubhushan
Debnath S/o
Jagabandhu Debnath
3694/P

112

3699/P

Private

Viti (naal)

0.0040469

Bibhubushan
Debnath S/o
Jagbandhu debnath
3699/P

113

3702/P

Private

Bastu (naal)

0.0040469

Kali Tara Bhowmik
W/o Yogesh Chandra
Bhowmik, Occupier
1. Sarajini Debnath
W/0o Umesh Debnath,
2. Chitta Ranjan
Bhowmik S/o
Bhishambhar
Bhowmik, 3. Jyotsna
debnath W/o
Bhishambhar
Bhowmik, 4. Jyotsna
Debnath W/o- Jugesh
Chandra Debnath
3702/P

114

3708/P

Private

Bastu (naal)

0.0040469

Rai Mani Devi W/o
Biswambhar
Debnath, Occupier
1.Arjun Debnath S/o
Ajit Debnath, 2.
Minati Debnath w/o
Lt.Nakul Debnath
3.Mitan Debnath S/o-
ajit Debnath

3708/P

115

3714/P

Government

Nayanjuli

0.0080939

Govt. of Tripura,
PWD, Occupier 1.
Priyatosh Saha S/o-
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Mohanlal Saha, 2.
Rinku Das W/o-
Harikrishna Das, 3.
Dipali Das W/o-
Binoy Das, 4. Jutan
Baisha S/o- Ranjit
Baisha, 5. Malati Das
W/o Mitan Ch. Das,
6. Surajit Sharma S/o
Sachindra Sharma ,
7. Sampad Sutradhar
S/o-Sadhan
Sutradhar, 8. Anjali
Roy S/o Brajendra
Roy, 9. Khelan Dhar
W/o Ratan Dhar, 10.
Manik Das S/o
Harendra Ch. Das,
11. Sudhanya
Debnath,

3714

116 3715/P

Government

Pukur (naal)

0.0202347

Govt. of Tripura,
Fishery Deptt.
3715/P

117 3716/P

Government

Pukur par (naal)

0.0445164

Gowt. of Tripura,
Fishery Deptt.
3716/P

118 3718/P

Government

Pukur par (naal)

0.0040469

Govt. of Tripura,
Fishery Deptt.
3718/P

119 3720/P

Government

Pukur (naal)

0.0161878

Govt. of Tripura,
Fishery Deptt.
3720/P

120 3721/P

Government

Pukur par (naal)

0.0080939

Govt. of Tripura,
Fishery Deptt.
3721/P

121 3722/P

Government

Pukur (naal)

0.0161878

Govt. of Tripura,
Fishery Deptt.
3722/

122 3725/P

Government

Pukur par (naal)

0.0080939

Govt. of Tripura,
Fishery Deptt.
3725/P

123 3727/P

Government

Pukur (naal)

0.0202347

Govt. of Tripura,
Fishery Deptt.
3727/P

124 3728/P

Government

Pukur par (naal)

0.0080939

Govt. of Tripura,
Fishery Deptt.
3728/P

125 3729/P

Government

Bastu (naal)

0.0971267

Govt. of Tripura,
Fishery Deptt.
3729/P

126 3730/P

Government

Pukur (naal)

0.0080939

Govt. of Tripura,
Fishery Deptt.
3730/P

127 3731/P

Government

Pukur par (naal)

0.0080939

Govt. of Tripura,
Fishery Deptt.
3731/P
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128

3732/P

Government

Viti (naal)

0.0121408

Govt. of Tripura,
Fishery Deptt.
3732/P

129

3875/P

Government

Road

0.0202347

Govt. of Tripura
3875/P

130

4905

Private

Viti (tilla)

0.0040469

Nibaran Chandra Das
S/o Ram Kumar Das
4905

131

4906

Private

Bastu (lunga)

0.0404694

Shashi Mohan
Debnath S/o Banke
Bihari Debnath
4906

132

4907

Private

Dukan(lunga)

0.0040469

Gaur Hari Bhowmik
S/o Govinda Chandra
Bhowmik

4907

133

4908

Private

Dukan(lunga)

0.0080939

Kripacharan Debnath
S/o Panchannanda
Debnath, Occupier
1.Kajal Biswas S/o
Sanjit Biswas
2.Lakhan Debnath
S/o Kripacharan
Debnath

4908

134

4908/5957

Private

Dukan(lunga)

0.0040469

Nibaran Chandra Das
S/o Ram Kumar Das
4908/5957

135

4909

Government

Dukan(tilla)

0.0040469

Govt. of Tripura,
Occupier Shashi
mohan Debnath S/o-
Banke Bihari
Debnath

4909

136

4910

Government

Bazar

0.0080939

Govt. of Tripura,
PWD
4910

137

4911

Government

Bazar

0.0080939

Govt. of Tripura,
PWD
4911

138

4918/P

Private

Tilla

0.0161878

1. Manik Chandra
Debnath S/o Nimai
Chandra Debnath 2.
Basana Debnath W/o
Manik Chandra
Denbath

4918/P

139

4919/P

Private

tilla

0.0121408

Fulmati Singh W/o
Narayan Singh
4919/P

140

4920

Government

Viti(tilla)

0.0040469

Govt. of Tripura
4920

141

4921

Government

Viti(tilla)

0.0080939

Govt. of Tripura
4921

142

4922

Government

Viti(tilla)

0.0040469

Govt. of Tripura
4922
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143 4923

Government

tilla

0.0040469

Govt. of Tripura
4923

144 4924

Government

Viti(tilla)

0.0040469

Govt. of Tripura
4924

145 4925/P

Government

Bagan(tilla)

0.0121408

Govt. of Tripura
4925/P

146 4926/P

Private

Bagan (tilla)

0.0040469

1.Lakshmi Rani Pal
W/o Sadhan Chandra
Pal 2. Sameer
Chandra Pal 3.
Prosenjit Pal 4.
Pradeep Pal 5.
Sudeep Pal S/o
Sadhan Chandra Pal
4926

147 4927/P

Private

tilla

0.0040469

1.Lakshmi Rani Pal
W/o Sadhan Chandra
Pal 2. Sameer
Chandra Pal 3.
Prosenjit Pal 4.
Pradeep Pal 5.
Sudeep Pal S/o
Sadhan Chandra Pal
4927/P

148 4928

Private

tilla

0.0283286

1. Kiran Bala Pal
W/o Lalmohan Pal,
2. Sadhan Chandra
Pal S/o Lal Mohan
Pal, Occupier 1.
Lakhi Rani pal W/o
Sadhan chandra pal,
2. Samir chandra pal
S/o Sadhan ch. Pal, 3.
Shalu Debbarma W/o
Shandharam
Debbarma

4928

149 4929

Private

Dukan(tilla)

0.0080939

1. Kiran Bala Pal
W/o Lalmohan Pal,
2. Sadhan Chandra
Pal S/o Lal Mohan
Pal, Occupier Bikash
Bhattacharjee S/o-
Bimal Bhattacharjee
4929

150 4930

Private

Dukan(tilla)

0.0040469

Haridas Debnath S/o-
Nitai Chand Debnath
4930

151 4931

Private

Viti(tilla)

0.0040469

Haridas Debnath S/o
Nitai Chand Debnath
4931

152 4932

Private

Dukan(tilla)

0.0080939

Pradeep Debnath S/o
Bholanath Debnath
4932

153 4933

Private

Dukan(tilla)

0.0080939

1. Pankaj Saha S/o
Gopal Saha 2.

Prasenjit Saha S/o
Nepal Saha sangh,
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Occupier Ajit
Debnath S/o Bhulan
Debnath

4933

154

4934

Private

Dukan(tilla)

0.0040469

Manohar Sharma S/o
Aditya Lal Sharma,
Occupier 1. Sabita
Chakraborty
(Sharma)w/o-
Lt.Tapan Sharma, 2.
Swapan Sharma S/o-
Manohar Sharma
4934

155

4935

Private

Dukan(tilla)

0.0040469

Manohar Sharma S/o
Aditya Lal Sharma,
Occupier 1.Sabita
Chakraborty
(Sharma)w/o-
Lt.Tapan Sharma, 2.
Swapan Sharma S/o-
Manohar Sharma
4935

156

4936

Private

Viti(tilla)

0.0040469

Sachindra Sharma
S/o Rai Haran
Sharma

4936

157

4937

Private

Dukan(tilla)

0.0040469

Swapan Sharma S/o
Manohar Sharma
4937

158

4938

Private

Dukan(lunga)

0.0080939

Ramesh Chandra
Dhar S/o Mahendra
Chandra Dhar,
Occupier -
Mungiakami Lumps
4938

159

4939

Private

Viti(lunga)

0.0040469

Ramesh Chandra
Dhar S/o Mahendra
Chandra Dhar
4939

160

4940

Government

Bagan (tilla)

0.0080939

Govt. of Tripura
4940

161

4941

Private

Tilla

0.0040469

1. Manik Chandra
Debnath S/o Nimai
Chandra Debnath 2.
Basana Debnath W/o
Manik Chandra
Debnath

4941

162

4942

Government

Dukan(tilla)

0.0040469

Govt. of Tripura
4942

163

4943

|| Government

[ Viti(tilla)

0.0040469|

|Govt. of Tripura

164

4948

Government

Bazar

0.0323756

Govt. of Tripura,
PWD, Occupier
Swapan Sharma S/o-
Manohar Sharma

165

4949

Government

Bazar

0.0121408

Govt. of Tripura,
PWD, Occupier




[¢TRT [I—=vE 3(ii)] T T TSI © T 183

Sanjit Biswas S/o-
Sabindra Biswas

4949

166 4950 Government Bazar 0.0121408(|Govt. of Tripura,
PWD
4950

167 4951 Government Bazar 0.0161878|| Govt. of Tripura,

PWD, Occupier 1.
Amulya Debnath
S/o- Jal dhar
Debnath, 2. Ganga
Charan Sarkar S/o-
Mahim Sarkar, 3.Ajit
Debnath S/o- Bhulan
Debnath, 4. Gita Rani
Sharma W/o-
Manohar Sharma, 5.
Prem Chand Sharma
S/o-Manohar
Sharma, 6. Rupchand
Sharma S/o-Manohar
Sharma, 7. Sankar
Sharma S/o- Swapan
Sharma, 8. Basana
Debnath W/o- Ranjit
Debnath

4951

168 4952 Government Bazar 0.0080939 (| Govt. of Tripura,
PWD
4952

169 4955 Private Dukan (naal) 0.0040469 | Tapan Das S/o
Parimal Das
4955

170 4956/P Private Chara (lunga) 0.0121408|| Tapan Das S/o
Parimal Das
4956/P

171 4957/P Private Chara (lunga) 0.0080939|| 1. Sivan Das 2. Jiban
Das S/o Parimal Das
4957/

172 4958 Private Bastu (lunga) 0.0161878||1. Sivan Das 2. Jiban
Das S/o Parimal Das
4958

173 4959 Private Bastu 0.0080939||Bipin Chandra Das
S/o Sarat Chandra
Das, Occupier Lalita
Das W/o- Sukudeb
Das

4959

174 4960 Private Vastu (lunga) 0.0242817 || Bibha Rani Pal W/o
Sudhan Chandra Pal,
Occupier 1. Subrata
Das S/o- Bhirendra
Das, 2. Birendra Das
S/o- Bhishambhar
Das, 3. Animal
Hospital &
Chakmaghat
Panchayet.
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||4960

175

4961

Private

Chara (lunga)

0.0040469

Bipin Chandra Das
S/o Sarat Chandra
Das

4961

176

4963/P

Private

Viti (lunga)

0.0161878

Birendra Chandra
Das S/o Bishwambar
DaS

4963/P

177

4964/P

Private

Chara (lunga)

0.0040469

Bipin Chandra Das
S/o Sarat Chandra
Das

4964/P

178

4982/P

Private

Bastu (lunga)

0.0202347

Parimal Das S/o
Harekrishna Das
Occupier Tapan Das
S/o- Parimal Das
4982/P

179

4983/P

Private

Lunga

0.0364225

Chintaharan Sharma
S/o Hari Das Sharma,
Occupier 1. Papiya
Sharma W/o-Madhab
Sharma, 2.
Jagabandhu das S/o-
chinta haran Sharma
4983/P

180

4987/P

Private

Lunga

0.072845

Hare Krishna Das S/o
Hari Charan Das,
Occupier 1.Kalpana
Sarkar W/o-
Lt.Mangal sarkar 2.
Jagadish Das S/O
Jyogaswar Das,
Balaram Saha W/o-
Naresh Chandra
Saha, (Balaram saha
s/o Naresh ch. saha)
4987/P

181

4988/P

Private

Lunga

0.0202347

Hare Krishna Das
S/o- Haricharan Das,
Occupier Lakhi Bala
das W/o- Kanu das
4988/P

182

4998/P

Private

Pukur Par (Naal)

0.0202347

Kshir Mohan
Debnath S/o
Surendra Chandra
Debnath

4998/P

183

4999

Private

Pond (naal)

0.0080939

Kshir Mohan
Debnath S/o
Surendra Chandra
Debnath

4999

184

5000

Government

Pond (lunga)

0.0364225

Govt. of Tripura,
Occupier Kshir
mohan Debnath S/o-
Surendra Ch.Debnath
5000
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185 5001 Government Pukur par (naal) 0.0242817 | Govt. of Tripura,
Occupier Kshir
mohan Debnath S/o-
Surendra Ch.Debnath
5001

186 5005 Private Lunga 0.0161878||Ramesh Chandra
Sarkar S/o Ganesh
Sarkar

5005

187 5006 Private Lunga 0.0040469 || Ramesh Chandra
Sarkar S/o Ganesh
Sarkar

5006

188 5007 Government Lunga 0.0526103 || Govt. of Tripura,
Occupier Shefali
sarkar W/o- Lt.
Ramesh Chandra
Sarkar

5007

189 5008/P Private Lunga 0.0202347 || Ramesh Chandra
Sarkar S/o Ganesh
Sarkar

5008/P

190 5009/P Private Lunga 0.0161878||Ramesh Chandra
Sarkar S/o Ganesh
Sarkar, Occupier
Shephali sarkar W/o-
Lt.Ramesh Chandra
Sarkar

5009

191 5019/P Private Pond (lunga) 0.0161878(|1. Ajay Kumar
Biswas 2. Ashish
Kumar Biswas 3. Ajit
Kumar Biswas S/o
Akshay Kumar
Biswas 4. Vinod
Rani Biswas S/o
Akshay Kumar
Biswas, Occupier
Ajoy Kumar Biswas
S/o akkhoy kumar
Biswas

5019/P

192 5020 Government Pond (naal) 0.0323756 || Govt. of Tripura,
Occupier 1. Dhiman
Biswas S/o-
Madhusudhan
Biswas, 2. Market ,
3. Utphal Biswas
S/o-Parimal Biswas,
4. Jagat Rani Biswas
W/o-Arun Biswas
5020

193 5024 Private Vastu (naal) 0.0080939(| Manohar Sharma S/o
Aditya Lal
Sharma,Occupier 1.
Prem chand Sharma
S/o-Manohar
Sharma, 2. Samiran
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Sharma S/o-
Rupchand Sharma
5024

194 5027/P Private Chara(naal) 0.0161878|| Manohar Sharma S/o
Aditya Lal Sharma
5027/P

195 5032 Private Vastu(naal) 0.0202347 || Abla Bala Das W/o
Ramjoy Das
Occupier Bankumar
das S/o Ramjoy Das
5032

196 5038/P Government Viti (naal) 0.222582|| Govt. of Triprua,
Water Resource
Deptt. (Irrigation and
Flood control Deptt.)
Occupier G-
140,CRPF

5038/P

197 5067/P Government Viti (naal) 0.3844597 || Govt. of Triprua,
Water Resource
Deptt. (Irrigation and
Flood control
Deptt.),Occupier 1.
Shipra Debnath W/o-
Prasanta Debnath , 2.
Satish Das S/o-
Lt.Manmohan Das ,
3. Parbati Dhar
Debnath W/o- Sanjit
Debnath

5067/P

198 5071/P Private Bastu (naal) 0.0080939 || Radha Govinda
Debnath S/o
Ramananda Debnath,
Occupier Kanan
Debnath S/o
Harinarayan Debnath
5071/P

199 5072/P Private Bagan (naal) 0.0080939 (| Radha Govinda
Debnath S/o
Ramananda Debnath,
Occupier Kana
Debnath S/o.
Harinarayan Debnath
5074/P

200 5074/P Private Viti (naal) 0.0080939 (| Nirada Sundari Devi
W/o Radha Govinda
Debnath, Occupier
1.Sanjoy Debnath
S/o- Sashi mohan
Debnath, 2. Sankar
Debnath S/o- Sashi
mohan Debnath.
5074/P

201 5077/P Private Viti (naal) 0.0080939 | Nirada Sundari Devi
W/o Radha Govinda
Debnath, Occupier
1.Sanjoy Debnath
S/o- Sashi mohan
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Debnath, 2. Sankar
Debnath S/o- Sashi
mohan Debnath.
5077/P

202

5085/P

Private

Viti (naal)

0.0364225

Prakash Chandra
Debnath S/o Mahim
Chandra Debnath,
Occupier 1.Lakhan
Debnath S/o- Prakash
Debnath, 2. Chetan
Roy S/o Swapan Roy
5085/P

203

5088/P

Private

Viti (naal)

0.0202347

Sumitra Bala Das
W/o Krishna Dhan
Das

5088/P

204

5089/P

Private

Bastu

0.0080939

1. Anil Das 2. Sunil
Das 3. Nikhil Das S/o
Ashwini Das

5089/P

205

5090/P

Private

Viti

0.0040469

1. Anil Das 2. Sunil
Das 3. Nikhil Das S/o
Ashwini Das

5090/P

206

5135/P

Government

Viti (naal)

0.0040469

Govt. of Tripura, WR
(Irrigation and land
Flood Protection
department)

5135/P

207

5168/P

Private

Viti(naal)

0.0040469

1. Gopal Chandra
Sarkar 2. Khalan
Sarkar 3. Jyotsna
Rani Sarkar S/o Guru
Charan Sarkar 4.
Shumantala Sarkar
W/o Guru Charan
Sarkar

5168/P

208

5190

Government

Vit (tilla)

0.0040469

Govt. of Tripura,
Occupier 1. Samir
Roy S/o- Nityandra
Roy, 2. Benu Shill
S/o-Ruhini Shill
3.Purnima Das W/o-
Kartik Das.

5190

209

5191

Government

Dukan (tilla)

0.0040469

Govt. of Tripura,
Occupier 1. Pradip
Das S/o-Bharat Das,
2.Tapas Chandra
Ghosh S/o-Haripadh
Ghosh

5191

210

5192/P

Government

Dukan (tilla)

0.0040469

Govt. of Tripura,
Occupier 1.
Haradhan Debnath
S/o-Narayan
Debnath, 2. Goutam
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Sharma S/o- Lt.Pran
Gobinda Sharma, 3.
Sajal Shil S/o-Chitta
Ranjan Shill, 4.
Sharnaka Debnath
W/o-Dhula Debnath
5192/P

211

5193

Government

Dukan (tilla)

0.0040469

Govt. of Tripura,
Occupier Abhi
Debnath S/o Dinesh
Debnath

5193

212

5194

Government

Dukan (tilla)

0.0040469

Govt. of Tripura
5194

213

5195

Government

Devasthsan (tilla)

0.0040469

Govt. of Tripura
5195

214

5198

Government

Karan (tilla)

0.1375961

Govt. of Tripura
5198

215

5202/P

Government

tilla

0.0445164

Govt. of Tripura
5202/P

216

5203/P

Government

Laek patit (tilla)

0.0687981

Govt. of Tripura
5203/P

217

5205

Government

Viti(naal)

0.0040469

Gowt. of Tripura
5205

218

5207

Government

Dukan(naal)

0.0121408

Govt. of Tripura
5207

219

5208

Government

Dukan(naal)

0.0080939

Govt. of Tripura
5208

220

5210

Government

Dukan(lunga)

0.0040469

Govt. of Tripura
5210

221

5211

Government

Dukan(lunga)

0.0040469

Govt. of Tripura
5211

222

5212

Government

Dukan(lunga)

0.0080939

Govt. of Tripura,
Occupier Jamir
Hossain Miya S/o-
Ali akbar Miya
5212

223

5213/P

Government

Dukan(lunga)

0.0040469

Govt. of Tripura
5213/P

224

5216

Government

Vit (tilla)

0.0040469

Govt. of Tripura
5216

225

5217

Government

Dukan(tilla)

0.0080939

Govt. of Tripura,
Occupier Jamir
Hossain Miya S/o-
Ali akbar Miya
5217

226

5218

Government

Dukan(tilla)

0.0040469

Govt. of Tripura
5218

227

5219

Government

Dukan(tilla)

0.0040469

Govt. of Tripura
5219

228

5220

Government

Vastu (lunga)

0.0526103

Govt. of Tripura
5220

229

5221

Government

Vastu (lunga)

0.0323756

Govt. of Tripura,
Occupier -1. Jaya
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Rani Das W/o-
Nikhil Das, 2.Sabitri
Das W/o- Sudhir Das
5221

230 5222

Government

Vastu (lunga)

0.0364225

Govt. of Tripura,
Occupier Joya Rani
Das w/o Lt. Shikil
Das

5222

231 5223/P

Government

Vit (tilla)

0.0040469

Govt. of Tripura
5223/P

232 5225/P

Government

Vastu (lunga)

0.0080939

Govt. of Tripura
5225/P

233 5226

Government

Vastu (lunga)

0.0283286

Govt. of Tripura,
Occupier Bikash
Sarkar s/o Jatindra
Sarkar

5226

234 5227

Government

lunga

0.0364225

Govt. of Tripura,
Occupier 1.Nitya
Gopal saha S/o
Naresh Saha
2.Goutam Saha S/o-
Naresh Saha

5227

235 5228

Government

lunga

0.0040469

Govt. of Tripura
5228

236 5229

Government

lunga

0.0040469

Govt. of Tripura
5229

237 5230

Government

Nala

0.0040469

Govt. of Tripura
5230

238 5231/P

Government

Bagan (tilla)

0.0080939

Govt. of Tripura
5231/P

239 5232/P

Government

tilla

0.0809389

Govt. of Tripura,
Occupier 1.Maru
Bala Das S/o
Sudharshan Das
2.Sujit Das S/o
Lt.Sudharshan das
5232/P

240 5234

Government

Vit (tilla)

0.0161878

Govt. of Tripura
Occupier 1.Pramode
Sarkar S/o- Kalidhan
Sarkar 2. Prabha
Rani Sarkar W/o
Subodh Sarkar

5234

241 5235

Government

Tilla

0.0242817

Govt. of Tripura,
Occupier Gita Rani
Sarkar W/o Joy
Kishore Sarkar
5235

242 5236/P

Government

tilla

0.0080939

Govt. of Tripura,
Occupier Kiran Bala
Das w/o Shubash das
5236/P
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243 5239

Government

Tilla

0.0121408

Govt. of Tripura,
Occupier 1. Uma
Debnath s/o-
Chandan Debnath 2.
Gita Rani Sarkar W/o
Joy Kishore sarkar
5239

244 5241/P

Government

Layek patit (tilla)

0.14569

Govt. of Tripura,
Occupier 1.Budhi
Kanta Sarkar S/o Raj
bihari Sarkar,
2.Pramode Sarkar
S/o- Kalidhan Sarkar
3.Bikash Sarkar S/o
Jatindra Sarkar
5241/P

245 5242/P

Government

Gar Laek patit
(tila)

0.0202347

Govt. of Tripura
5242/

246 5243/P

Government

Laek patit (tila)

0.0445164

Govt. of Tripura
5243/P

247 5254/P

Government

Lunga

0.0080939

Govt. of Tripura
5254/P

248 5255/P

Government

Bastu (tilla)

0.0040469

Govt. of Tripura
5255/P

[Village: Tuichindrai

249 1271/P

Government

Chara

0.0080939

Govt. of Tripura
1271/P

250 1273/P

Private

Naal

0.0161878

Rayati:-Shanti
Acharya S/o
Mahendra Kumar
Acharya occupier - 1.
Shikha Acharjee
W/o- Dilip Acharjee,
2. Samir Acharjee
S/o- Shanti Acharjee
, 3. Sahadev Acharjee
S/o- Shanti Acharjee.
1273/P

251 1274

Private

Chara(Naal)

0.0040469

Shanti Acharya S/o
Mahendra Kumar
Acharya

1274

252 1275

Government

Chara(Naal)

0.0161878

Govt. of Tripura,
PWD
1275

253 1276

Government

Naal

0.0283286

Govt. of Tripura,
PWD
1276

254 1277

Government

Chara(Naal)

0.0202347

Govt. of Tripura,
PWD
1277

255 1278

Government

Chara(naal)

0.0161878

Govt. of Tripura,
PWD
1278

256 1279

Government

Chara(Naal)

0.0080939

Govt. of Tripura,
PWD
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|[1279

257 1280

Government

Chara(Naal)

0.0242817

Govt. of Tripura,
PWD
1280

258 1281

Government

Chara(Naal)

0.0202347

Govt. of Tripura,
PWD
1281

259 1282

Government

Chara(Naal)

0.0323756

Govt. of Tripura,
PWD
1282

260 1284

Government

Chara

0.0404694

Govt. of Tripura,
PWD
1284

261 1285

Government

Naal

0.0283286

Govt. of Tripura,
PWD
1285

262 1286/P

Private

Naal

0.0080939

1. Juipui Lal Kuki
S/o- Nai Thang Kuki,
2. Naipuilal Kuki
S/o- Chonglai Kuki
1286/P

263 1287/P

Private

Naal

0.0121408

Janpui Thang Kuki
S/o Laipui Thang
Kuki Occupier -
Jayashree Sarkar
D/o- Gouranga
Sarkar.

1287/P

264 1288/P

Government

Chara

0.0040469

Govt. of Tripura
1288/P

265 1291/P

Private

Bastu(Naal)

0.0040469

1. Juipui Lal Kuki
S/o Nai Thang Kuki,
2. Naipuilal Kuki S/o
Chonglai Kuki
1291/P

266 1292/pP

Private

Chara(Naal)

0.0202347

1. Juipui Lal Kuki
S/o Nai Thang Kuki,
2. Naipuilal Kuki S/o
Chonglai Kuki
1292/P

267 1293

Government

Chara(Naal)

0.1052206

Govt. of Tripura,
PWD, Occupier:-
1.Ratan Das S/o
Sudhanshu Das 2.
Ramakanta Das S/o
Lt. Umakanta Das
1293

268 1294

Government

Doba(Naal)

0.0202347

Govt. of Tripura,
PWD
1294

269 1295

Government

Chara(Naal)

0.0404694

Govt. of Tripura,
PWD, Occupier:- 1.
Sujit Das S/o Lt.
Krishna Ch. Das
1295

270 || 1296/P

|| Private

|| Bastu(Naal)

0.0040469

|| 1. Juipui Lal Kuki
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S/o Nai Thang Kuki,
2. Naipuilal Kuki S/o
Chonglai Kuki
1296/P

271

1298/P

Private

Bastu(Naal)

0.0040469

Mukta Chandra
Ropini S/o Raj
Mohan Ropini
1298/P

272

1299/P

Private

Doba(Naal)

0.0040469

Mukta Chandra
Ropini S/o Raj
Mohan Ropini
1299/P

273

1300/P

Private

Bastu(Naal)

0.0040469

Mukta Chandra
Ropini S/o Raj
Mohan Ropini
1300/P

274

1301/P

Private

Naal

0.0283286

Mukta Chandra
Ropini S/o Raj
Mohan Ropini
1301/P

275

1302

Government

Naal

0.0930797

Govt. of Tripura,
PWD
1302

276

1303

Government

Naal

0.0809389

Gowt. of Tripura,
PWD
1303

277

1304/P

Private

Naal

0.0040469

Rayati:-Mukta
Chandra Rupini S/O -
Raj Mohan Rupini.
Occupier:- Ramani
Mohan Das S/o-
Kamani Kr. Das
1304/P

278

1313/P

Private

Bastu(Naal)

0.0161878

Rayati:- Mahendra
Chandra Rupini, S/o-
Chaitra Singh Rupini.
Occupier:- 1.
Nagendra Nama
Shudra, S/o-
Krishnadhan Das , 2.
Mithun Nama S/o
Nagendra Nama, 3.
Subrata Nama S/o
Subhudh Nama
1313/P

279

1314/P

Private

Naal

0.0080939

Rayati:-Mahendra
Chandra Rupini S/O -
Chaising Rupini.
Occupier:- 1. Usha
Bala Das, W/o-
Peyari Mohan Das, .
2. Prabhat Das, S/o
Lt. Balai Das

1314/pP

280

1317/P

Private

Naal

0.0607042

Rayati:- Mahendra
Chandra Rupini, S/o-
Chaitra Singh Rupini.
Occupier:- 1.
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Kumodh Sarkar, 2.
Nitai Ch. Sarkar S/o
Lt. Jogesh Ch. Sarkar
1317/P

281 1318

Government

Naal

0.0485633

Govt. of Tripura,
PWD
1318

282 1319

Government

Naal

0.3237556

Govt. of Tripura,
PWD
1319

283 1320

Government

Naal

0.0242817

Govt. of Tripura,
PWD, Occupier:- 1.
Rajkumar Das S/o
Prabhad Das

1320

284 1321

Government

Chara(Naal)

0.0323756

Gowt. of Tripura,
PWD
1321

285 1322

Government

Chara(Naal)

0.0242817

Govt. of Tripura,
PWD, Occupier:- 1.
Manju Das, W/o
Nepal Das

1322

286 1323

Government

Chara(Nal)

0.0526103

Gowt. of Tripura,
PWD
1323

287 1324

Government

Chara(Naal)

0.0849858

Govt. of Tripura,
PWD
1324

288 1325

Government

Chara(Naal)

0.0323756

Govt. of Tripura,
PWD, Occupier:- 1.
Tapan Ch. Das, S/o
Ambika Das 2.
Swapan Das, S/o Lt.
Ambika Das

1325

289 1326

Private

Naal

0.0080939

Rayati:-
Indrabhushan Kar
S/O - Rajmohan Kar.
1326

290 1327/P

Private

Chara(Naal)

0.0080939

Rayati:- Shashi
Mohan Mandal S/O -
Ram Dulal Mandal.
Occupier:-1.
Howaibari HWC,
Teliamura, Khowai
Health Depatment,
Govt. of Tripura 2.
Litan Mandal, S/o
Himanshu 3. Mithun
Mandal

1327/

291 1328/P

Private

Naal

0.0040469

Rayati:- Shashi
Mohan Mandal S/O -
Ram Dulal Mandal.
Occupier:- 1.
Shailendra Mandal,




194 THE GAZETTE OF INDIA : EXTRAORDINARY [PART II—SEC. 3(ii)]

S/o Sashimohan
Mandal
1328/P

292 1329/P Private Pukur(Naal) 0.0202347|| Rayati:- Shashi
Mohan Mandal S/O -
Ram Dulal Mandal,
Occupier:- Anil
Mandal, S/o- Sachi
Mohan Mandal ,
1329/P

293 1330/P Private Doba(Naal) 0.0040469 || Rayati:- Shashi
Mohan Mandal S/O -
Ram Dulal Mandal.
Occupier:- Anil
Mandal, S/o- Sachi
Mohan Mandal
1330/P

294 1331/P Private Bastu(Naal) 0.0161878|| Rayati:- Shashi
Mohan Mandal S/O -
Ram Dulal Mandal,
Occupier:- 1.Anil
Mandal, S/o- Sachi
Mohan Mandal,
2.Nani Mandal, S/o
Lt. Anil Mandal,
3.Sujit Mandal, S/o
Nani Mandal
1331/P

295 1332/P Private Bastu(Naal) 0.0080939 || Rayati:-Paresh
Chandra Das S/O -
Joy Chand Das.
Occupier:- 1. Manju
Das, W/o Nepal Das
1332/P

296 1333/P Private Bastu(Naal) 0.0121408|| Rayati:-
Indrabhushan Kar
S/O - Rajmohan Kar.
Occupier:-1.
Brajagopal Das, S/o
Lt. Makhan Ch. Das
1333/P

297 1348/P Private Chara(Naal) 0.0121408|| Rayati:- Shashi
Mohan Mandal S/O -
Ram Dulal Mandal.
Occupier:- 1. Gopal
Das, S/o Lt. Girish
Sarkar 2. Swapan
Das, S/o Lt. Ambika
Das

1348/P

298 1349 Government Chara(Naal) 0.0607042 || Govt. of Tripura,
PWD, Occupier:-1.
Babul Deb, S/o Arun
Deb

1349

299 1350 Government Naal 0.0323756 || Govt. of Tripura,
PWD
1350
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300 1351

Government

Naal

0.0566572

Govt. of Tripura,
PWD
1351

301 1352

Government

Chara(Naal)

0.0566572

Govt. of Tripura,
PWD
1352

302 1353

Government

Chara(Naal)

0.0404694

Govt. of Tripura,
PWD
1353

303 1354

Government

Doba(Naal)

0.0202347

Govt. of Tripura,
PWD
1354

304 1355

Government

Doba(Naal)

0.0161878

Govt. of Tripura,
PWD
1355

305 1356

Government

Doba(Naal)

0.0202347

Gowt. of Tripura,
PWD
1356

306 1357

Private

Bastu(Tilla)

0.0040469

Allottee:-
1.Haricharanan Das
S/O - Rajni Kanta
Das, 2.Arunbala Das
W/O - Haricharan
Das. Occupier:-1.
Rakesh Das, S/o
Radhika Das 2. Parth
Das, S/o Haricharan
Das 3. ParulBala
Das, W/o Lt.
Haricharan Das
1357

307 1358

Private

Bastu(Naal)

0.0040469

Allottee:-1.Sukumar
Das S/O - Atul Das,
2.Fulanga Moyi Das
W/O - Sukumar Das .
Occupier:-1. Ranjit
Das, S/o Haripad Das
1358

308 1359/P

Private

Bastu(Tilla)

0.0080939

Allottee:- Priyabala
Kar W/O - Nikunja
Kar. Occupier:-1.
Basanta Das, S/o Lt.
Harendra Das
1359/P

309 1360

Private

Bastu(Tilla)

0.0161878

Rayati:- 1. Amritlal
Das, 2. Karuna Das,
3. Chhayarani Das
S/O - Amar Chan
Das, 4. Sebika Das
W/O - Sarmilan Das,
5. Antara Das, 6.
Sujoy Das S/O -
Sarmilan Das.

1360

310 1361/P

Private

Bastu(Naal)

0.0040469

Rayati:-1.Jagadish
Chandra Das,
2.Vrishnacharan Das
S/O - Pian Chandra
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Das, Occupier:-
Amarchand Das, S/o-
Kamani Kr. Das.
1361/P

311

1362/P

Private

Doba(Naal)

0.0080939

1. Jagadish Chandra
Das, 2.
Vrishnacharan Das
S/o Pian Chandra
Das

1362/P

312

1363/3266/P

Private

Bastu(Naal)

0.0080939

Akshri-1.Brajendra
Chandra Das,
2.Narendra Chandra
Das S/O - Raidhan
Das. Occupier:- 1.
Narendra Ch. Das
S/o Lt. Raidhan Das
1363/3266/P

313

1363/P

Private

Bastu(Tilla)

0.0161878

Rayati:-1.Jagadish
Chandra Das,
2.Vrishnacharan Das
S/O - Pian Chandra
Das. Occupier:-1.
Narendra Ch. Das
S/o Lt. Raidhan Das
1363/P

314

1364/P

Private

Naal

0.0121408

Rayati:-1.Manmohan
Das S/O - Jaladhar
Das, 2.Chandra
Kumar Das S/O -
Banke Kumar Das
Occupier:- 1.
Narendra Ch. Das
S/o Lt. Raidhan Das
1364/P

315

1365/P

Private

Bastu(Naal)

0.0161878

Rayati:-Krishna
Chandra Sarkar S/O -
Satish Sarkar.
Occupier:- 1. Ratan
Sarkar, S/o
Krishnadhan Sarkar
2. Krishna Ch.
Sarkar, Lt. Satish
Sarkar

1365/P

316

1366/P

Private

Chara(Naal)

0.0121408

Rayati:- 1.Tapan
Chandra Das, 2.
Swapan Chandra Das
S/O - Ambika Das.
1366/P

317

1367/P

Private

Bastu(Naal)

0.0121408

Rayati:-1.Kiran Bala
Das S/O - Paresh
Das, 2. Sumiya Das,
3. Nepal Das, 4.
Shefal Das, 5. Patan
Das S/O - Paresh Das
Occupier:- 1. Shepal
Das, S/o Lt. Paresh
Das
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||1367/P

318 1374

Private

Chara (Tilla)

0.0040469

1. Sukumar Das S/o
Atul Das, 2. Fulanga
Moyi Das W/o
Sukumar Das.

1374

319 1376/P

Government

School

0.0040469

Govt. of Tripura,
Education Deptt.
1376/P

320 1377

Government

Naal

0.1214083

Govt. of Tripura,
PWD, Occupier:- 1.
Howaibari High
School, Education
Department, Govt. of
Tripura

1377

321 1378

Government

Naal

0.0364225

Govt. of Tripura,
PWD, Occupier:-1.
Ramdhan Das, S/o
Haradhan Das
1378

322 1379

Government

Naal

0.0040469

Govt. of Tripura,
PWD, Occupier:-1.
Simul Choudhury,
S/o Lt. Roy Mohan
Choudhury 2. Pradip
Debnath, S/o Lt. Ajit
Debnath 3.Pranab
Debnath, S/o Lt.
Promod ranjan
Debnath 4. Pranesh
Das, S/o Tapan Das,
5. Santosh Das S/o-
Manmohan Das, 6.
Ranjit Debnath S/o-
Rakhal Debnath,7.
Marani Sarkar W/o-
Sunil Sarkar, 8.
Krishan Majumder
S/o-Krishna
Majumder 9, Mithun
Sarkar S/o- Sudham
Sarkar, 10, Rupan
Debnath s/o- Hiralal
debnath, 11. Bhajan
sarkar S/o-Sudhan
Sarkar., 12. Ripan
Choudhury S/o-
Monoranjan
Choudhury, 13,
Siphan Choudhury
S/o- Monoranjan
Choudhury 14.
Rupan Das S/o-
Hiran Das, 15. Nitai
Chandra Sarkar s/o-
Jogesh Ch. sarkar.
1379

323 || 1380/P

|| Government

|| Doba(Naal)

0.0040469

|| Govt. of Tripura,
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PWD, Occupier:-1.
Jiban Debnath, S/o
Birendra Debnath
1380/P

324

1390/P

Private

Chara(Naal)

0.0040469

Chittaranjan Som S/o
Rang Lal Som
1390/P

325

1391/P

Private

Bastu(Naal)

0.0080939

Chittaranjan Som S/o
Rang Lal Som
1391/P

326

1401/P

Government

Naal

0.0040469

Govt. of Tripura,
PWD
1401/P

327

1403/P

Government

Bastu(Naal)

0.0323756

Govt. of Tripura,
PWD
1403/P

328

1405

Government

Chara(Naal)

0.0566572

Govt. of Tripura,
PWD, Occupier:-1.
Nitai Ch. Sarkar, S/o
Lt. Jogesh Ch. Sarkar
1405

329

1406

Private

Chara(Naal)

0.0080939

Rayati:-1. Ali
Ahmed, 2. Abu Mia
S/O - Abdul Karim,
3. Qadrunnesa Bibi
W/O - Abdul Karim,
4, Samadennesha
Bibi W/O -
Narjemaruddin, 5.
Awalda Bibis W/O -
King Mia, 6.
Pariksha Bibi
Occupier:- 1. Jogesh
Sarkar, S/o- Nabin
Sarkar. 2. Nitai Ch.
Sarkar, S/o Lt.
Jogesh Ch. Sarkar
1406

330

1407/P

Private

Chara(Naal)

0.0080939

Rayati:-1.Ali Ahmed,
2.Abu Mia S/O -
Abdul Karim,
3.Qadrunnesa Bibi
W/O - Abdul Karim,
4.Samadennesha Bibi
W/O - Narjemarddin,
5.Awalda Bibis W/O
- King Mia,
6.Pariksha Bibi
Occupier:-
1.Harimohan Sarkar,
Suna Mohan Sarkar.
1.Krishna Das, S/o
Sudhir Das

1407/P

331

1408/P

Private

Bastu (Naal)

0.0080939

Rayati:-1.Apurva
Chandra Chowdhury,
2.Achinta
Chowdhury S/O -
Nabadwip Chandra
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Chowdhury
1408/P

332 1409/P

Private

Naal

0.0121408

Rayati:-1.Apurva
Chandra Chowdhury,
2.Achinta
Chowdhury S/O -
Nabadwip Chandra
Chowdhury

1409/P

333 1410/P

Private

Naal

0.0121408

Rayati:-1.Apurva
Chandra Chowdhury,
2.Achinta
Chowdhury S/O -
Nabadwip Chandra
Chowdhury

1410/P

334 1411

Private

Viti(Naal)

0.0121408

Rayati:-1.Apurva
Chandra Chowdhury,
2.Achinta
Chowdhury S/O -
Nabadwip Chandra
Chowdhury

1411

335 1412

Private

Bastu(Naal)

0.0080939

Allottee:-Hasina Bala
Deb, W/O -
Khagendra Chandra
Deb. Occupier:-1.
Tapasi Sarkar, W/o
Subrata Sarkar . 2.
Narayan Ch. Deb,
Slo Girish Deb.

1412

336 1412/3631

Private

Bastu(Tilla)

0.0283286

Allottee:-1.Narayan
Chandra Deb S/O -
Girish Chandra Deb,
2.Basana Rani Deb
Swami: Narayan
Chandra Deb.
Occupier:-1. Tapasi
Sarkar, W/o Subrata
Sarkar. 2. Narayan
Ch. Deb, S/o Girish
Deb.

1412/3631

337 1413

Private

Chara(Naal)

0.0971267

Rayati:-1.Apurva
Chandra Chowdhury,
2.Achinta
Chowdhury S/O -
Nabadwip Chandra
Chowdhury
Occupier:-1. Nitai
Ch. Sarkar, S/o Lt.
Jogesh Ch. Sarkar 2.
Sankar Sarkar, S/o
Jogesh Sarkar
3.Gouranga Sarkar,
S/o Jogesh Sarkar 4.
Birendra Das, S/o
Bipin Das 5. Krishna
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Das, S/o Sudhir Das
6. Narayan
Chowdhury, S/o
Apurba Chowdhury
7. Mintu Sarkar S/o
Satish Sarkar

1413

338

1414

Government

Viti(Naal)

0.0485633

Govt. of Tripura,
PWD
1414

339

1415

Government

Naal

0.0485633

Govt. of Tripura,
PWD, Occupier:-1.
Nirmal Sarkar, S/o
Harendra Sarkar
1415

340

1416

Private

Naal

0.0040469

Allottee:-
1.Manoranjan
Chowdhury S/O -
Mahananda
Chowdhury, 2.Parul
Bala Chowdhury
WI/O - Manoranjan
Chowdhury.

1416

341

1417/p

Government

Naal

0.0040469

Govt. of Tripura,
Agriculture Deptt.
1417/pP

342

1418

Private

Chara(Tilla)

0.0080939

Allottee:-1.Narayan
Chandra Deb S/O -
Girish Chandra Deb,
2.Basana Rani Deb
W/o Narayan
Chandra Deb.
Occupier:-1. Narayan
Ch. Deb, S/o Girish
Deb

1418

343

1419/P

Private

Bastu(Naal)

0.0040469

Janpui Thang Kuki
S/o Laipui Thang
Kuki

1419/P

344

1428/P

Private

Naal

0.0161878

Rayati:-Janpui Thang
Kuki S/O - Laipui
Thang Kuki,
Occupier:- 1.sanjoy
Deb, S/o- Lt. Sunil
Deb. 2. Sanjoy Deb,
S/o Lt. Sunil Ch. Deb
3.Ripan Choudhury,
S/o Manuranjan
Choudhury. 4.Amit
Choudhury, S/o
Ranjit Choudhury.
1428/P

345

1429/P

Private

Naal

0.0080939

Rayati:-Janpui Thang
Kuki S/O - Laipui
Thang Kuki,
Occupier:- 1. Ranjit
Choudhury S/o-
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Mahananda
Choudhury. 2. G-
Next Modal School,
1429/P

346 1438/P

Private

Bastu(Tilla)

0.0404694

Rayati:-Panditjoy
Rupini S/O - Padma
Mohan Rupini.
Occupier:-1.Benu
Sarkar, S/o Sunil
Sarkar 2.Biswajit
Sarkar, S/o Sunil
Sarkar 3.Sunil
Sarkar, S/o Haribal
Sarkar 4.Sadana
Biswas, W/o Dinesh
Biswas.

1438/P

347 1441

Government

Bastu(Naal)

0.0404694

Govt. of Tripura,
PWD
1441

348 1442

Government

Naal

0.0647511

Gowt. of Tripura,
PWD
1442

349 1443/pP

Private

Naal

0.0768919

Rayati:- Lalangak
Lian Betu S/O -
Dhanbul Thang Betu.
Occupier:-
1.Priyabala Das, W/o
Lt. Adhir Das
1443/P

350 1444/p

Private

Chara(Naal)

0.0040469

Lalangak Lian Betu
S/o Dhanbul Thang
Betu

1444/p

351 1451/P

Private

Bastu(Tilla)

0.0202347

Rayati:- Lalangak
Lian Betu S/O -
Dhanbul Thang Betu.
1451/P

352 1452/p

Private

Pukur(Naal)

0.0242817

Rayati:- Lalangak
Lian Betu S/O -
Dhanbul Thang Betu.
1452/p

353 1453

Government

Doba(Naal)

0.0890328

Govt. of Tripura,
PWD
1453

354 1455/p

Private

Viti(Tilla)

0.0121408

Rayati:- 1.Ashish
Debbarma, 2.Kanti
Debbarma, 3.
Jharnadeep
Debbarma, 4. Swarup
Debarma S/O -
Dinesh Chandra
Debbarma.

1455/P

355 1456/P

Private

Chara(Naal)

0.0121408

Rayati:- 1.Ashish
Debbarma, 2.Kanti
Debbarma,
3.Jarnadeep
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Debbarma, 4.Swarup
Debbarma S/O -
Dinesh Chandra
Debbarma.
Occupier:-1.Amit
Debbarma, S/o-
Kantir Debbarma
1456/P

356

1459/P

Government

Chara

0.0080939

Govt. of Tripura
1459/p

357

1463/P

Private

Viti(Tilla)

0.0323756

Rayati:- Parul Sarkar
Bhowmik W/O -
Shyamal Sarkar.
Occupier:-1.Smt.
Jyotsna Sarkar W/o-
Manik Sarkar. 2.Sujit
Das S/o-Lt.
Krishnadhan Das.
1463/P

358

1466/P

Government

The School

0.0283286

Govt. of Tripura,
Social Welfare Deptt.
1466/P

359

1470/3375/P

Private

Pukur(Naal)

0.0161878

Rayati:- 1.Prasanna
Kumar Das,
2.Ramesh Chandra
Das S/O - Ram
Sundar Das,
3.Haradhan Das,

4 Krishnadhan Das
S/0O - Basanta Kumar
Das, 5.Lakshmi Bala
Das W/O - Basanta
Kumar Das.
1470/3375/P

360

1470/P

Private

Vastu(Tilla)

0.0161878

Rayati:- 1.Prasanna
Kumar Das,
2.Ramesh Chandra
Das S/O - Ram
Sundar Das,
3.Haradhan Das,

4 Krishnadhan Das
S/O - Basanta Kumar
Das, 5.Lakshmi Bala
Das W/O - Basanta
Kumar Das .

1470/P

361

1472/P

Private

Chara(Naal)

0.0202347

Rayati:- Prasanna
Kumar Das S/O -
Ram Sundar Das.
1472/P

362

1473

Government

Naal

0.0283286

Govt. of Tripura,
PWD
1473

363

1474

Private

Naal

0.0485633

Rayati:- 1. Mukta Joy
Rupini, 2. Joy Manik
Rupini S/o- Krishna
Manik Rupini, 3.
Mungkorwi Rupini,
W/o- Rajprasad
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Rupini, 4. Kabirung
Rupini, W/o-
Dharmapada Rupini ,
Occupier:- Sankari
rani Das, W/o- Nihar
ranjan Das.

1474

364

1475/3374/P

Private

Naal

0.0202347

Mukta Joy Ropini
1475/3374/P

365

1475/P

Private

Naal

0.0364225

1. Mukta Joy Ropini,
2. Joy Manik Ropini
S/o Krishna Manik
Ropini, 3. Mangarak
Ropini W/o Raj
Prasad Ropini, 4.
Ravirang Ropini W/o
Dharmapada Ropini.
1475/P

366

1486/P

Private

Naal

0.0283286

Rayati:- Auntamuni
Rupini S/O - Raj
Prasad Rupini.
1486/P

367

1487/pP

Private

Naal

0.0202347

Rayati:- Mukta Joy
RUpini, Joy Manik
Rupini S/o- Krishna
Manik Rupini,
Mungkorwi Rupini,
W/o- Rajprasad
Rupini, Kabirung
Rupini, W/o-
Dharmapada Rupini.
1487/P

368

1488

Government

Naal

0.1295022

Govt. of Tripura,
PWD
1488

369

1489

Government

Naal

0.0809389

Govt. of Tripura,
PWD
1489

370

1490

Government

Naal

0.0323756

Govt. of Tripura,
PWD
1490

371

182/pP

Government

Bastu(Tilla)

0.0040469

Govt. of Tripura
182/P

372

199/P

Private

Pukur (Lunga)

0.0080939

Allottee:- 1.Subal
Das S/O - Banamali
Das, 2.Subashi Bala
Das W/O - Subal
Das.

199/P

373

200/P

Private

Pukur par (Lunga)

0.0121408

Allottee:- 1.Subal
Das S/O - Banamali
Das, 2.Subashi Bala
Das W/O - Subal
Das.

200/P

374

201

Private

Doba(Lunga)

0.0607042

Rayati:- Narayan
Deb S/O - Girish Deb
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Occupier:- Dhirendra
Karmakar, S/o-
Ashini Karmakar.
201

375

202/P

Private

Doba(Lunga)

0.0161878

Narayan Dev S/o
Girish Dev.
202/P

376

203

Private

Doba(Lunga)

0.0323756

Rayati:- Narayan
Deb S/O - Girish
Deb, Occupier:-1.
Hari Charan Sarkar,
S/o- Madhusudhan
Sarkar. 2.Narayan
Ch. Deb S/o Lt.
Girish Deb.

203

377

204/p

Private

Doba (Lunga)

0.0161878

Allottee:-
1.Haricharan Sarkar
S/O - Nibas Chandra
Sarkar, 2.Jyotsna
Rani Sarkar W/O -
Hari Charan Sarkar.
Occupier:-1.
Hemanta Sarkar S/o
Hari Charan Sarkar
204/P

378

205

Private

Chara (Lunga)

0.0404694

Allottee:-
1.Haricharan Sarkar
S/O - Nibas Chandra
Sarkar, 2.Jyotsna
Rani Sarkar W/O -
Hari Charan Sarkar .
Occupier:-1.
Hemanta Sarkar S/o
Hari Charan Sarkar
205

379

207/3199/P

Government

Bastu(Tilla)

0.0040469

Govt. of Tripura,
Occupier:- 1. Namita
Debbarma, W/O —
Rajani Kanta
Debbarma 2.. Forest
Deptt. 3. SPO Camp
4. Nikhil Rudra Paul
S/o- Nagendra Rudra
Paul 5. Jatindra
Nama S/o- Sarat Ch.
Nama 6. Gita Sharma
W/o- Goutam
Chakraborty.
207/3199/P

380

207/3207/P

Government

Karan (Tilla)

0.0040469

Govt. of Tripura,
Occupier:- 1. Namita
Debbarma, W/O —
Rajani Kanta
Debbarma 2.. Forest
Deptt. 3. SPO Camp
4. Nikhil Rudra Paul
S/o- Nagendra Rudra
Paul 5. Jatindra
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Nama S/o- Sarat Ch.
Nama 6. Gita Sharma
W/o- Goutam
Chakraborty, 7. Dulal
Baishya, S/o-
Gouranga Baishya
207/3207/P

381 207/3208/P Private Bastu(Tilla) 0.0242817 || Allottee:-
1.Haricharan Sarkar
S/O - Nibas Chandra
Sarkar, 2.Jyotsna
Rani Sarkar W/O -
Hari Charan Sarkar.
Occupier:-
1.Department of
forest 2.SPO Camp,
Home Department,
Govt. of Tripura 3.
Nikhil Rura Paul, S/o
Nagendra Rudra Paul
4. Jatindra Nama, S/o
Lt, Sarat Ch. Nama 5.
Gita Sharma, W/o
Goutam Chakraborty
207/3208/P

382 214 Private Bastu(Tilla) 0.0242817 || Allottee:- 1.Arjun
Mallik S/O - Tripura
Charan Mallik,
2.Meera Prabha
Mallik, W/O - Arjun
Mallik. Occupier:-
1.Smt. Mira Mallik
Wi/o-Lt. Arjun
Mallik, 2.Sri Santosh
Mallik S/o-Lt. Arjun
Mallik, 3.Sri Sajal
Mallik S/o-Lt. Arjun
Mallik, 4.Sri Gautam
Mallik S/o-Lt. Arjun
Mallik, 5.Smt. Anita
Mallik(Das) W/o-
Manik Das

214

383 215 Private Bastu(Tilla) 0.0404694 || Allottee:- 1.Subal
Das S/O - Banamali
Das, 2.Subashi Bala
Das W/O - Subal
Das. Occupier:-
1.Smt. Shefali Das
W/o-Lt. Sudhir Das,
2.Sri Ranjit Das, S/o
Subal Das, 3.Sri
Biswajit Das, S/o
Subal Das

215

384 216 Government Viti(Tilla) 0.0364225 || Govt. of Tripura,
PWD
216

385 218 Private Chara(Tilla) 0.0121408|| Allottee:- 1.Birendra
Karmakar S/O -
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Upendra Karmakar,
2.Manju Rani
Karmakar W/O -
Virendra Karmakar.
218

386 219/P Private Bastu(Naal) 0.0242817 || Rayati:- 1. Naipuilal
Kuki S/O -
Changlaini Kuki, 2.
Naipui Thang Kuki
S/O - Nai Sui Thang
Kuki, Occupier:- 1.
Birendra Karmakar,
S/o- Upendra
Karmakar. 2. Sri
Pradip Karmakar, S/o
Birendra Karmakar.
3. Sri Chandan
karmakar, S/o
Upendra Karmakar.
4. Sri Sunil
Karmakar S/o-
Birendra Karmakar.
5. Sri Kanu karmakar
S/o-Birendra
Karmakar

219/P

387 220/P Private Puku(Naal) 0.0040469 (| Naipuilal Kuki
220/P

388 224/pP Private Chara(Naal) 0.0202347||Rayati:- 1.Naipuilal
Kuki s/o Changlaini
Kuki, 2.Naipui
Thang Kuki s/o Nai
Sui Thang Kuki

224/P

389 237/P Government Viti(Naal) 0.0040469 | Govt. of Tripura,
PWD
237/P

390 237/P Government Viti(Naal) 0.0121408(|Govt. of Tripura,
PWD
237/3319

391 238/P Private Bastu(Naal) 0.0080939 || Rayati:- 1.Naipuilal
Kuki S/O -

Changlaini Kuki,
2.Naipui Thang Kuki
S/O - Nai Sui Thang
Kuki, Occupier:-
1.joykumar Som,
S/o- Rangalal Som.
2.Manik Lal Som,
S/o Lt. Joy Kr, Som,
3.Dipali Bardhan,
W/o Lt.Nitesh
Bardhan, 4.Pradip
Kr. Som S/o Joy K.
Som, 5.Susma Sarkar
Som, W/o-Lt.Abhijit
Som

238/P

392 1| 239 || Private || Chara(Naal) I 0.0121408||Rayati:- 1.Naipuilal |
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Kuki S/O -
Changlaini Kuki,
2.Naipui Thang Kuki
S/O - Nai Sui Thang
Kuki, Occupier:-
joykumar Som, S/o-
Rangalal Som

239

393 2454/

Private

Doba(Naal)

0.0080939

Rayati:- Muktajoy
Rupini, S/o-
Kunjamani Rupini.
Occupier:-
Chitaranjan
Rudrapal, S/o- Giresh
Ch. Rudrapal.

2454/P

394 2455

Government

Naal

0.0930797

Govt. of Tripura,
PWD
2455

395 2456/P

Private

Naal

0.0040469

Rayati:- Muktajoy
Rupini, S/o-
Kunjamani Rupini.
Occupier:- Harendra
Ch. Rudrapal, S/o-
Baikhunta Rudrapal.
2456/P

396 2461/P

Private

Doba(Naal)

0.0040469

Rayati:- Muktajoy
Rupini, S/o-
Kunjamani Rupini.
Occupier:- Rashik
Ch. Rudrapal, S/o-
Baikhanta Ch.
Rudrapal.

2461/P

397 2462/P

Private

Doba(Naal)

0.0040469

Rayati:- Muktajoy
Rupini, S/o-
Kunjamani Rupini.
Occupier:- Jatindra
Ch. Rudrapal, S/o-
Baikhanta Ch.
Rudrapal.

2462/P

398 2468/P

Private

Naal

0.0283286

Shank Prasad Rupini
2468/P

399 247

Government

Dukan(Naal)

0.0121408

Govt. of Tripura,
PWD
247

400 2471/P

Government

Naal

0.0607042

Govt. of Tripura,
PWD
2471/P

401 249/P

Private

Naal

0.0404694

Rayati:- 1. Naipuilal
Kuki S/O -
Changlaini Kuki, 2.
Naipui Thang Kuki
S/O - Nai Sui Thang
Kuki. Occupier:-1.
Sri Nlranjan Das S/o-
Lt. Kamini Das, 2.
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Subhash Das S/o-
Bharat Ch. Das
249/p

402

250/P

Government

Chara

0.072845

Govt. of Tripura,
250/P

403

251

Private

Doba(Naal)

0.0202347

Rayati:- Naresh
Chandra Das S/O -
Bharat Chandra Das.
251

404

251/3220

Private

Chara(Naal)

0.0040469

Rayati:- Naresh
Chandra Das S/O -
Bharat Chandra Das.
251/3220

405

252

Private

Chara(Naal)

0.0080939

Rayati:- Naresh
Chandra Das S/O -
Bharat Chandra Das.
252

|Vi||age: H

awaibari

406

1094/pP

Private

Naal

0.0849858

1.Sukhendra Chandra
Das, 2.Dwijendra
Chandra Das,
3.Shyamal Chandra
Das S/O - Suresh
Chandra Das

1094/P

407

1095

Private

Naal

0.1942533

Rayati:- Bishaka
Debbarma, W/o-
Debandra Debbarma.
Occupier:- Nepal Ch.
Dasgupta, S/o-
Gourab Ch.
Dasgupta.

1095/P

408

1096

Private

Naal

0.0890328

Khagendra
Debbarma S/O -
Brajendra Debbarma
1096/P

409

1097/P

Private

Naal

0.1052206

Rayati:- Bishaka
Debbarma, W/o-
Debandra
Debbbarma.
Occupier:- Suresh
Chandra Das, S/o-
Bharat Chandra Das
1097/P

410

1101/P

Private

Naal

0.0040469

Rayati:- Sarala
Debbarma W/O -
Shyam Chandra
Debbarma.
1101/P

411

111/P

Private

Naal

0.0040469

Rayati:- Jyotsna
Sarkar W/O -
Haricharan Sarkar.
111/P

412

112

Government

Chara(naal)

0.0202347

Govt. of Tripura,
PWD
112
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413 113 Private Dukan(naal) 0.0040469 || Rayati:- Jyotsna
Sarkar W/O -
Haricharan Sarkar.
113/P

414 115 Government Dukan(naal) 0.0242817 || Govt. of Tripura,
PWD
115

415 118/P Private Naal 0.0323756 || Biswajit Datta, s/o
Anil Datta, Occupier
Uma Datta D/o
Biswajit Datta
118/2459/P

416 118/P Private Naal 0.0404694 || Rayati:- Surendra
Kumar Das S/O -
Rajni Kanta Das.
118/P

417 1193/P Private Naal 0.1173614 ||Rayati:- Mangal Ch.
Debbarma, S/o- Ram
Mohan Debbarma.
Occupier:- Makhan
Ch. Dasgupta, S/o-
Mahindra Ch.
Dasgupta.

1193/P

418 1194/P Private Naal 0.0849858 || Rayati: Shyamal Das
S/O - Suresh Das.
1194/pP

419 1195/P Private Naal 0.1537839 | Rayati:- Mangal Ch.
Debbarma, S/o- Ram
Mohan Debbarma.
Occupier:- Abhinash
Ch. Debnath, S/o-
Amarchand Debnath.
1195/P

420 1196/P Private Naal 0.0566572 || Rayati:- Mangal Ch.
Debbarma, S/o- Ram
Mohan Debbarma.
Occupier:- Tita
Mohan Debnath, S/o-
Nabin Ch. Debnath.
1196/P

421 1197/P Private Naal 0.0930797 || Rayati:- Mangal Ch.
Debbarma, S/o- Ram
Mohan Debbarma.
Occupier:- Sachindra
Debnath, S/o-
Debcharan Debnath.
1197/P

422 1198/P Private Naal 0.0121408 || Rayati:- Mangal Ch.
Debbarma S/o- Ram
Mohan Debbarma.
Occupier 1. Nanda
Gopal Debnath, S/o-
Khetra Mohan
Debnath. 2. Gopal
Debnath, S/o- Khetra
Mohan Debnath
1198/P
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423 1199/P Private Pukur par (naal) 0.0161878 || Rayati:- Mangal Ch.
Debbarma, S/o- Ram
Mohan Debbarma.
Occupier:-
Nityagopal Debnath,
S/o- Khetramohan
Debnath.

1199/P

424 120/P Private Bastu(tilla) 0.0040469 || Allottee:-
Manoranjan
Majumdars S/O -
Bhagwan Majumdar.
120/P

425 1200 Private Chara(naal) 0.0283286 || Rayati:- Mangal Ch.
Debbarma S/o- Ram
Mohan Debbarma.
Occupier:- 1. Gopal
Debnath, 2. Nanda
Gopal Debnath S/o-
Khetra Mohan
Debnath.

1200/P

426 1201/P Private bastu(naal) 0.0040469 || Rayati:- Mangal Ch.
Debbarma, S/o- Ram
Mohan Debbarma.
Occupier:-
Nityagopal Debnath,
S/o- Khetra mohan
Debnath.

1201/P

427 1202/P Private Pukur(naal) 0.0121408 || Rayati:- Mangal Ch.
Debbarma, S/o- Ram
Mohan Debbarma.
Occupier:- Gopal
Debnath, S/o- khetra
mohan Debnath.
1202/P

428 121 Private Chara(naal) 0.0242817 || Allottee:- 1.
Manoranjan
Majumdars S/O -
Bhagaban Majumdar,
2. Milan Rani
Majumdar W/O -
Manoranjan
Majumdar.

121

429 122 Government Chara(naal) 0.0364225(|Govt. of Tripura,
PWD
122

430 123 Government Naal 0.0323756 || Govt. of Tripura,
PWD
123

431 124 Government Doba(NAAL) 0.0283286 || Govt. of Tripura,
PWD
124

432 125 Government Doba (Naal) 0.0323756 || Govt. of Tripura,
PWD
125
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433 126

Government

Naal

0.0161878

Govt. of Tripura,
PWD
126

434 127/P

Private

Bastu(Naal)

0.0202347

Rayati:- Pradeep
Betus S/O - Dowtey
Betu. Occupier:-
Sukumar Majumder,
S/o- Taraknath
Majumder.

127/P

435 129/P

Private

BAASTU(NAAL)

0.0242817

Rayati:- Pradeep
Betus S/O - Dowtey
Betu. Occupier:-
Mahanta Das, S/o-
Mabhindra Ch. Das.
129/P

436 130/P

Private

Bastu (Naal)

0.0040469

Rayati:- Pradeep
Betus S/O - Dowtey
Betu. Occupier:-
Sukumar Acharjee,
S/o- Mahim
Acharjee.

130/P

437 131

Private

Doba(Naal)

0.0404694

Rayati:- Pradeep
Betus S/O - Dowtey
Betu. Occupier:-
Sukumar Acharjee,
S/o- Mahim
Acharjee.

131

438 132/P

Private

Bastu(Naal)

0.0121408

Rayati:- Pradeep
Betus S/O - Dowtey
Betu. Occupier:-Anil
Ch. Datta, S/o- Sunil
Ch. Datta.

132/P

439 1368/P

Private

Naal

0.2063942

Rayati:- Mangal Ch.
Debbarma, S/o- Ram
Mohan Debbarma.
Occupier:- 1. Gopal
Debnath, 2. Nanda
Gopal Debnath, S/o-
khetra mohan
Debnath.

1368/P

440 1372/pP

Private

Naal

0.1214083

Rayati:- Mangal Ch.
Debbarma, S/o- Ram
Mohan Debbarma.
Occupier- Sarmistha
Nath Bhowmik, W/o-
Khetramohan
Bhowmik.

1372/P

441 1373

Private

Bastu(naal)

0.0404694

Rayati:- Mangal Ch.
Debbarma, S/o- Ram
Mohan Debbarma.
Occupier:- Nabin
Debnath,S/o- Harish
Ch. Debnath.
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|[1373/P

442

1374

Private

Doba(naal)

0.0202347

Rayati:- Mangal Ch.
Debbarma, S/o- Ram
Mohan Debbarma.
Occupier:- Nabin
Debnath,S/o- Harish
Ch. Debnath.

1374

443

1375

Private

Naal

0.0890328

Rayati:- Mangal Ch.
Debbarma, S/o- Ram
Mohan Debbarma.
Occupier:- Nabin
Debnath,S/o- Harish
Ch. Debnath.

1375

444

1376/P

Private

Bastu(naal)

0.0040469

Rayati:- Mangal Ch.
Debbarma, S/o- Ram
Mohan Debbarma.
Occupier:- Nabin
Debnath,S/o- Harish
Ch. Debnath.

1376/P

445

1377/P

Private

Naal

0.1254553

Rayati:- Mangal Ch.
Debbarma, S/o- Ram
Mohan Debbarma.
Occupier:- Brajendra
Ch. Debnath, S/o-
Gour Chandra
Debnath.

1377/P

446

1384

Private

Doba(naal)

0.0080939

Rayati:- Mangal Ch.
Debbarma S/o- Ram
Mohan Debbarma,
Occupier:- 1. Sudhir
Debnath, 2. Subash
Debnath S/o- Nabin
Debnath 3. Amulya
Debnath S/o- Mahim
Debnath.

1384/P

447

1385

Private

Doba(naal)

0.0323756

Rayati:- Mangal Ch.
Debbarma, S/o- Ram
Mohan Debbarma.
Occupier:- Basanta
Kumar Debnath, S/o-
Sunatan Debnath.
1385

448

1386

Private

Chara(naal)

0.1295022

Rayati:- Mangal Ch.
Debbarma S/o- Ram
Mohan Debbarma.
Occupier:- 1. Basanta
Kumar Debnath S/o-
Sunatan Debnath 2.
Ranjan Debnath, S/o-
Lt. Ram Kumar
Debnath

1386/P

449

1387

Private

Bastu(naal)

0.0566572

Rayati:- Mangal Ch.
Debbarma S/o- Ram
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Mohan Debbarma,
Occupier:- 1. Basanta
Kumar Debnath S/o-
Sunatan Debnath, 2.
Chandan Debnath
S/o- Rajmohan
Debnath, 3.Rajmohan
Debnath S/o- Lt.
Basanta kr. Debnath,
1387/P

450 1388/P Private Bastu(naal) 0.0040469 || Rayati:- Mangal Ch.
Debbarma S/o- Ram
Mohan Debbarma.
Occupier:- 1. Sudhir
Debnath, 2. Subash
Debnath S/o- nabin
Debnath, 3.Amallaya
Debnath S/o- Mahim
Debnath.

1388

451 143/P Private Naal 0.0242817|| Rayati:- Rajkumar
Acharjee, S/o-
Mahim Ch. Acharjee.
Occupier:-Hiralal
Das, S/o- Bihari Lal
Das.

143/P

452 143/P Private Naal 0.0040469 || Remtai Sangma,
W/o- Nirbash
Sangma.
143/2516

453 143/P Private Naal 0.0121408|| Rayati:- Chandana
Rani Das, W/o- Subir
Ch. Das.

143/2541/P

454 143/P Private Naal 0.0080939 || Rayati- Subash Das,
S/o- Biharilal Das.
143/2747/P

455 146/P Private Naal 0.0809389 || Rayati:- Manindra
Lal Bhadra, S/o-
Dhananjoy Bhadra.
146/P

456 149 Government Naal 0.2266289 || Govt. of Tripura,
PWD
149

457 150 Private Bastu(Naal) 0.1254553 || Rayati:- Manindra
Lal Bhadra, S/o-
Dhananjoy Bhadra.
Occupier:-Nanda
Bardra S/o-Lt.
Manindra Bardara
150/P

458 153/P Private Naal 0.072845|| Rayati:- Manindra
Lal Bhadra, S/o-
Dhananjoy Bhadra
153/P

459 154/2202 Government Tilla 0.0080939|| Govt. of Tripura
154/2202
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460

154/p

Private

Bastu(Tilla)

0.0121408

Allottee:- 1. Maran
Majumdar, 2.
Krishna Majumdars
S/O - Manoranjan
Majumdar.
Occupier:-1. Kalyani
Deb Majumder W/o
Krishna Majumder,
2. Maran Majumder
S/o-Manoranjan
Majumder

154/p

461

1549

Private

Bastu(naal)

0.0121408

Rayati:- Mangal Ch.
Debbarma, S/o- Ram
Mohan Debbarma,
Occupier:- 1. Gopal
Debnath, S/o- Rebate
Debnath. 2. Sri Shibu
Debnath, S/o- Gopal
Debnath, 3. Bivha
Debnath. W/o- Ranjit
Debnath

1549P

462

155/P

Private

Bagan(Tilla)

0.0080939

Allottee:- Ranjit Das,
S/o Prabhat Das.
155/2823/P

463

1550/P

Government

Chara

0.0072845

Govt. of Tripura
1550/P

464

156/P

Government

Bagan(Tilla)

0.0040469

Govt. of Tripura
156/P

465

251/P

Private

Chara(Tilla)

0.0121408

Allottee:-Sarat
Chandra Namasudra
S/O - Harish
Namasudra.

251/P

466

252

Private

Bastu(Tilla)

0.0161878

Allottee:-Sarat
Chandra Namasudra
S/O - Harish
Namasudra.

252

467

252

Private

Bastu(Tilla)

0.0161878

Allottee:- Rakesh
Nama, S/o- Tapan
Nama.

252/2838

468

253

Government

Pukur Par (Naal)

0.0364225

Govt. of Tripura,
PWD
253

469

254

Government

Naal

0.0161878

Govt. of Tripura,
PWD
254

470

255

Government

Naal

0.0323756

Govt. of Tripura,
PWD
255

471

256

Government

Naal

0.0323756

Govt. of Tripura,
PWD
256

472

|| 257

|| Government

|| Doba(Naal)

0.0242817 || Govt. of Tripura,
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PWD
257

473 258

Government

Naal

0.0283286

Govt. of Tripura,
PWD
258

474 259

Private

Bastu(Tilla)

0.0445164

Allotte:- Motilal Das
S/O - Kamini Das.
259

475 260/P

Private

Bastu

0.0607042

Allottee:- Kumoude
Chandra Sarkar S/O -
Devendra Chandra
Sarkar. Occupier:-
Pradip Kr. Sarkar,
S/o Lt. Kumud
Sarkar

260/P

476 261/P

Private

Viti(Tilla)

0.0526103

Allottee:- Pradeep
Kumar Sarkar S/O -
Kumud Sarkar.
Occupier:-1.
Sachindra Nama S/o
Lt. Sarash Nama,
2.Jatindra Nama, S/o
Lt. Sarath Nama
261/P

477 268

Government

Bastu(Tilla)

0.0809389

Gowt. of Tripura,
Occupier 1.Manik
Chandra Das S/o-Lt.
Matilal Das, 2.Dulal
Das S/o-Matilal Das
268

478 269/P

Government

Pukur(Naal)

0.0202347

Govt. of Tripura,
PWD, Occupier 1.
Dulal Das S/o-
Matilal Das,2. Pradip
Kr. Sarkar, S/o Lt.
Kumud Sarkar

269/P

479 270

Government

Naal

0.072845

Govt. of Tripura,
PWD
270

480 271/P

Private

Viti(Naal)

0.0040469

Rayati:- 1.Satish Das
S/O - Krishna
Chandra Das,
2.Nantu Debnath S/O
- Harilal Debnath.
271/P

481 272

Private

Bastu(Tilla)

0.0323756

Allottee:- Bishkha
sarkar w/o Rohini
sarkar, Occupier 1.
Bimala sarkar w/o Lt.
Prasan sarkar, 2.
Biswajit das s/o
Bikash Das

272/pP

482 273/P

Government

Tilla

0.1740186

Govt. of Tripura
273/P




216

THE GAZETTE OF INDIA : EXTRAORDINARY

[PART II—SEC. 3(ii)]

483

276

Government

Naal

0.1052206

Govt. of Tripura,
PWD
276

484

277/P

Private

Naal

0.0485633

Rayati:- Indu
Bhushan Kar S/O -
Raj Mohan Kar,
occupier: Sarala
Sarkar, W/o- Sudhir
Sarkar.

277/P

485

280/P

Private

Naal

0.0202347

Rayati:- Sudhir
Sarkar S/O - Ganesh
Sarkar.

280/P

486

281

Government

Naal

0.0890328

Govt. of Tripura,
PWD
281

487

282/P

Private

Lunga

0.0242817

Rayati:- Gaurang
Sarkar S/O - Megh
Nath Sarkar.
282/P

488

283/P

Private

Pukur (Naal)

0.0242817

Rayati:- Shashi
Mohan Mandal S/O -
Ramdulal Mandal.
283/P

489

284

Government

Naal

0.0647511

Govt. of Tripura,
PWD, Occupier 1.
Santosh Das S/o-Man
mohan Das, 2.Nanda
Lal Das, S/O Prana
Bandhu Das, 3.Nantu
Das S/o-Man Mohan
Das, 4.Ranjit Sarkar
S/o-Bidhu busan
Sarkar

284

490

285

Private

Bastu(Tilla)

0.0202347

Rayati:- Dhirendra
Ch. Das, S/o- Suresh
Ch. Occupier:-1.
Fulan rani Das, W/o-
Lt. Hiralal Das

285

491

286/P

Private

Viti(Tilla)

0.0161878

Rayati:- Shashi
Mohan Mandal S/O -
Ramdulal Mandal.
Occupier:-Fulan Rani
Das W/o-Lt.Hiralal
Ch.Das

286/P

492

287

Private

Bastu(Tilla)

0.0323756

Rayati:- Dinabandhu
Das S/o - Sudhan
Das. Occupier:-1.
Dipali Das W/o-
Jiban Krishna Das, 2.
Anjali Mandal W/o-
Lt.Himangshu
Mandal, 3. Litan
Mandal S/o-
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Lt.Himangshu
Mandal, 4. Sanjoy
Mandal S/o-Sachi
Mohan Mandal, 5.
Sharmita Mandal
W/o-Sanjoy Mandal,
6. Mithun Mandal
S/o-Lt. Himangshu
Mandal, 7. Shilendra
Mandal S/o-Lt. Sachi
mohan Mandal.
287/P

493 317/P

Private

Chara(naal)

0.0202347

Rayati:- Jatin Chang
Kuki S/O - Ninglai
Kuki. Occupier:-1.
Gopal Sarkar, S/o-
Sachindra Sarkar. 2.
Purna Charan Sarkar
S/o-Lt. Sachindra
Sarkar,

317/P

494 318

Private

Bastu(naal)

0.0080939

Rayati:- Jatin Chang
Kuki S/O - Ninglai
Kuki. Occupier:-1.
Gopal Sarkar, S/o-
Sachindra Sarkar. 2.
Purna Charan Sarkar
S/o-Lt. Sachindra
Sarkar,

318/P

495 320/P

Private

Chara(naal)

0.0121408

Rayati:- Jatin Chang
Kuki S/O - Ninglai
Kuki. Occupier:- 1.
Gouranga Sarkar,
S/o- Megnath Sarkar.
2. Archana Sarkar
W/o-Lt. Rabindra
Sarkar

320/P

496 321

Private

Bastu(naal)

0.0161878

Rayati:- Jatin Chang
Kuki S/O - Ninglai
Kuki. Occupier:-
1.U/S-187- Gouranga
Sarkar, S/o- Megnath
Sarkar. 2.Sukhendra
Sarkar S/o-Lt.
Gouganga Sarkar
321/P

497 322

Private

Bastu(naal)

0.0161878

Rayati:- Jatin Chang
Kuki S/O - Ninglai
Kuki.Occupier
1.U/S-187- Suresh
Ch. Das, S/o-
Joychandra Das.
2.Dhirendra Ch. Das
S/o-Lt. Suresh
Chandra Das,
3.Shibu Ranjan das
S/o-Suresh Ch. Das
322/P
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498 353/P Private Chara(naal) 0.0283286 || Rayati:- Laizem Kuki
S/O - Ningnai Kuki.
Occupier:-1. Bibhuti
Das, S/o- Rajbehari
Das. 2. Supraba Das
W/o-Lt. Tarini Das,
3. Narendra Chandra
Das S/o-Rai dhan
Das

353/P

499 354 Government Naal 0.0809389 | Govt. of Tripura,
PWD
354/pP

500 355/P Private Naal 0.0242817|| Rayati:- Laizem Kuki
S/O - Ningnai Kuki.
Occupier:-1.
Dattabilash Das, S/o-
Dulgovinda Das 2.
Ashuram Das S/o-
Lt.Shyama Charan, 3.
Mithun Das S/o-Lt.
Krishna Charan Das,
355/P

501 356 Private Bastu(tilla) 0.0040469 || Rayati:- Laizem Kuki
S/O - Ningnai Kuki
Occupier:-
Dattabilash Das, S/o-
Dulgovinda Das

356/P

502 357 Government Naal 0.1537839 (| Govt. of Tripura,
PWD
357/P

503 358/P Private Bastu(naal) 0.0364225|| Rayati:- 1. Jal Pui

Thang Kuki S/O -
Lal Pui Thang Kuki,
2. Ningnai Kuki W/O
- Kali Chowdhury
Kuki . Occupier:- 1.
Datta Bilash Das, 2.
Dharani Das, 3.
Tarani Das, 4. Babul
Das, S/o- Dol
govinda Das, 5.
Pradesh Das, S/o-
Dharani Das, 6.
Babul Das, S/o-Dul
Gobinda Das,

358/P

504 372/P Private Naal 0.0364225 || Rayati:- Kartik
Chandra Das S/O -
Datta Vilas Das.
372/P

505 372/P Private Naal 0.0202347|| Allottee:- Maya Rani
Debnath, W/o-
Dhirendra Debnath,
2. Subash Debnath,
3. Sunil Debnath, 4.
Anil Debnath, Depali
Debnath, S/o & D/o-
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Dhirendra Debnath.
Occupier:-Anil
Debnath, S/o-
Dhirendra Debnath.
372/2824/p

506 375/P

Private

Naal

0.0323756

Rayati:- 1.Lai Thang
Pui Betu, 2.Lalja
Beka Betu S/O - Lian
Lai Betu, 3.Retu Betu
W/O - Lian Lai Betu.
Occupier:- 1. Mahesh
Ch. Das S/o-
Mahindra Ch. Das
2.Rakesh Das S/o-
Radhika Das, 3.
Jhuma Das W/o-
Manuhar Das,
4.Subash Das S/o-
manuhar Das,

375/P

507 376

Government

Naal

0.0930797

Govt. of Tripura,
PWD
376/P

508 377/P

Private

Naal

0.1052206

Rayati:- 1.Lai Thang
Pui Betu, 2.Lalja
Beka Betu S/O - Lian
Lai Betu, 3.Retu Betu
WI/O - Lian Lai Betu.
377/P

509 378

Government

Naal

0.0809389

Govt. of Tripura,
PWD
378/P

510 379/P

Private

Naal

0.1942533

Rayati:- 1.Lai Thang
Pui Betu, 2.Lalja
Beka Betu S/O - Lian
Lai Betu, 3. Retu
Betu W/O - Lian Lai
Betu.

379/P

511 380/P

Government

Cremation

0.0283286

Govt. of Tripura
380/P

512 412/P

Government

Chara

0.1052206

Govt. of Tripura
412/pP

513 417

Private

Chara(naal)

0.0485633

Rayati:- Lalta Kuki,
S/o- Laile Singh
Kuki.2. Lal Zara
Kuki, 3. Boby Kuki,
4. Mosie Kuki, S/o-
Nirlai Kuki, 5.
Priyanshi Kuki, W/o-
Nielai Kuki.
Occupier:-Sankar
Das, S/o- Nikhil Das
417/P

514 418

Private

Chara(naal)

0.0364225

Rayati:- Vidyacharan
Rupini S/O -
Sundarjoy Rupini.
Occupier:- 1.Nantu
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Debnath S/o- Hiralal
Debnath, 2.Samal
Das S/o- Dipak Das,
418/P

515 419 Private Bastu(naal) 0.0404694 || Rayati:-Nuripautu
Tamang W/O - Tyag
Bahadur Tamang.
419/P

516 420 Government Naal 0.0242817 | Govt. of Tripura,
PWD , Occupier:-
1.Chiranjit Sarkar
S/o-Chandan K.
Sarkar, 2.Krishna
Das S/o-Sudhir Das,
3.Paresh Das S/o-
Bharat Das, 4.
Mandir, 5. Thangnai
Bazer Committee
Member, 6. Ranjit
Kr. Das S/o-Lt.
Gangadhar Das,
7.Mithun Mandal
S/o-Lt. Himangshu
Mandal

420/P

517 423 Private Bastu(Naal) 0.0323756 || Rayati:- Lalta Kuki,
S/o- Laile Singh
Kuki.2. Lal Zara
Kuki,3. Boby Kuki,
4. Mosie Kuki, S/o-
Nirlai Kuki,5.
Priyanshi Kuki, W/o-
Nielai Kuki.
Occupier:-1.Usha
Rani Sarkar W/o-
Ranjit Sarkar. 2.
Biswajit Sarkar, 3. Lt
Rabindra Kalai, 4.
Full Basi Sarkar,5.
Anjan Sarkar S/o
Rajdhar Sarkar.

423

518 424 Private Bastu(naal) 0.0202347|| Rayati:- Lalta Kuki
S/o- Laile Singh
Kuki. 2. Lal Zara
Kuki, 3. Boby Kuki,
4. Mosie Kuki S/o-
Nirlai Kuki, 5.
Priyanshi Kuki, W/o-
Nielai Kuki.
Occupier:- 1. Subal
Ch. Das S/o- Giresh
Ch. Das. 2. Chandan
kr. Sarkar S/o-
Rajdhar Sarkar. 3.
Basanta Das S/o-Lt.
Harendra Das, 4.
Chandan Kr. Sarkar
S/o-Lt. Raj dhan
Sarkar
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||424

519

425/P

Private

Chara(naal)

0.0080939 || Rayati:- Lalta Kuki,
S/o- Laile Singh
Kuki. 2. Lal Zara
Kuki,3. Boby Kuki,
4. Mosie Kuki, S/o-
Nirlai Kuki, 5.
Priyanshi Kuki, W/o-
Nielai Kuki.
Occupier:- Rabindra
Sarkar,S/o- Rajdhar
Sarkar.

425/P

520

426/P

Private

Doba(naal)

0.0040469 || Rayati:- Lalta Kuki,
S/o- Laile Singh
Kuki.2. Lal Zara
Kuki,3. Boby Kuki,
4. Mosie Kuki, S/o-
Nirlai Kuki,5.
Priyanshi Kuki, W/o-
Nielai Kuki.
Occupier:-U/S-187-
Rabindra Sarkar,S/o-
Rajdhar Sarkar.
426/P

521

478/P

Private

Bastu(naal)

0.0323756 || Rayati:- Lalta Kuki,
S/o- Laile Singh
Kuki. 2. Lal Zara
Kuki, 3. Boby Kuki,
4. Mosie Kuki, S/o-
Nirlai Kuki, 5.
Priyanshi Kuki, W/o-
Nielai Kuki.
Occupier:- Ranjit
Sarkar, S/O- Sachi
Mohan Sarkar.
478/P

522

479/2011/P

Private

Chara(naal)

0.0121408|| Rayati:- Lalta Kuki
Slo- Laile Singh
Kuki. 2. Lal Zara
Kuki, 3. Boby Kuki,
4. Mosie Kuki S/o-
Nirlai Kuki,5.
Priyanshi Kuki W/o-
Nielai Kuki.
Occupier:-1. Indrajit
Sarkar S/o-Lt.
Gangadar Sarkar, 2.
Sujit Sarkar S/o-
Indrajit Sarkar,3.
Pradip Das S/o-
Dhirendra Das
479/2011/P

523

480

Government

Chara(naal)

0.0687981 || Govt. of Tripura,
PWD
480/P

524

481

Government

Naal

0.0526103 (| Govt. of Tripura,
PWD , Occupier:-
Usha Rani Sarkar
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W/o-Lt. Ranjit Sarkar
481/P

525

482/P

Private

Chara(naal)

0.0242817

Allotee:- 1.Raimohan
Karmakars S/O -
Dasharatha
Karmakar,
2.Sonarani
Karmakars W/O -
Rai Mohan
Karmakar.
Occupier:-Ranjit Kr.
Das, S/o- Gangadhar
Das.

482/P

526

483/P

Private

Bastu(Naal)

0.0364225

Allottee:-
1.Raimohan
Karmakar S/O -
Dasharatha
Karmakar,
2.Sonarani Karmakar
W/O - Rai Mohan
Karmakar.
Occupier:-1. Manik
Karmakar S/o- Rai
mohan Karmakar.
2.Dipili Sarkar S/o-
Chandan Kr. Sarkar.
483/P

527

487/P

Private

Pukur(naal)

0.0040469

Rayati:- Lalta Kuki,
Slo- Laile Singh
Kuki.2. Lal Zara
Kuki,3. Boby Kuki,
4. Mosie Kuki, S/o-
Nirlai Kuki,5.
Priyanshi Kuki, W/o-
Nielai Kuki.

487/P

528

488/P

Private

Naal

0.0404694

Allottee:- Chandra
Ham Rupini W/O -
Joy Chandra Rupini.
488/P

529

489

Government

Naal

0.0930797

Govt. of Tripura,
PWD
489/P

530

490

Government

Naal

0.14569

Govt. of Tripura,
PWD
490/P

531

491/P

Private

Naal

0.0323756

Allottee:- Bulu Kuki
S/O - Jalkhana Kuki.
491/P

532

491/P

Private

Naal

0.0161878

Rayati:-
Mangailiyani
Rukhum, W/o-
Lalzakim Rukhum.
491/2380/P

533

498/P

Private

Bastu(tilla)

0.0121408

Allottee:- Bulu Kuki
S/O - Jalkhana Kuki.
498/P
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534 498/P Private Bastu(tilla) 0.0080939|| Allottee:- Lal Zakim
rokhum, S/o- Lt.
Shilnung Rokhum.

498/2769/P

535 499 Government Viti(tilla) 0.1011736||Govt. of Tripura,
PWD
499/P

536 500/P Private Viti(tilla) 0.0323756 || Allottee:- Bulu Kuki

S/O - Jalkhana Kuki.
Occupier:-Tumliyana
Kuki S/o-
Lt.Nampaithang
Kuki, Chhandam
Rokham S/o-Lt. Bulu
kuki(Rokham)

500/P

537 542/P Private Naal 0.0040469 || Rayati:- 1. Lal Bull
Thang Kuki, 2. Lal
Ai Thang Kuki S/O -
Lai Ching Thop
Kuki. Occupier:-
Gouranga Sarkar,
Slo- Raj Behari
Sarkar.

542/P

538 544 Government Naal 0.0526103 || Govt. of Tripura,
PWD
544/p

539 545/P Private Naal 0.0202347 ||Rayati:- Lal Ngak
Liana Betu S/O -
Dhan Bul Thang
Betu.

545/P

540 546/2016/P Private Naal 0.0121408|| Rayati:- Lek Lian
Kuki S/O - Lai Zai
Thang Kuki.
Occupier:-Gouranga
Sarkar, S/o- Raj
Bihari Sarkar.
546/2016/P

541 596/P Private Pukur Par (Naal) 0.0364225 || Rayati:- Manmohan
Sarkar S/O - Kukil
Sarkar. Occupier:-
Ripan Sarkar S/o-
Man Mohan Sarkar
596/P

542 597 Private Pond 0.0242817|| Rayati:- Manmohan
Sarkar S/O - Kukil
Sarkar. Occupier:-
1.Ripan Sarkar S/o-
Manmohan Sarkar, 2.
Nepal Sarkar,
3.Manmohan Sarkar.
597/P

543 598 Government Chara(naal) 0.0202347 || Govt. of Tripura,
PWD, Occupier:-
Nepal Sarkar S/o-
Man Mohan Sarkar
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544 599 Government Naal 0.0445164 || Govt. of Tripura,
PWD
599

545 600 Government Naal 0.0323756 || Govt. of Tripura,
PWD
600

546 601 Private Naal 0.0283286 || Rayati:- Lal Ngak
Liana Betu S/O -
Dhan Bul Thang
Betu. Occupier:-
Pashuram Das, S/o-
Suklal Das.

601

547 602/P Private Bastu(naal) 0.0040469 || Rayati:- Lal Ngak
Liana Betu S/O -
Dhan Bul Thang
Betu Occupier:-1.
Pashuram Das S/o-
Suklal Das. 2.
Biswajit
Bhattacharjee S/o-
Anil Kanta
Bhattacharjee.
602

548 605/P Private Naal 0.0161878||Rayati:- 1. Lal Chang
Yom Kuki,
2.Tumliana Kuki S/O
- Name Pui Thang
Kuki, Occupier:-
Khirode Rudrapaul,
S/o- Mahendra
Rudrapaul.

605/P

549 607/P Private Bastu(naal) 0.0040469 || Rayati:- 1. Lal Chang
Yom Kuki,
2.Tumliana Kuki S/O
- Pui Thang Kuki.
Occupier:- 1.
Khirode Rudrapaul
S/o- Mahendra
Rudrapaul. 2.
Parimal Rudrapal
S/o- Khirmohan
rudrapaul. 3. Amal
Rudrapaul s/o-
Khirmohan
Rudrapaul. 4. Abhijit
rudrapaul S/o-
Khirmohan
rudrapaul.

607/P

550 608 Private Naal 0.0161878|| Rayati:- 1. Lal Chang
Yom Kuki, 2.
Tumliana Kuki S/O -
Pui Thang Kuki.
Occupier: Kheriod
Rudrapaul, S/o-
Mahendra Rudrapaul.
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|| 608

551 609

Government

Naal

0.0323756

Govt. of Tripura,
PWD
609

552 610

Government

Naal

0.0323756

Govt. of Tripura,
PWD, Occupier:-
Nepal Das S/o-Lt.
Ashomani Das
610

553 611

Government

Doba(naal)

0.0687981

Govt. of Tripura,
PWD
611

554 612

Private

Chara(naal)

0.0323756

Biswajit Das S/O -
Bijoy Kumar Das
612

555 613/P

Private

Naal

0.0040469

Rayati: 1. Lal Chang
Yom Kuki, 2.
Tumliana Kuki S/O -
Pui Thang Kuki. -1.
Rashik Ch.
Rudrapaul S/o-
Buikhanta Rudrapaul
2.Nepal Das S/o
AShumani Das.
613/P

556 615/P

Private

Naal

0.0202347

Rayati:- 1. Vijay
Kumar Das S/o-
Ratiranjan Das, 2.
Shankari Rani Das
D/o - Ratiranjan Das,
3. Gopal Chandra
Das S/o - Ananda
Chandra Das.
Occupier:- Sanjita
Rani Das, W/o- Bijoy
Kumar Das.

615/P

557 615/P

Private

Naal

0.0202347

Biswajit Das S/O -
Bijoy Kumar Das
615/2762/P

558 617/P

Private

Bastu(naal)

0.0202347

Rayati:- Sanchita
Rani Das W/O -
Vijay Kumar Das.
Occupier:- Biswajit
Das, S/o- Vijay kr.
Das.

617/P

559 618

Government

Doba(naal)

0.1011736

Govt. of Tripura,
PWD
618

560 619/P

Government

Chara

0.0242817

Govt. of Tripura
619/P

561 620

Government

Chara

0.0485633

Govt. of Tripura,
PWD
620

562 621

Government

Naal

0.1861594

Govt. of Tripura,
PWD
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||621

563

622

Government

Naal

0.0809389 (| Govt. of Tripura,
PWD
622

564

623

Private

Bastu(naal)

0.0080939 || Rayati:- 1. Mukta Joy
Rupini, 2. Joy Manik
Rupini S/o-
Krishnamani Rupini,
3. Sankar Rupini
W/o- Rabindra
Rupini, 4. Rabi
Rupini W/o- Raj
Prasad rupini 5. Fann
Chabi Rupini W/o-
Dharmaprasad
Rupini. Occupier:-1.
Santi Mohan Das
S/o- Pratik Ch. Das.
Badal Das, 2. Santi
Ranjan Das. 3. Ratan
Rudrapal S/o-
Harendra Rudrapal.
623/P

565

624

Private

Doba(naal)

0.0040469|| Rayati:- 1. Mukta Joy
Rupini, 2. Joy Manik
Rupini S/o-
Krishnamani Rupini,
3. Sankar Rupini
W/o- Rabindra
Rupini, 4. Rabi Ru
Rupini W/o- Raj
Prasad rupini 5. Fann
Chabi Rupini W/o-
Dharmaprasad
Rupini. Occupier:-
Santi Mohan Das,
S/o- Pratik Ch. Das.
624/P

566

625/P

Private

Naal

0.0161878||Rayati:- 1. Mukta Joy
Rupini, 2.Joy Manik
Rupini S/o-
Krishnamani Rupini,
3.Sankar Rupini
W/o- Rabindra
Rupini, 4. Rabi Ru
Rupini W/o- Raj
Prasad Rupini 5.
Fann Chabi Rupini
W/o- Dharmaprasad
Rupini. Occupier:- 1.
Santi Mohan Das
S/o- Pratik Ch. Das.
2. Gilush Sangma,
S/o- Nirbash
Sangma.,3. Kishore
Kalai S/o Chandra
mani Kalai.

625/P

567

631/P

Private

Naal

0.0283286 || Rayati:- 1. Mukta Joy
Rupini, 2. Joy Manik




[T 1l—=vs 3(ii)]

HILT T TSI . AHTYTL

227

Rupini S/o-
Krishnamani Rupini,
3. Sankar Rupini
W/o- Rabindra
Rupini, 4. Rabi Ru
Rupini W/o- Raj
Prasad Rupini 5.
Fann Chabi Rupini
W/o- Dharmaprasad
Rupini. Occupier:- 1.
Jatindra Ch. Debnath
S/o- Bhuban Ch.
Debnath. 2. Krishna
Debnath S/o- Jatindra
Debnath.

631/P

568 632

Government

Naal

0.0890328

Govt. of Tripura,
PWD
632

569 633

Private

Bastu(naal)

0.0242817

Rayati:- Litan Das,
S/o- Gouranga Das.
Occupier:- Litan Das,
Slo- Gouranga Das
633/P

570 636/P

Private

Naal

0.0283286

Rayati:- Raj Mohan
Das S/O - Man
Mohan Das.

636/P

571 637

Government

Naal

0.0404694

Govt. of Tripura,
PWD
637

572 638/P

Private

Bastu(naal)

0.0323756

Rayati:- 1.Shank
Prasad Rupini S/O -
Jayamoni Rupini, 2.
Principal Rupinis
wife: Sundar Singh
Rupini, 3.Patikanya
Rupini W/O - Padma
Chandra Rupini,
occupier:- 1. Nilkanta
Rudrapaul S/o- Sarat
Ch. Rudrapaul, 2.
Bhakta Rudrapaul, 3.
Gopal Rudrapaul, 4.
Nitai Rudrapal S/o-
Nikhil Rudrapal.
638/P

573 639

Government

Naal

0.0768919

Govt. of Tripura,
PWD
639

574 640

Government

Naal

0.0809389

Govt. of Tripura,
PWD
640

575 641/P

Private

Bastu(naal)

0.0323756

Rayati:- 1. Shank
Prasad Rupini S/O -
Jayamoni Ropini, 2.
Principal Rupini w/o
Sundar Singh Ropini,
3.Patikanya Rupini
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W/O - Padma
Chandra Rupini.
Occupier:- 1. Gopal
Ch. Rudrapaul S/o-
Pukun Rudrapul., 2.
Biswajit Rupini S/o-
Rabi Manik Rupini,
3. Ranjit Rudra pal
S/o- Gopal Rudra
Pal.

641/P

576

642/P

Private

Naal

0.0404694

Rayati:- 1.Shank
Prasad Ropini S/O -
Jayamoni Ropini,
2.Principal Ropinis
wife: Sundar Singh
Ropini, 3.Patikanya
Ropini W/O - Padma
Chandra Ropini.
Occupier:- U/S: 187;-
1. Gopal Ch.
Rudrapaul S/o-
Pukun Rudrapul, 2.
Sushanta Rudrapal,
3. Lt. Tapana

642/P

577

643

Private

Bastu(naal)

0.0849858

Rayati:- 1.Shank
Prasad Ropini S/O -
Jayamoni Ropini,
2.Principal Rupini
wife: Sundar Singh
Ropini, 3.Patikanya
Ropini W/O - Padma
Chandra Ropini. 1.
Subal Ch. Das 2.
Sujit Das S/o-Durga
chanran Das, 3.
Krishna Das S/o-
Durga charan Das. 4.
Ranjit Das, S/o-
Durga charan Das 5.
Tinku Rani Das W/o-
Infrajit Das. 6.
Bidesh Debbarma
643/P

578

644

Government

Naal

0.0687981

Govt. of Tripura,
PWD
644

579

645

Private

Bastu(naal)

0.0607042

Rayati:- Raj Prasad
Rupini S/O - Bhakta
Joy Rupini.
Occupier:- 1. Subal
Ch. Das, S/o- Girish
Ch. Das. 2. Pradip
Debnath S/o- Ajit
Debnath. 3.Bimal
Debbarma S/o-
Tripendra
Debbarma., 4. Gilush
Sangma S/o- Nirbash
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Sangma, 5. Nakhatra
Deebbarma.
645

580 647 Private Naal 0.0930797 || Rayati:- Raj Prasad
Ropini S/O - Bhakta
Joy Ropini.
Occupier:- 1.
Dhirendra Ch
Debnath, S/o-
Harendra
Ch.Debnath 2. Sudip
Debnath S/o- Ajit
debnath. 3. Narendra
Debnath S/o- Ramani
Mohan Debnath. 4.
Ramu Das S/o- Babul
Das

647/P

581 650/P Private Naal 0.0809389 || Rayati:- Paresh
Chandra Rudrapal
S/O - Birendra
Chandra Rudrapal.
Occupier:- Pradip
Debnath ,S/o-Lt.
Dhirendra Debnath
650/P

582 651 Government Naal 0.0161878|| Govt. of Tripura,
PWD
651

583 652/P Government Naal 0.0121408(|Govt. of Tripura,
PWD
652/P

584 653 Private Bastu(naal) 0.0566572 || Rayati:- Dhirendra
Chandra Debnath
S/O - Harishchandra
Debnath. Occupier:-
Biswajit Sutradhar,
Slo- Ajit Sutradhar

653
585 654/P Private Naal 0.1497369|| Rayati:- Dhirendra
Chandra Debnath

S/O - Harishchandra
Debnath. Occupier:-
1. Pradip Debnath
S/o-Lt. Dhirendra
Debnath 2. Biswajit
Sutradhar S/o-Ajit
Sutradhar

654/P

586 654/P Private Naal 0.0404694 || Rayati- Sankar
Debnath S/o-
Chandrauday.
Occupier:- 1. Sabitri
Sarkar, W/o- Nirmal
Sarkar 2. Jhuma
Sarkar W/o-
Gopendra Sarkar. 3.
Sankar Debnath S/o-
Lt. Chandraday




230

THE GAZETTE OF INDIA : EXTRAORDINARY

[PART II—SEC. 3(ii)]

Debanth, 4. Juma
Sarkar D/o-Gopendra
Sarkar

654/2364/P

587

654/P

Private

Naal

0.072845

Rayati:- Krishna
Debnath, S/o-
Chunilal Debnath.
654/2954

588

657/P

Private

Naal

0.0080939

Rayati:- Harimohan
Sarkar S/O - Gagan
Sarkar. Occupier:- 1.
Dulal Debanth, S/o-
lal Mohan debnath. 2.
Pranav Debbarma
S/o-Sambhu
Debbarma

657/P

589

658

Private

Bastu(naal)

0.0161878

Rayati:- 1.Sukumar
Debnath, 2.Krishna
Kumar Debnath S/O
- Subal Chandra
Debnath.

658

590

658

Private

Bastu(naal)

0.0080939

Rayati:- Harimohan
sarkar s/o Gagan
sarkar

658/2730

591

659

Private

Doba(naal)

0.0161878

Rayati:- 1.Sukumar
Debnath, 2.Krishna
Kumar Debnath S/O
- Subal Chandra
Debnath.

659

592

660

Private

Bastu(naal)

0.0202347

Rayati:- 1.Sukumar
Debnath, 2.Krishna
Kumar Debnath S/O
- Subal Chandra
Debnath, occupier :-
Harimohan Sarkar,
S/o- Gagan Sarkar.
660/P

593

663/P

Private

Naal

0.0202347

Rayati:- :-
Chitaranjan Debnath,
S/o- Murari Mohan
Debnath. Occupier:-
Minakshi Deb,W/o-
Bidhan Ch.Deb
663/2574/P

594

663/P

Private

Naal

0.0242817

Rayati:-
Madhusudhan Sarkar
S/o- Harimohan
Sarkar. Occupier:-
1.Minakshi Deb W/o-
Bishan Ch. Deb, 2.
Aruna Saha Sarkar
W/o-Subash Ch.
Sarkar

663/2572/P
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595 664/P

Private

Naal

0.1011736

Rayati:- Chittaranjan
Debnath S/O -
Murari Mohan
Debnath. Occupier:-
1. Santi Debnath
W/o- Chitranjan
Debnath. 2. Abhijit
Debnath S/o-Chitta
Ranjan Debnath
664/P

596 667/P

Private

Naal

0.072845

Rayati:- Manindra
Chandra Debnath
S/O - Harishchandra
Debnath. Occupier:-
Abhijit Debnath, S/o-
Mantosh Debnath.
667/P

597 667/P

Private

Naal

0.0242817

Rayati:- Tapan
Debnath, FaniBhusan
Debnath. Occupier:-
1. Supiraya Debnath
S/o- Nitai Debnath.
2. Samir Debnath
S/o- FaniBhusan
Debnath.

667/2792/P

598 668/P

Private

Naal

0.072845

Rayati:- Pulin
Chandra Das S/O -
Jamini Kumar Das.
668/P

599 668/P

Private

Naal

0.0607042

Rayati:- Adhir
Chandra Debnath
S/O - Amulya
Chandra Debnath.
Occupier:-1. Biswajit
Sutradhar S/o- Ajit
Sutradhar 2. Pushpa
Debnath W/o-Adhir
Chandra Debnath
668/2363/P

600 668/P

Private

Naal

0.0809389

Rayati:- Arun
Debnath, S/O -
Amulya Chandra
Debnath . Occupier:-
Biswajit Sutradhar,
S/o- Ajit Sutradhar
668/2817/P

601 668/P

Private

Naal

0.0040469

Rayati- Chrubala Das
W/o- Indramohan
Das. Occupier:-
Bhuban Das, S/o-
Indramohan Das.
668/2520/P

602 668/P

Private

Naal

0.0040469

Rayati:- Kamal Das,
S/O — Upendra Das
Occupier:- Jiban Das
,S/o-Lt. Kamal Das
668/2444/P

603 || 668/P

|| Private

|[Naal

0.0202347 || Rayati:- Bhula
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Acharjee, S/o-
Bhupesh Acharjee.
668/2365/P

604

697/P

Government

Chara

0.2104411

Govt. of Tripura,
Occupier:-Susmita
Debnath (Giri)W/o-
Abhijit Giri

697/P

605

705/P

Private

Lunga

0.1618778

Allotee:-
Bishwambhar
Rudrapal S/O - Kanai
Rudrapal. Occupier:-
1.Ratan Rudrapaul
S/o-Harendra
Rudrapaul, 2. Sikta
Debbarma D/o-Jibesh
Chandra Debbarma
705/P

606

707/P

Private

Tilla

0.0242817

Allotee:-
Bishwambhar
Rudrapal S/O - Kanai
Rudrapal.

707/P

607

709

Private

Tilla

0.1133144

Allotee:-
Bishwambhar
Rudrapal S/O - Kanai
Rudrapal.

709/P

608

710/P

Government

Lunga

0.0040469

Govt. of Tripura
710/P

609

711/P

Private

Lunga

0.0283286

Allotee:- 1.Mahendra
Chandra Rudrapal
S/O - Bir Chandra
Rudrapal,
2.Chhayarani
Rudrapal W/O -
Mahendra Chandra
Rudrapal.

711/P

610

712/P

Private

Viti(tilla)

0.0607042

Allotee:- 1.Mahendra
Chandra Rudrapal
S/O - Bir Chandra
Rudrapal,
2.Chhayarani
Rudrapal W/O -
Mahendra Chandra
Rudrapal. Occupier:-
1. Satyajit Debbarma
S/o-Gurupada
Debbarma, 2. Sabita
Sarkar W/o-
Gopendra Sarkar
712/P

611

713/P

Private

Bagan(tila)

0.2023472

Allotee:- 1.Mahendra
Chandra Rudrapal
S/O - Bir Chandra
Rudrapal,
2.Chhayarani
Rudrapal W/O -
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Mahendra Chandra
Rudrapal Occupier:-
1. Satyajit Debbarma
S/o-Gurupada
Debbarma, 2. Sabita
Sarkar W/o-
Gopendra Sarkar
713/P

612 714/p Private Tilla 0.0242817 || Allotee:- Adhir
Chandra Debnath,
S/O - Amulya
Chandra Debnath.
Occupier:- Susmita
Debnath (Giri)W/o-
Abhijit Giri

714/P

613 714/P Private Tilla 0.0242817 || Allotee:- Arun
Debnath, S/O -
Amulya Chandra
Debnath.
714/2819/P

614 717/P Private Bastu(tilla) 0.0121408|| Allotee:- Adhir
Chandra Debnath,
S/O - Amulya
Chandra Debnath.
717/P

615 740/2094/P Private Tilla 0.0242817 ||Rayati:- Raj Mohan
Debbarma S/O -
Gagan Chandra
Debbarma.
Occupier:- Ram
Chandra Debnath
,S/o-Lt. Premananda
Debnath
740/2094/P

616 78/P Government Bagan(tilla) 0.2630514 || Govt. of Tripura,
Occupier:-1. Malati
Sawtral W/o Bishnu
Sawtal, 2. Joylal
Sautal S/o- Jagat
Sautal

78/P

617 80/P Government Viti(tilla) 0.0040469 || Govt. of Tripura,
PWD
80/P

618 81 Government Naal 0.0445164 || Govt. of Tripura,
PWD
81

619 818/P Private Bagan(tilla) 0.0323756 || Allotee:-
1.Radhakanta
Debnath S/O -
Banamali Debnath,
2.Ranu Debnath W/O
- Radhakant Debnath.
818/P

620 819/P Private Bastu(naal) 0.0040469|| Rayati:- Arjun
Debbarma, Sadhuram
Debbarma, S/o- Shib
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Charan Debbarma.
Occupier:- Radha
Kanta Debnath, S/o-
Banmali Debnath.
819/P

621

82/P

Government

Naal

0.0040469

Govt. of Tripura,
PWD
82/P

622

820/P

Private

Pond

0.0242817

Rayati:- Arjun
Debbarma, Sadhuram
Debbarma, S/o- Shib
Charan Debbarma.
Occupier:- Radha
Kanta Debnath, S/o-
Banmali Debnath.
820/P

623

821/pP

Private

Pukurpar(naal)

0.0202347

Rayati:- Arjun
Debbarma, Sadhuram
Debbarma, S/o- Shib
Charan Debbarma.
Occupier:- Radha
Kanta Debnath, S/o-
Banmali Debnath.
821/P

624

822

Private

Chara(naal)

0.0364225

Rayati:- Arjun
Debbarma, Sadhuram
Debbarma, S/o- Shib
Charan Debbarma.
Occupier:- Radha
Kanta Debnath, S/o-
Banmali Debnath.
822

625

823

Private

Chara(naal)

0.0323756

Rayati:- Arjun
Debbarma, Sadhuram
Debbarma, S/o- Shiv
Charan Debbarma.
Occupier:- Radha
Kanta Debnath, S/o-
Banmali Debnath.
823

626

824

Government

Bastu(tilla)

0.0364225

Govt. of Tripura
824/P

627

825

Private

Chara

0.0121408

Allottee:-
Premananda
Debnath, S/O -
Ishwar Chandra
Debnath, Jugha Maya
Debnath, W/o-
Premananda
Debnath.

825/P

628

827/2041/P

Government

TILLA

0.0242817

Govt. of Tripura
827/2041

629

827/P

Government

Tilla

0.3885067

Govt. of Tripura
827/P

630

828/P

Private

Lunga

0.3116147

Rayati:- Nagurai
Debbarma S/O -
Kanta Chandra
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Debbarma.
Occupier:- 1.
Manindra Ch. Paul
S/o- SachiMohan
Paul. 2. Dipali
Bhowmik D/o-Sunil
Bhowmik, 3. Sanjoy
Debnath S/o-Nepal
Debnath

828/P

631 829/P

Private

Lunga

0.2590045

Rayati:- Bidhumani
Debbarma S/O -
Arjun Debbarma.
Occupier:- 1. Balai
Ch. Dey S/o- Jadhab
Ch. Dey. 2. Sanjoy
Debnath S/o-Nepal
Debnath, 3. Bishal
Debbarma S/o-Manik
Debbarma, 4. Laxmi
Rani Debnath S/o-
Bikash Debnath
829/P

632 830

Private

Bagan(tilla)

0.0809389

Alottee:- Harlal
Debnath S/O -
Mukunda Chandra
Debnath. Occupier:-
Sukanta Debntah
S/o-Sukumar
Debnath

830/P

633 831/P

Private

Tilla

0.0080939

Alottee:- Harlal
Debnath S/O -
Mukunda Chandra
Debnath.

831/P

634 840/2090/P

Private

Tilla

0.1699717

Rayati:- Joy Kumar
Debbarma S/O -
Vidya Mani
Debbarma.
840/2090/P

635 864/P

Private

Naal

0.0242817

Rayati:- Arjun
Debbarma, Sadhuram
Debbarma, S/o- Shib
Charan Debbarma.
864/P

636 865/P

Private

Naal

0.2306758

Rayati:- Arjun
Debbarma, Sadhuram
Debbarma S/o- Shib
Charan Debbarma.
Occupier:- 1.
Manindra Ch. Paul
S/o- Sachi Mohan
Paul. 2. Pradip
Debnath S/o-
Lt.Radha Kanta
Debnath

865/P

637 || 866/P

|| Private

|[Naal

0.14569|| Rayati:- Arjun
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Debbarma, Sadhuram
Debbarma, S/o- Shiv
Charan Debbarma.
Occupier:-
Monmohan Debnath
866/P

638 867/P Private Naal 0.0971267 || Rayati:- Asha Ram
Debbarma,
Shivchandra
Debbarma.
Occupier:-
Monmohan Debnath
867/P

639 868/2069 Private Naal 0.0404694 || Rayati:- Asha Ram
Debbarma S/o-
Shivchandra
Debbarma.
Occupier:-
Monmohan Debnath,
868/2069

640 868/P Private Naal 0.0849858 || Rayati:- Asha Ram
Debbarma,
Shivchandra
Debbarma.
Occupier:- U/S-
187:- 1. Kani Lal
Dey, 2. Babul Dey
868/P

641 951/P Private Naal 0.2063942 || Rayati:- Madha Ram
Debbarma S/O - Shiv
Charan Debbarma.
Occupier:- 1. Sudhan
Debnath, 2. Subal
Debnath S/o- Priyalal
Mohan Debnath.
951/P

642 952/P Private Naal 0.2104411 (|Rayati:- 1. Arjun
Debbarma, 2.
Sadhuram Debbarma
S/o- Shiv Charan
Debbarma. Occupier:
Sashuram Debbarma.
952/P

643 953/P Private Naal 0.0526103|| Rayati:- Madha Ram
Debbarma S/o - Shiv
Charan Debbarma.
Occupier:- Nandalal
Debnath, S/o-
Lalchand Debnath.
953/P

644 979/P Private Naal 0.0040469 || Rayati:- 1. Satyaram
Debbarma, 2. Benu
Debbarma, 3. Renu
Debbarma, 4.
Dhaniram Debbarma,
5. Gobinda
Debbarma, 6.
Abhinanda
Debbarma, 7. Arun




[T 1l—=vs 3(ii)]

HTLT =T TSI AT

237

Debbarma S/o-
BishumaniDebbarma,
8. Dropadi Debbarma
W/o- Bishumani
Debbnarma.
Occupier:- Nandalal
Debnath S/0-
Lalchand Debnath.
979/P

645 990/P

Private

Naal

0.1173614

Rayati:- 1. Satyaram
Debbarma, 2. Benu
Debbarma, 3. Renu
Debbarma, 4.
Dhaniram Debbarma,
5. Gobinda
Debbarma, 6.
Abhinanda
Debbarma, 7. Arun
Debbarma S/o-
BishumaniDebbarma,
8. Dropadi Debbarma
W/o- Bishumani
Debbnarma.
Occupier:- Ranjit Lal
Bhowmik S/o-
Abhinash Bhowmik.
990/P

646 991

Private

Naal

0.14569

Rayati:- 1. Satyaram
Debbarma, 2. Benu
Debbarma, 3. Renu
Debbarma, 4.
Dhaniram Debbarma,
5. Gobinda
Debbarma, 6.
Abhinanda
Debbarma, 7. Arun
Debbarma S/o-
BishumaniDebbarma,
8. Dropadi Debbarma
W/o- Bishumani
Debbnarma.
Occupier:- -
Alangamohan
Debnath,S/o- Kailash
Ch. Debnath.

991/P

647 992/P

Private

Naal

0.4168353

Rayati:- 1. Satyaram
Debbarma, 2. Benu
Debbarma, 3. Renu
Debbarma, 4.
Dhaniram Debbarma,
5. Gobinda
Debbarma, 6.
Abhinanda
Debbarma, 7. Arun
Debbarma S/o-
BishumaniDebbarma,
8. Dropadi Debbarma
W/o- Bishumani
Debbnarma.
Occupier:- Manindra
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Ch. Biswas, S/o-
Amritlal Biswas.,
Avok Jamatia,S/o-
Sajib Jamatia
992/P

648

993/P

Private

Naal

0.0526103

Rayati:- 1. Satyaram
Debbarma, 2. Benu
Debbarma, 3. Renu
Debbarma, 4.
Dhaniram Debbarma,
5. Gobinda
Debbarma, 6.
Abhinanda
Debbarma, 7. Arun
Debbarma S/o-
Bishumani
Debbarma, 8.
Dropadi Debbarma
W/o- Bishumani
Debbnarma.
Occupier:- 1. Abhoy
Jamatia S/O — Sanib
Jamatia. 2. Chandra
Kr. Debnath S/o-
Banamali Debnath.
993/P

[Village: S

ardu Karkari

649

38/P

Private

Pukur(naal)

0.0040469

Mukta Chandra
Debbarma S/o Ram
Sadhu Debbarma
38/P

650

39/P

Private

Pukurpar(naal)

0.0242817

Mukta Chandra
Debbarma S/o Ram
Sadhu Debbarma
39/P

651

40

Private

Chara(naal)

0.0080939

Mukta Chandra
Debbarma S/o Ram
Sadhu Debbarma
40

652

41

Private

Chara(naal)

0.1133144

Dasharatha
Debbarma S/o Jai
Krishna Debbarma,
Occupier 1. Sudip
Debbarma S/o -
Subindra Debbarma,
2. Tapan Shill S/o -
Santi Ranjan Shill, 3.
Subindra Debbarma
S/o - Lt. Kamini
Debbarma, 4.
Santilata Debbarma
S/o - Subindra
Debbarma

41/p

653

43/P

Private

Naal

0.7163092

Mukta Chandra
Debbarma S/o Ram
Sadhu Debbarma,
Occupier 1. Tapan
Debbarma, S/o-
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Bishu Kumar
Debbarma 2. Rajen
Debbarma S/o-
Ranjan Debbarma 3.
John Milton
Debbarma S/o- Lt.
Mangal Ch.
Debbarma 4. Suchital
Debbarma S/o-
Chaitramani
Debbarma 5.
Priyatosh Debbarma,
S/o- Lt. Ratan
Debbarma, 6.
Rabindra Debbarma
S/o- Surjya Kumar
Debbarma, 7.
Shantilata Debbarma
S/o- Subindra
Debbarma, Swapan
Debbarma 8. S/o-
Pada Kumar
Debbarma 9. Suresh
Debbarma S/o-
Subindra Debbarma
10. Puspa Debbarma
W/o- Sanjit
Debbarma 11. Tapan
Shil S/o- Shanti
Ranjan Shil. 12.
Bahadur Debbarma
Slo- Lt. Surjya
Kumar Debbarma 13.
Rathal Debbarma
S/o- Rabindra
Debbarma.

43/P

654 44/P

Private

Bastu(naal)

0.0323756

Mukta Chandra
Debbarma S/O Ram
Sadhu Debbarma
44/p

|Vi||age: Teliamura R.F

655 333/P

Private

Naal

0.0930797

Neelmani Debbarma
S/o Badan Debbarma
Occupier :- Bidesh
Debbarma S/o-
Suresh Debbarma
333/P

656 334

Private

bastu(tilla)

0.1214083

1 Neelmani
Debbarma S/o Badan
Debbarma, 2 Methani
Debbarma W/o
Neelmani Debbarma,
Occupier:- 1.Bidesh
Debbarma S/o-
Suresh Ch.
DEbbarma.

334

657 335/P

Private

bastu(tilla)

0.0121408

Allottee:- Subodh
Debbarma S/O - Neel
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Mani Debbarma.
335/P

658

343/P

Government

Road

0.0161878

Govt. of Tripura
343/P

659

344

Private

Chara(Naal)

0.0768919

Allottee:-1. Neelmani
Debbarma S/O -
Badan Debbarma, 2.
Methani Debbarma
W/O - Neelmani
Debbarma,
Occupier:- Smt.
Manga laxmi
Debbarma ,W/o-Lt.
Sukurai Debbarma.
2. Manju Debbarma
W/O-Sekhar Deb, 3.
Sri Sobodhe
Debbarma S/o-Lt. Nil
Mani Debbarma, 4.
Harendra Debbarma
S/o-Jatindra
Debbarma.

344

660

345

Private

Dam(Lunga)

0.0121408

Allottee:-Sukhrai
Debbarma S/O -
Neelmani Debbarma,
Occupier:-
Smt.Manga laxmi
Debbarma ,W/o-Lt.
Sukurai Debbarma.
2. Manju Debbarma
W/O-Sekhar Deb
345

661

346/P

Private

Bill(Lunga)

0.222582

Allottee:-Sukhraya
Debbarma S/o -
Neelmani Debbarma,
Occupier:-
Smt.Manga laxmi
Debbarma ,W/o-Lt.
Sukurai Debbarma.
2. Manju Debbarma
W/o-Sekhar Deb
346/P

662

347/P

Private

Lunga

0.0040469

Allottee:-Sukhrai
Debbarma S/O -
Neelmani Debbarma.
347/P

663

350/P

Private

Naal

0.0526103

Allottee:- Sukhrai
Debbarma S/O -
Neelmani Debbarma,
Occupier:-
Smt.Manga laxmi
Debbarma ,W/o-Lt.
Sukurai Debbarma.
2. Manju Debbarma
W/O-Sekhar Deb
350/P

664

460/4063/P

Private

Bagan(tilla)

0.072845

Allottee:-Nandalal
Debbarma S/O -




[¢TRT [I—=vE 3(ii)] T T TSI © T 241

Nibaran Debbarma.
460/4063/P

665 460/4064/P Private Bagan(tilla) 0.1254553 | Allottee:-1.Neelmani
Debbarma S/O -
Badan Debbarma,
2.Methani Debbarma
W/O - Neelmani
Debbarma,
Occupier:- Bidesh
Debbarma S/o-
Suresh Ch.
Debbarma
460/4064/P

666 460/4065/P Private Bagan(tilla) 0.0080939 (| 1.Paresh Malakar
S/O - Purna Malakar,
2. Kshir Malakar
W/O - Paresh
Malakar.

460/4065/P

667 462/P Private Garden(Tilla) 0.0890328 || Allottee:- 1.Neelmani
Debbarma S/O -
Badan Debbarma,
2.Methani Debbarma
W/O - Neelmani
Debbarma.

462/P

668 473/P Government Road 0.0809389(| Govt. of Tripura
473/P

669 512/P Government Road 0.0040469(| Govt. of Tripura
512/P

670 520/P Government Lunga 0.0121408|| Govt. of Tripura ,
Occupier:- Meghnath
Sarkar, S/o- Gour
Kishore Sarkar,
Ratan Sarkar S/o-
Ramesh Sarkar ,
Dulal Baishya S/o-
Gouranga Baishya.
520/4301

671 520/P Government Lunga 0.0161878|| Govt. of Tripura,
Occupier:- Meghnat
Sarkar, S/o- Gour
Kishore Sarkar
520/P

672 521 Private Naal 0.0445164||1.Pradeep Vaishya
S/O - Haridhana
Vaishya, 2.Kajal
Vaishya W/O -
Pradeep Vaishya
Occupier Manju
Shree Choudhury
W/o- Sri Kanta
Choudhury.

521

673 524 Private Chara(tilla) 0.0566572 || Allottee:-1.Pradeep
Baishya S/O -
Haridhana Baishya,
2.Kajal Baishya W/O
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- Pradeep Baishya,
Occupier:- 1. Gilush
Sangma S/o-Lt.
Nirbash Sangma, 2.
Sikta Debbarma D/o-
Jibesh Ch. Debbarma
524

674 525 Private Naal 0.072845|| Allottee:-1.Pradeep
Baishya S/O -
Haridhana Baishya,
2.Kajal Baishya W/O
- Pradeep Baishya,
Occupier:- 1. Gilush
Sangma S/o-Lt.
Nirbash Sangma, 2.
Sikta Debbarma D/o-
Jibesh Ch. Debbarma
525

675 526 Private Pukurpar(Naal) 0.0323756 || Allottee:-1.Pradeep
Baishya S/O -
Haridhana Baishya,
2.Kajal Baishya W/O
- Pradeep Baishya.
526

676 527 Private Pond(Naal) 0.0607042 || Allottee:-1.Pradeep
Baishya S/O -
Haridhana Baishya,
2.Kajal Baishya W/O
- Pradeep Baishya,
Occupier:- Babul
Baishya, S/O -
Haridhan Baishya
527

677 528/P Private Naal 0.0404694 || Allottee:-1.Babul
Baishya S/O -
Haridhana Baishya,
2.Uma Baishya W/O
- Babul Baishya.
528/P

678 529/3036/P Private Bagan(tilla) 0.0566572 || Allottee:-1.Babul
Baishya S/O -
Haridhana Baishya,
2.Uma Baishya W/O
- Babul Baishya
Occupier:- 1. Nepal
Chandra Bhowmk
S/O — Sudarshan
Bhowmik, 2. Jhutan
Bhowmik S/O —
Nepal Chandra
Bhowmik, 3. Apu
Ranjan Bhowmik
S/O — Niranjan
Bhowmik, 4. Bidhan
Bhowmik S/O —
Niranjan Bhowmik,
5. Alak Bhowmik
S/O — Niranjan, 6.
Tirthankar Bhowmik
S/O - Bidhan
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Bhowmik, 7.
Prasenjit Sarkar S/O-
Naresh Ch. Sarkar, 8.
Priyatosh Sarkar
S/O- Naresh Ch.
Sarkar, 9. Paritosh
Sarkar S/O- Naresh
Sarkar, 10. Pradip
Baishya S/O —
Haridhan Baishya,
11. Dulal Debnath
S/o- Lalmohan
Debnath. 12. Jhutan
Bhowmik s/o- Nepal
Chandra Bhowmik
529/3036/P

679 529/3938/P

Private

Bagan(tilla)

0.0687981

Allottee:-1.Pradeep
Baishya S/O -
Haridhana Baishya,
2.Kajal Baishya W/O
- Pradeep Baishya
Occupier:- 1. Pradip
Baishya S/o-Lt.
Haridhan Baishya . 2.
Sri Priyatosh Sarkar
S/o-Lt. Naresh Ch.
Sarkar, 3. Nepal
Chandra Bhowmk
S/o- Lt. Sudharshan
Bhowmik, 4. Jhutan
Bhowmik S/o- Nepal
Chandra Bhowmik,
5. Apu Ranjan
Bhowmik S/o-Lt.
Niranjan bhowmik,
6. Sri Bidhan
Bhowmik S/o-Lt.
Niranjan Bhowmik,
7. Dulal Debnath
S/o-Lt. Lal Mohan
Debnath, 8. Alak
Bhowmik S/o-Lt.
Niranjan bhowmik.
529/3938/P

680 530/P

Private

Viti(Tila)

0.0161878

Allottee:-1.Babul
Baishya S/O -
Haridhana Baishya,
2.Uma Baishya W/O
- Babul Baishya.
530/P

681 532

Government

Road

0.0161878

Govt. of Tripura
532

682 533/P

Private

Naal

0.0930797

Allottee:-1.Sukumar
Sarkar S/O -
Prasanna Sarkar,
2.Draupadi Sarkar
W/O - Sukumar
Sarkar.

533/P

683 ||534/P

|| Private

|[Naal

0.0040469 | Allottee:-1.Sukumar
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Sarkar S/O -
Prasanna Sarkar,
2.Draupadi Sarkar
W/O - Sukumar
Sarkar.

534/P

684

604/P

Government

Naal

0.0121408

Govt. of Tripura
604/P

685

633/P

Private

Naal

0.0121408

Allottee:-
1.Baneshwar Sarkar
S/O - Har Kishore
Sarkar, 2.Prajapati
Sarkar W/O -
Baneshwar Sarkar.
633/P

686

634

Private

Naal

0.0445164

Allottee:-
1.Tribhangan Sarkar
S/O - Har Kishore
Sarkar, 2. Hiran Basi
Sarkar W/O -
Tribhanga Sarkar.
634

687

635/P

Private

Naal

0.0040469

1.Amulya Chandra
Baishya S/O -
Kamini Baishya,
2.Kalpana Baishya
W/o Amulya
Baishya.

635/P

688

635/P

Private

Naal

0.0323756

Uma Roy W/o
Durgesh Roy
635/4394

689

636/P

Government

Vititilla)

0.0040469

Govt. of Tripura
636/P

690

637/P

Private

Garden(Tilla)

0.0809389

Allottee:-
1.Dharmasadhan
Jamatiya S/O -
Gaurchand Jamatiya,
2.Kanyakuwari
Jamatiya W/O -
Dharma Sadhan
Jamatiya, Occupier:-
1. Ranjit Kr.
Chowdhury S/O —
Golak Chandra
Chowdhury, 2. Bapi
Sarkar S/O — Bidhu
Bhushan Sarkar, 3.
Prasenjit Das S/O —
Amullya Das

637/P

691

638/P

Private

Bastu(tilla)

0.0161878

Allottee:-
1.Dharmasadhan
Jamatiya S/O -
Gaurchand Jamatiya,
2.Kanyakuwari
Jamatiya W/O -
Dharma Sadhan
Jamatiya. Occupier:-
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1. Ranjit Kr.
Chowdhury S/O —
Golak Chandra
Chowdhury, 2. Bapi
Sarkar S/O — Bidhu
Bhushan Sarkar, 3.
Madhu Bhushan
Sarkar S/O —
Abhinash Sarkar
638/P

692 639

Private

Pond(naal)

0.2347228

Allottee:-
1.Dharmasadhan
Jamatiya S/O -
Gaurchand Jamatiya,
2.Kanyakuwari
Jamatiya W/O -
Dharma Sadhan
Jamatiya.

639

693 640/P

Private

Garden(Tilla)

0.2832861

Allottee:-1.
Dharmasadhan
Jamatiya S/O -
Gaurchand Jamatiya,
2. Kanyakuwari
Jamatiya W/O -
Dharma Sadhan
Jamatiya. Occupier:-
1. Sankar Bhowmik
S/O — Sunil
Bhowmik 2. Samir
Roy S/O — Amullya
Roy, 3. Ranjit Kr.
Chowdhury S/O -
Golak Chandra
Chowdhury, 4.
Prasenjit Das S/O —
Amullya Das

640/P

694 641/P

Private

Doba(Lunga)

0.0080939

Allottee:-1.Abir
Bhakta Malsom S/O -
Milan Bahadur
Malsom, 2.Prabha
Jamatiya (Malsom)
W/O - Abir Bhakta
Malsom.

641/P

695 642/P

Private

Garden(Tilla)

0.2792392

1.Prafulla Sarkar S/O
- Ugrakanth Sarkar,
2.Kukila Sarkar W/O
- Prafulla Sarkar.
Occupier:-1.
Prasenjit Das S/O —
Amullya Das, 2.
Babul Debnath S/O —
Dinesh Debnath, 3.
Rajkumar
Chowdhury S/O —
Subhash Chowdhury
642/P

696 || 643/P

|| Private

|| Garden(Tilla)

0.0566572|1. Sudarshan Sarkar |
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S/O - Ugrakatha
Sarkar, 2.Geeta
Sarkar W/O -
Sudarshan Sarkar.
Occupier:- Babul
Debnath, S/O —
Dinesh Debnath
643/P

697 645/P Private Bastu(Tilla) 0.0121408|| Allottee:-1.Pavitra
Sarkar S/O - Raj
Kumar Sarkar,
2.Seema Sarkars w/o
Pavitra Sarkar.
Occupier:- Babul
Debnath S/O —
Dinesh Debnath
645/P

698 646/P Private Chara(Lunga) 0.14569 || Allottee:-1.
Satyaranjan Sarkar
S/O - Ugrakatha
Sarkar, 2. Maya
Sarkar W/O - Satya
Ranjan Sarkar
Occupier:- 1. Babul
Debnath S/O —
Dinesh Debnath, 2.
Rajkumar
Chowdhury S/O —
Subhash Chowdhury
646/P

699 647/P Private Garden(Tilla) 0.0323756 || Allottee:-
1.Madhubhushan
Sarkar S/O - Avinash
Sarkar, 2. Ashulata
Sarkar W/O -
Madhubhushan
Sarkar, Occupier:-
Bapi Sarkar, S/O -
Bidhu Bhushan
Sarkar

647/P

700 648 Private Garden(Tilla) 0.1254553 || Allottee:-
1.Bidhubhushan
Sarkar S/O - Avinash
Sarkar, 2.Savitri
Sarkar W/O -
Vidhubhushan
Sarkar, Occupier:- 1.
Gobinda Sarkar S/O
— Sudhir Sarkar 2.
Bapi Sarkar S/O —
Bidhu Bhushan
Sarkar

648

701 649 Private Garden(Tilla) 0.0890328|| Allottee:-1.Yadu
Chandra Sarkar S/O -
Jamini Sarkar,
2.Amod Basi Sarkars
W/O - Yadu Chandra
Sarkar. Occupier:-
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Gobinda Sarkar, S/O
— Sudhir Sarkar
649

702 650

Private

Garden(Tilla)

0.0768919

Allottee:-1. Sudhir
Sarkar S/O - Jamini
Sarkar, 2. Prembala
Sarkar W/O - Sudhir
Sarkar. Occupier:-
Gobinda Sarkar, S/O
— Sudhir Sarkar,
Sudhir Sarkar S/o-
Prembala Sarkar
650/4105

703 651/P

Private

Garden(Tilla)

0.0404694

Allottee:-1.Sudhir
Sarkar S/O - Jamini
Sarkar, 2.Prembala
Sarkar W/O - Sudhir
Sarkar. Occupier:-
Pijush Sarkar, S/O —
Harkumar Sarkar
651/P

704 652

Private

Naal

0.0971267

Allottee:-1.Pradeep
Baishya S/O -
Haridhana Baishya,
2.Kajal Baishya W/O
- Pradeep Baishya.
652

705 653/P

Private

Naal

0.0849858

Allottee:-1.Babul
Baishya S/O -
Haridhana Baishya,
2.Uma Baishya W/O
- Babul Baishya.
653/P

706 688/P

Government

Road

0.0040469

Govt. of Tripura
688/P

707 711/P

Private

Naal

0.0040469

Allottee:-1.Sukumar
Sarkar S/O -
Prasanna Sarkar,
2.Draupadi Sarkar
W/O - Sukumar
Sarkar.

711/P

708 712/P

Private

Garden(Tila)

0.072845

Allottee:-1.Shashi
Mohan Roy S/O -
Madhusudan Roy,
2.Mitu Roy W/O -
Shashi Mohan Roy.
712/P

709 714/P

Government

Viti(Tilla)

0.0485633

Govt. of Tripura,
Occupier:- Dulal
Baishya, S/o-
Gouranga Baishya
714/P

710 715/P

Government

Viti(Tilla)

0.0687981

Govt. of Tripura,
Occupier:- 1. Dulal
Baishya, S/o-
Gouranga Baishya, 2.
Manjushree
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Choudhury, W/o-
Srikanta Choudhury
715/P

711

715/P

Government

Viti(Tilla)

0.0202347

Sujit Sarkar, S/o-
Binode Sarkar,
Joylakhi Sarkar,
W/o- Sujit Sarkar.
Occupier :-
Manjushree
Choudhury W/o- Sri
Kanta Choudhury,
Sujit Sarkar S/o-
Binanda Sarkar.
715/4302/P

|Vi||age: Brahmachhara

712

321/P

Private

Naal

0.0040469

Narayan Bhowmik
S/O -: Ashwini
Bhowmik

321/P

713

381/P

Private

Naal

0.0121408

1.Satya Rajan Sarkar,
2.Sarbananda Sarkar,
3. Sudbhir Sarkar,
4.Subhash Sarkar
S/O -: Shyama
Charan Sarkar

381/P

714

387/P

Private

Naal

0.0809389

Rajpada Kalai S/O -
Milidhan Kalai
387/P

715

389/P

Private

Naal

0.0364225

Ashthlaxmi Kalai
W/O - Dharmapad
Kalai
389/P

716

390/P

Private

Naal

0.2266289

1.Haradhan
Bhowmik, 2.Sadhan
Bhowmik S/O -
Ramanath Bhowmik,
Occupier:-1. Goutam
Biswas, S/O —
Nirdhan Biswas 2.
Kamal Bhowmik,
S/O — Sadhan
Bhowmik & 3.
Aparna Majumder
Shil, W/O — Sankar
Shil

390/P

717

392/

Private

Naal

0.0040469

1.Ramanath
Bhowmik, 2.Ramesh
Chandra Bhowmik
S/O -: Titamni
Bhowmik, 3.Thakur
Dhan Bhowmik S/O -
: Joy Chandra
Bhowmik

392/P

718

394/P

Private

Naal

0.0687981

1. Ramanath
Bhowmik, 2. Ramesh
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Chandra Bhowmik
S/O - Titamni
Bhowmik, 3.Thakur
Dhan Bhowmik S/O -
Joy Chandra
Bhowmik, Occupeir:-
MRINAL
DEBBARMA, S/O-
ARUN SEN
DEBBARMA.

394/P

719 395/P

Private

Bastu (naal)

0.0040469

1. Rajendra Chandra
Das, 2. Jatindra
Chandra Das S/O -:
Sarat Chandra Das
395/P

720 396

Private

Bastu (naal)

0.0647511

Ananda Chandra Das
(Laskar) S/O -:
Poorna Chandra Das,
Occupier:- 1. Ganesh
Sarkar, S/O — Umesh
Sarakar 2. Ranjit
Das, S/O — Lt. Dina
Bandhu Das 3.
Goutam Biswas, S/O
— Nirdhan Biswas
396

721 397

Private

Chara (naal)

0.0566572

Sandhya Mali Devi,
W/o- Sashi Mohan
Debbarma,
Occupier:- Ganesh
Sarkar, S/O — Umesh
Sarakar

397

722 398

Private

Bastu (naal)

0.0404694

Sandhya Mali Devi,
W/o- Sashi Mohan
Debbarma

398

723 399

Private

Chara (Naal)

0.0161878

Sandhya Mali Devi,
W/o- Sashi Mohan
Debbarma

399

724 400

Private

Naal

0.14569

1. Rajendra Chandra
Das, 2. Jatindra
Chandra Das S/O -:
Sarat Chandra Das,
Occupier:- 1. Gita
Sarkar, W/O —
Nirodh Sarkar 2.
Pintu Das, S/O —
Sentu Das 3. Sentu
Das, S/O — Jatindra
Chandra Das 4.
Nantu Das, S/O —
Jatindra Chandra Das
5. Bidhan Das, S/O —
Haridas Das 6. Anita
Das, W/O — Basudeb
Das 7. Smriti Rani
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Das, W/O — Nantu
Das 8. Biplab Das,
S/O — Hari Das 9.
Sentu Das, S/O —
Jetendra Das 10.
Sushanta Sarkar, S/O
— Samir Sarkar 11.
Irshita Das, D/O —
Sanjib Das 12. Ajoy
Sarkar, S/O —
Subhash Sarkar 13.
Devika Sarkar, D/O —
Ajoy Sarkar, 14.
Amrit Sarkar, S/O —
Subhash Sarkar

400

725

401

Government

Naal

0.0404694

Rajni Kanta Das S/O
-: Banamali Das,
Occupier:- 1. Goutam
Biswas, S/O —
Nirdhan Biswas 2.
Kamal Bhowmik,
S/O — Sadhan
Bhowmik, 3. Aparna
Majumder Shil, W/O
— Sankar Shil, 4.
Rakesh Bhowmik,
S/O — Rabindra
Bhowmik, 5. Bimal
Bhowmik, S/O —
Rabindra Bhowmik,
6. Parimal Bhowmik,
S/O — Sadhan
Bhowmik, 7. Sadhan
Bhowmik, 8. Ranjit
Sarkar, S/O —
Sarbananda Sarkar,
9. Priyanath Biswas,
S/O — Nilkanta
Biswas

401

726

402/P

Private

Naal

0.0121408

Shital Chandra
Sarkar, S/O - Nibaran
Chandra Sarkar
402/P

727

403/P

Private

Naal

0.0364225

Jitu Das S/O -: Sharat
Das
403

728

404/P

Private

Naal

0.1295022

1.Satya Rajan Sarkar,
2.Sarbananda Sarkar,
3. Sudhir Sarkar,
4.Subhash Sarkar
S/O -: Shyama
Charan Sarkar

404/P

729

405/P

Private

Vastu(Naal)

0.0040469

1.Satya Rajan Sarkar,
2.Sarbananda Sarkar,
3. Sudbhir Sarkar,
4.Subhash Sarkar
S/O -: Shyama
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Charan Sarkar
405/P

730 408/P

Private

Vastu(Naal)

0.0121408

Sandhya Mali Devi,
W/o- Sashi Mohan
Debbarma.

408/P

731 409/P

Private

Viti (Nal)

0.0809389

Sandhya Mali Devi,
W/o- Sashi Mohan
Debbarma,
Occupier:- 1.Manju
Rani Das, W/O —
Birendra Ch. Das,
2.Paresh Debbarma,
S/O — Lt. Sambhu
Ch. Debbarma,
3.Chandan Das, S/O
— Birendra Ch. Das
409/P

732 435/P

Government

Chara

0.1740186

Govt. of Tripura
435/P

733 439/P

Private

Naal

0.0040469

Kripamani Kalai,
S/o- Padma Kr. Kalai
& Debakanya Kalia,
W/o- Padma K.
Kalai

439/P

734 447/P

Private

Naal

0.1537839

Menaka Kalai, W/O
— Indrajoy Kalai,
Occupier:- 1. Sujit
Kalai, S/O — Indrajoy
Kalai 2. Abhijit
Debbarma, S/O —
Ajit Debbarma
447/2120

735 447/P

Private

Naal

0.1052206

Drupadi Kalai, W/o-
Bishwaketu Kalai.
447/2116/P

736 447/P

Private

Naal

0.1092675

Uruplaney Kalai D/o-
Rabindra Kalai
Occupier - Sukumar
Kalai S/o- Rabindra
Kalai

447/2132/P

737 448/P

Private

Naal

0.1537839

Rathshri Kalai W/o
Rabimohan Kalai
448/P

738 449/P

Private

Naal

0.4127883

1.Kailash Chandra
Kalai, 2. Udayapada
Kalai, 3.Uday Manik
Kaloi S/O -:
Shyamapad Kaloi
449/pP

739 450/P

Private

Naal

0.0121408

Gahanti Kalai W/O -
Yatanmani Kalai
450/P

740 451/P

Private

Naal

0.0809389

1.Kailash Chandra
Kalai, 2. Udayapada
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Kalai, 3.Uday Manik
Kaloi S/O -:
Shyamapad Kaloi
451/P

741

452/P

Private

Naal

0.1699717

Milidhan Kalai, S/o-
Sitaram Kalai
452/p

742

453/P

Private

Naal

0.513962

Rajpada Kalai S/O -
Milidhan Kalai,
Occupier:- 1. Suraj
Kalai, S/O — Kanti
Kalai 2. Manoranjan
Kalai, S/O — Rajpada
Kalai

453/P

743

454/P

Private

Naal

0.0040469

1.Bharti Kalai,
2.Savita Kalai,
3.Arun Kalai,
4.Bhubarajan Kalai
S/O -: Rabindra Kalai
454/P

744

461/P

Private

Naal

0.0040469

Mangaleshwari Kalai
W/O- Dahari Kalai
461/P

745

502/P

Government

Drain

0.0323756

Govt. of Tripura
502/P

746

622/P

Private

Naal

0.0040469

Pramila Priya Dasi
(Kolai) W/O -:
Gauramani
Vaishnava(Kolai)
622/P

747

623/P

Private

Naal

0.222582

Harishchandra Kalai
S/O -: Baidyaram
Kalai, Occupier:-
Babul Sarkar, S/O —
Nirodh Sarkar, Niba
Rani Shil W/o-
Sailesh Shil

623/P

748

652/P

Private

Naal

0.2468636

1.Kripamani Kalai
S/O -: Padma Kumar
Kalai, 2.Devkanya
Kalai W/o Padma
Kumar Kalai,
Occupier:- Prabin
Kalai, S/O - Bilat
Kalai

652/P

749

653/P

Private

Naal

0.2266289

Jaypati Kalai W/O -
Govindpad Kalai,
Occupier:- 1. Prabin
Kalai, S/O — Bilat
Kalai 2. Gouranga
Kalai, S/O — Govinda
Pada Kalai

653/P

750

654/P

Private

Naal

0.1375961

Rabindra Kalai: S/O -
Annaram Kalai ,
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Occupier:- 1. Rekha
Sarkar, W/O —
Madhu Sudan Sarkar
& 2. Shyamal Ghosh,
S/O — Prafulla Ghosh
654/P

751 655/1636/P

Private

Naal

0.0040469

Chandra Dayal
Jamatia,S/oBalram
Jamatia, Chandra
prakesh Jamatia, S/o-
Chandra Dayal
Jamatia, Uktipad
Jamatia, S/o-
Haridayal Jamatia,
NityaSadhu Jamatia,
Nitya mohan Jamatia,
Slo- Pragyak Ch.
Jamatia, Ratna Dayal
Jamatia, Mani Dayal
Jamatia, Rati Ranjan
Jamatia, S/o-
Bindaban Jamatia,
Dibhat Jamatia, S/o-
Boloram Jamatia,
Durba Das Jamatia,
Usha Kanya Jamatia,
W/o- Chachan Ch.
Jamatia, Boloram
Jamatia, S/o- Shyam
Ch. Jamatia.
655/1636/P

752 694/P

Private

Naal

0.0485633

Mandadhari Ghosh
W/O -: Sushen
Chandra Ghosh
694/P

753 695/P

Private

Naal

0.072845

1.Hiralal Ghosh S/O
-: Sushen Chandra
Ghosh, 2.Champalata
Ghosh W/O -: Hiralal
Ghosh Occupier-
Teliamura R.D.
Block

695/P

754 699/P

Private

Naal

0.2347228

Jatindra Sarkar S/O -:
Nawabdwip Sarkar,
Occupier:- 1. Rekha
Sarkar, W/O —
Madhu Sudan Sarkar,
2. Sajal Sarkar, S/O-
Jatindra Sarkar

699/P

755 700/P

Private

Naal

0.0566572

Niranjan Sarkar S/O -
: Bhim Chandra
Sarkar

700/P

756 701/P

Private

Naal

0.0445164

Manoranjan Sarkar
S/O -: Munshi
Chandra Sarkar
701/P
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757 702/P Private Naal 0.0607042 (| 1.Pradeep Kumar
Sarkar S/O -: Anil
Chandra Sarkar,
2.Sachirani Sarkar
W/O -: Pradeep
Kumar Sarkar,
Occupier:- 1. Namita
Debbarma, W/O —
Rajani Kanta
Debbarma

702/P

758 703/P Government Naal 0.1214083|| Govt. of Tripura,
Occupier:- 1. Namita
Debbarma, W/O —
Rajani Kanta
Debbarma

703/P

759 706/P Private Naal 0.0040469 || Krishna Mohan
Jamatia, S/o-
Basudeb Jamatia.
706/P

760 707/P Private Naal 0.1578308 || Krishna Mohan
Jamatia, S/o-
Basudeb Jamatia,
Occupier:-1.Jadab
Sarkar, S/O —
Banamali Sarkar,
2.Rajkumar Sarkar,
S/O — Sridhan
Sarkar, 3.Hari Kumar
Sarkar, S/O — Udhab
Sarkar

707/P

761 708/P Private Naal 0.0161878|| Krishna Mohan
Jamatia, S/o-
Basudeb Jamatia,
occupier:- Sujit
Baishya, S/O- Prabir
Baishya

708/P

762 709/P Private Naal 0.0040469 || Krishna Mohan
Jamatia, S/o-
Basudeb Jamatia.
709/P

763 712/P Private Naal 0.1618778 || Krishna Mohan
Jamatia, S/o-
Basudeb Jamatia.
712/P

764 713/P Private Naal 0.072845|| Krishna Mohan
Jamatia, S/o-
Basudeb Jamatia.
713/P

765 723/P Government Naal 0.0040469|| Govt. of Tripura
723/P

766 724/P Private Naal 0.0121408(|1.Sridam Sarkar S/O
-: Yadav Sarkar,
2.Sachirani Sarkar
WI/O -: Shridam
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Sarkar, Occupier:-
Prasenjit Sarkar, S/O
— Sridam Sarkar
724/P

767 725

Private

Naal

0.0809389

Chandra Dayal
Jamatia,S/oBalram
Jamatia, Chandra
prakesh Jamatia, S/o-
Chandra Dayal
Jamatia, Uktipad
Jamatia, S/o-
Haridayal Jamatia,
NityaSadhu Jamatia,
Nitya mohan Jamatia,
S/o- Pragyak Ch.
Jamatia, Ratna Dayal
Jamatia, Mani Dayal
Jamatia, Rati Ranjan
Jamatia, S/o-
Bindaban Jamatia,
Dibhat Jamatia, S/o-
Boloram Jamatia,
Durba Das Jamatia,
Usha Kanya Jamatia,
W/o- Chachan Ch.
Jamatia, Boloram
Jamatia, S/o- Shyam
Ch. Jamatia.,
Occupier:- Prasenjit
Sarkar, S/O — Sridam
Sarkar,

725

768 726/P

Private

Naal

0.0080939

1.Shridam Sarkar
S/O -: Yadav Sarkar,
2.Sachirani Sarkar
WI/O -: Shridam
Sarkar

726/P

769 729/P

Private

Naal

0.0566572

Ranjit Kumar
Jamatia S/O -:
Jaladhar Jamatia,
Occupier:- Prasenjit
Sarkar, S/O — Sridam
Sarkar

729/P

770 730/P

Private

Naal

0.0607042

Chandra Dayal
Jamatia,S/oBalram
Jamatia, Chandra
prakesh Jamatia, S/o-
Chandra Dayal
Jamatia, Uktipad
Jamatia, S/o-
Haridayal Jamatia,
NityaSadhu Jamatia,
Nitya mohan Jamatia,
S/o- Pragyak Ch.
Jamatia, Ratna Dayal
Jamatia, Mani Dayal
Jamatia, Rati Ranjan
Jamatia, S/o-
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Bindaban Jamatia,
Dibhat Jamatia, S/o-
Boloram Jamatia,
Durba Das Jamatia,
Usha Kanya Jamatia,
W/o- Chachan Ch.
Jamatia, Boloram
Jamatia, S/o- Shyam
Ch. Jamatia.,
Occupier:- Parimal
Biswas, S/O — Jamini
Biswas

730/P

771

731/P

Private

Naal

0.1011736

Chandra Dayal
Jamatia,S/oBalram
Jamatia, Chandra
prakesh Jamatia, S/o-
Chandra Dayal
Jamatia, Uktipad
Jamatia, S/o-
Haridayal Jamatia,
NityaSadhu Jamatia,
Nitya mohan Jamatia,
Slo- Pragyak Ch.
Jamatia, Ratna Dayal
Jamatia, Mani Dayal
Jamatia, Rati Ranjan
Jamatia, S/o-
Bindaban Jamatia,
Dibhat Jamatia, S/o-
Boloram Jamatia,
Durba Das Jamatia,
Usha Kanya Jamatia,
W/o- Chachan Ch.
Jamatia, Boloram
Jamatia, S/o- Shyam
Ch. Jamatia.
Occupier:-Parimal
Biswas, S/O — Jamini
Biswas

731/P

772

734/P

Private

Naal

0.1537839

Chandra Dayal
Jamatia,S/oBalram
Jamatia, Chandra
prakesh Jamatia, S/o-
Chandra Dayal
Jamatia, Uktipad
Jamatia, S/o-
Haridayal Jamatia,
NityaSadhu Jamatia,
Nitya mohan Jamatia,
S/o- Pragyak Ch.
Jamatia, Ratna Dayal
Jamatia, Mani Dayal
Jamatia, Rati Ranjan
Jamatia, S/o-
Bindaban Jamatia,
Dibhat Jamatia, S/o-
Boloram Jamatia,
Durba Das Jamatia,
Usha Kanya Jamatia,
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W/o- Chachan Ch.
Jamatia, Boloram
Jamatia, S/o- Shyam
Ch. Jamatia.

734/P

773 735/P

Private

Naal

0.0040469

Chandra Dayal
Jamatia,S/oBalram
Jamatia, Chandra
prakesh Jamatia, S/o-
Chandra Dayal
Jamatia, Uktipad
Jamatia, S/o-
Haridayal Jamatia,
NityaSadhu Jamatia,
Nitya mohan Jamatia,
Slo- Pragyak Ch.
Jamatia, Ratna Dayal
Jamatia, Mani Dayal
Jamatia, Rati Ranjan
Jamatia, S/o-
Bindaban Jamatia,
Dibhat Jamatia, S/o-
Boloram Jamatia,
Durba Das Jamatia,
Usha Kanya Jamatia,
W/o- Chachan Ch.
Jamatia, Boloram
Jamatia, S/o- Shyam
Ch. Jamatia.

735/P

774 736

Private

Naal

0.0809389

Chandra Dayal
Jamatia,S/oBalram
Jamatia, Chandra
prakesh Jamatia, S/o-
Chandra Dayal
Jamatia, Uktipad
Jamatia, S/o-
Haridayal Jamatia,
NityaSadhu Jamatia,
Nitya mohan Jamatia,
S/o- Pragyak Ch.
Jamatia, Ratna Dayal
Jamatia, Mani Dayal
Jamatia, Rati Ranjan
Jamatia, S/o-
Bindaban Jamatia,
Dibhat Jamatia, S/o-
Boloram Jamatia,
Durba Das Jamatia,
Usha Kanya Jamatia,
W/o- Chachan Ch.
Jamatia, Boloram
Jamatia, S/o- Shyam
Ch. Jamatia.,
Occupier:- Rajkumar
Sarkar, S/O — Sridam
Sarkar

736

775 737/P

Private

Naal

0.0283286

1. Chandra Dayal
Jamatia S/oBalram
Jamatia, 2. Chandra
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prakesh Jamatia, S/o-
Chandra Dayal
Jamatia, 3. Uktipad
Jamatia, S/o-
Haridayal Jamatia, 4.
NityaSadhu Jamatia,
5. Nitya mohan
Jamatia S/o- Pragyak
Ch. Jamatia, 6. Ratna
Dayal Jamatia, 7.
Mani Dayal Jamatia,
8. Rati Ranjan
Jamatia S/o-
Bindaban Jamatia, 9.
Dibhat Jamatia S/o-
Boloram Jamatia, 10.
Durba Das Jamatia,
11. Usha Kanya
Jamatia W/o-
Chachan Ch.
Jamatia,12. Boloram
Jamatia S/o- Shyam
Ch. Jamatia.,
Occupier:- 1.Udhab
Sarkar, S/O — Jadab
Sarkar, 2.Sujit
Biswas S/o- Prabir
Baishya.

373/P

776

738/P

Private

Naal

0.072845

Chandra Dayal
Jamatia,S/oBalram
Jamatia, Chandra
prakesh Jamatia, S/o-
Chandra Dayal
Jamatia, Uktipad
Jamatia, S/o-
Haridayal Jamatia,
NityaSadhu Jamatia,
Nitya mohan Jamatia,
Slo- Pragyak Ch.
Jamatia, Ratna Dayal
Jamatia, Mani Dayal
Jamatia, Rati Ranjan
Jamatia, S/o-
Bindaban Jamatia,
Dibhat Jamatia, S/o-
Boloram Jamatia,
Durba Das Jamatia,
Usha Kanya Jamatia,
W/o- Chachan Ch.
Jamatia, Boloram
Jamatia, S/o- Shyam
Ch. Jamatia.

738/P

77

739/P

Government

Naal

0.0849858

Govt. of Tripura
739/P

778

740

Government

Naal

0.0566572

Govt. of Tripura
740

779

740/1824

Government

Naal

0.0040469

Govt. of Tripura
740/1824
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780 741/P

Private

Naal

0.1416431

Dharam sadhan
Jamatia S/O - Gour
chan Jamatila
741/P

781 744/P

Private

Naal

0.0121408

1. Brihlal Jamatia
S/O -: Sukarn
Jamatia, 2.
Brindalakshi
Jamatiya W/O -:
Brihlal Jamatia
744/P

782 745/P

Private

Naal

0.0080939

1.Gayatri Jamatiya
S/O -: Subarnya
Dayal Jamatiya,
2.Kanya Jamatia
W/O -: Gayatri
Jamatia

745/P

| Village: Uttar Gakulnagar

783 10/P

Private

Naal

0.1537839

Rayati: Satya sarthi
Jamatiya S/o0 Dhanya
pada Jamatiya,
occupier 1. Bidesh
Debbarma, S/o
Suresh Debbarma, 2.
Jyotilal Hari Jamatia
S/o Lt. Satyasarathi
Jamatia 3. Pada
Manik Jamatia S/o-
Satya Sarathi
Jamatia,

10/P

784 13/P

Private

Naal

0.1740186

Rayati:- Mukta Basi
Jamatiya S/o Radha
Pad Jamatiya.
Occupier 1. Ratha
Kumar Jamatia S/o-
Joy Hari Jamatia 2.
Mukta Hari Jamatia
S/o- Dharma
Bahadur 3. Laxmi
Charan Debbarma
S/o- Lt. Hari Charan
debbarma

13/P

785 2/P

Private

Naal

0.2670983

Rayati:- Motilal
Debnath S/o.
Bishwambhar
Debnath.

2/P

786 21

Private

Naal

0.0849858

Rayati:- Surendra
Chandra Das S/o.
Murari Das.

21/P

787 22/P

Private

Naal

0.0809389

Rayati:- Ramani
Mohan Das S/o.
Rajni Kanta Das
22/p
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788 23/P Private Bastu (naal) 0.0445164 || Rayati:- Surendra
Chandra Das S/o.
Murari Das, occupier
Karma Jamatia, S/o-
Lt. Binda Sadhan
Jamatia, Kampas
Jamatia, S/o- Lt.
Birgu Lila Jamatia
23/P

789 24/pP Private Bastu (naal) 0.0161878 || Rayati:- Ramani
Mohan Das S/o.
Rajni Kanta Das.
occupier Kampas
Jamatia, S/o- Lt.
Birgu Lila Jamatia,
Shib Kumar Jamatia
S/o- Lt. Lalbahadur
Jamatia.

24/P

790 3/P Private Nal 0.0930797 || Rayati:- Kathina hari
jamatia s/o Niranjan
jamatia
3/2052

791 3/P Private Nal 0.14569 || Rayati: Ananta
Kumar Jamatiya S/o.
Radha Madan
Jamatiya, Occupier:-
1. .Pritam Kalai, S/o-
Bilat Kalai, 2. Bishnu
Laxmi Kalai W/o-
Dipak Kalai, 3.
Kantha Hari Jamatia
S/o- Lt. Niranjan Kr.
Jamatia

3/P

792 33/P Private Nal 0.0445164 || Rayati-1.Brajendra
Kumar
Jamatia,2.Khotri
Mohan
Jamatia,3.Khotri
Bahadur
Jamatia,4.Bijoy
Bahadur Jamatia S/o-
Mukunda Basi
Jamatia, occupier 1.
Sabita Jamatia W/o-
Anand Jamatia 2.
Shiv Kumar Jamatia
S/o Lt. Lal Bahadur
Jamatia

33/P

793 35/P Private Naal 0.1254553 | Rayati-1.Brajendra
Kumar Jamatia,2.
Khotri Mohan
Jamatia,3. Khotri
Bahadur Jamatia,
4.Bijoy Bahadur
Jamatia S/o-
Mukunda Basi
Jamatiar, occupier 1)
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Bijoy Bahadur
Jamatia, S/o- Banda
Basi Jamatia, 2)
Laxmi Charan
Debbarma S/o- Lt.
Hari Charan
Debbarma ,

35/P

794 36/P

Private

Naal

0.0040469

Rayati-1.Brajendra
Kumar
Jamatia,2.Khotri
Mohan
Jamatia,3.Khotri
Bahadur
Jamatia,4.Bijoy
Bahadur Jamatia S/o-
Mukunda Basi
Jamatia, occupier -
Ruhani Das, S/o-
Rajani Kanta Das
Since

36/P

795 37/P

Private

Naal

0.0364225

Rayati-Shandhyan
Mani Jamatia S/o-
Bikram Mani
Jamatia, occupier :
Aghore Basi Das S/o-
Braja Basi Das
Since-1962.

37/P

796 40/P

Private

Naal

0.0242817

Rayati:- 1.Bhagya
Chandra Jamatiya,
2.Ananga Manik
Jamatia S/o. Kailash
Chandra Jamatia,
occupier- Badha Hari
Jamatia, S/o- Indra
Hari Jamatia

40/P

797 47/P

Private

Naal

0.0080939

Rayati:- Biswa
Kumar Jamatia
S/oVikram Mani
Jamatia.

47/P

798 9/P

Private

nal

0.1214083

Rayati:- Drapa Hari
Jamatia, S/o- Naba
dayal Jamatia
9/2051/P

|Vi||age: Teliamura

799 6130/P

Private

Naal

0.0323756

Budh Roy Debbarma
S/o. Mani Chandra
Debbarma

6130/P

800 6167/P

Private

Naal

0.0080939

Maharam Debbarma
S/o Hemanta
Debbarma,Occupier
Chintamani
Debbarma S/o-
Rabindra Debbarma
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[ | | | 6167/P

801 6170/P Private Naal 0.1335492 || Maharam Debbarma
S/o Hemanta
Debbarma, Occupier
1. Sri Bishnu Rudra
Paul S/o-
Budhubushan Rudra
Paul, 2. Sri Prabir
Rudra Paul S/o-
Kanai Rudra Paul
6170/P

802 6171/P Private Naal 0.14569 || Maharam Debbarma
S/o Hemanta
Debbarma, Occupier
Chintamani
Debbarma S/o-
Rabindra Debbarma
6171/P

803 6172/P Private Naal 0.29138 || Maharam Debbarma
S/o Hemanta
Debbarma, Occupier
1. Chintamani
Debbarma S/o-
Rabindra Debbarma,
2. Bishnu Rudra Paul
S/o- Bidhu Bhushan
Rudra Paul, 3. Prabir
Rudra Paul s/o-
Kanai Rudra Paul
6172/P

804 6173/P Private Naal 0.0647511 || Jagatchandra Sarkar
S/o Ram Kumar
Sarkar Occupier :- 1.
Nantu Rudra Paul
S/o- Narayan Rudra
Paul, 2. Goutam
Sarkar S/o- Harendra
Ch. Sarkar

6173/P

805 6174 Private Naal(naal) 0.0323756 || Dipali Rudra Pal w/o
Bimal Rudra Pal
6174

806 6198/P Private Naal(naal) 0.0040469 || Kanai Rudra Pal S/o
Chandra Nath Rudra
Pal, Occupier 1.Sri
Nantu Rudra Paul
S/o- Narayan Rudra
Paul, 2. Kanai Rudra
Paul, S/o- Chandra
Nath Rudra Paul
6198/P

807 6199 Private Naal(naal) 0.0647511||Kanai Rudra Pal S/o
Chandra Nath Rudra
Pal

6199

808 6201 Private Naal(naal) 0.14569 || Dipali Rudra Pal w/o
Bimal Rudra
Pal,Occupier Sri
Rakesh Rudra Paul
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S/o- Bimal Rudra
Paul
6201

809 6202/P

Private

Naal

0.0161878

1.Ramesh Chandra
Sarkar, 2.Yogesh
Chandra Sarkar s/o
Durga Charan Sarkar
6202/P

810 6204/P

Private

Naal

0.0971267

1.Nihar Bala Pal W/o
Jatindra Mohan Pal,
2.Yadav Chandra
Pal, 3. Keshav
Chandra Pal,
4.Chandan Pal,
5.Rekha Rani Pal S/o
Jatindra Mohan Pal
6204

811 6205/P

Private

Naal

0.0040469

Jamini Ranjan Pal
S/o Nabakishore Pal
6205/P

812 6206

Private

Naal

0.0323756

Nepal Debnath S/o
Nityananda Debnath,
Occupier- Sri
Gouranga Sarkar S/o-
Jogesh Ch. Sarkar
6206

813 6206

Private

Naal

0.0323756

Dipali Rudra pal w/o
Bimal rudra pal,
Occupier- Sri
Gouranga Sarkar S/o-
Jogesh Ch. Sarkar
6206/7496

814 6207

Private

Naal(naal)

0.0647511

Dipali Rudra Pal
W/o- Bimal Rudra
Pal, Occupier- 1. Sri
Gouranga Sarkar S/o-
Jogesh Ch. Sarkar, 2.
Tapan Shil S/O- Lt
Shanti Ranjan Shil
6207

815 6208

Private

Naal

0.0647511

Tapan Debnath S/o
Radha Govinda
Debnath, Occupier 1.
Sri Subir Das S/o-
Ranjit Kumar Das, 2.
Sri Abhay Banik S/o-
Nitai Banik, 3. Sri
Tinku Sarkar W/o-
Bulan Sarkar

6208

816 6209

Private

Naal

0.0080939

Tapan Debnath S/o
Radha Govinda
Debnath, Occupier
Sri Subir Das S/o-
Ranjit Kumar Das
6209

817 6212

Private

Naal

0.0040469

Jagmani Debbarma
S/o Khetra Mohan
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Debbarma
6212

818 6213 Private Naal 0.0323756 || Mohini Devi W/o-
Khetra Mohan
Debbarma, Occupier-
1. Sri Bulan Sarkar
S/o- Lt harendra
Sakar, 2. Sri Anu
Rudra Paul S/o-
Tapan Rudra Paul, 3.
Sri Ratan Shil S/o-
Lt. Shanti Ranjan
Shil

6213

819 6214 Private Pukur (Naal) 0.0404694 || Mohini Devi W/o-
Khetra Mohan
Debbarma, Occupier
- Sri Ratan Shil S/o-
Lt Shanti Ranian Shil
6214

820 6217 Private Bastu(naal) 0.0364225 || Mohini Devi W/o-
Khetra Mohan
Debbarma, Occupier
1. Sri Bulan Sarkar
S/o- Lt Harendra
Sarkar, 2. Sri Badal
Sarkar S/o- Harendra
Sarkar 3. Anita
Sarkar W/o- Lt.
Shyamal Sarkar
6217

821 6416/P Private Naal 0.0040469 || Prasanta Ghosh S/o
Harlal Ghosh
6416/P

822 6417/P Private Naal 0.0202347 || Lalmohan Malakar
S/o Kali Charan
Malakar

6417/P

823 6423/P Private Naal 0.0566572(| 1. Motilal Pal,
2.Jawharlal Pal,
3.Pannalal Pal,
4.Priyalal Pal,
5.Krishnalal Pal,
6.Hira Lal Pal S/o
Bipin Chandra Pal
6423/P

824 6424/P Private Naal 0.1740186 || Hiralal Das S/o
Ramadhan Das
6424/P

825 6425/P Private Naal 0.2670983 || Gouranga Rudra Pal
S/o Payeri Mohan
Rudra Pal

6425/P

826 6426/P Private Naal 0.0283286 || Amulya Chandra
Debnath S/o Avinash
Chandra Debnath
6426/P

827 || 6431/P || Private |[Naal I 0.0040469 | Krishnadhan Das S/o |
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Damodar Das
6431/P

828 6432/P Private Naal 0.0040469 || Jatindra Sarkar S/o
Kailash Sarkar
6432/P

829 6433/P Private Naal 0.0080939|| Lavangalata Pal W/o
Krishna Charan Pal
6433/P

830 6434/P Private Naal 0.0161878|| 1.Narottam Das, 2.
Bakul Chandra Das,
3. Parul Das S/o
Nagendra Chandra
Das, 4. Malati Das
W/o Mohanta Das
6434/P

831 6435 Private Naal 0.1780656 || Shambhu Charan
Singh Kalai S/o
Paida Roy Singh
Kalai, Occupier
Chintamani
Debbarma

6435

832 6436/P Private Naal 0.0202347 || Shambhu Charan
Singh Kalai S/o-
Paida Roy Singh
Kalai, Occupier
Chintamani
Debbarma S/o-
Rabindra Debbarma
6436/P

833 6437/P Private Naal 0.0040469 || Shambhu Charan
Singh Kalai S/o
Paida Roy Singh
Kalai, Occupier
Chintamani
Debbarma S/o-
Rabindra Debbarma
6437/P

834 6438/P Private Naal 0.0687981 || Shambhu Charan
Singh Kalai S/o
Paida Roy Singh
Kalai, Occupier
Chintamani
Debbarma S/o-
Rabindra Debbarma
6438/P

835 6439/P Private Naal 0.0566572 || Shambhu Charan
Singh Kalai S/o
Paida Roy Singh
Kalai, Occupier
Chintamani
Debbarma W/o-
Rabindra debbarma.
6439/P

836 6440/P Private Naal 0.0647511|Ananda Chandra Das
S/o Nagendra
Chandra Das

6440/P
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837 6441/P Private Naal 0.0566572 | 1. Mantu Bhowmik,
2. Tapan Bhowmik
S/o Manmohan
Bhowmik

6441/P

838 6442/P Private Naal 0.0040469 || Ruhini Kumar Das
S/o Ramdhan Das
6442/P

839 6443/7669/P Private Naal 0.0080939 | Banke Bihari
Rudrapal S/o Gagan
Chandra Rudrapal
6443/7669/P

840 6445/P Private Naal 0.0040469 || Ratan Rudrapal S/o-
Tarani Rudrapal
6445/P

841 6446/P Private Naal 0.0323756 || Nalini Kanta Das S/o
Ramadhan Das
6446/P

842 6447/7418 Private Naal 0.0283286|| Amar Chand
Rudrapal S/o Navin
Chandra Rudrapal
6447/7418

843 6447/P Private Naal 0.0323756 || Gaurang Chandra
Rudra Pal S/o Jagat
Chandra Rudra Pal
6447/P

844 6449/P Private Naal 0.0202347|| Sadhan Chandra
Rudrapal S/o Amar
Chan Rudrapal
6449/P

845 6450/P Private Naal 0.0161878||Sadhan Chandra
Rudrapal S/o
Amarchan Rudrapal
6450/P

846 6451/P Private Naal 0.0080939 || Kartik Das S/o
Mahendra Chandra
Das

6451/P

847 6452/P Private Naal 0.0040469 || Adhir Chandra
Rudrapal S/o
Ashwini Kumar
Rudrapal
6452/P

848 6454/P Private Naal 0.1295022(|1. Srish Chandra Das,
2. Satish Chandra
Das, 3. Dhirendra
Chandra Das S/o
Sarat Chandra Das
6454/P

849 6455 Private Naal 0.0768919 || Montu Bhowmik
W/o Manmohan
Bhowmik

6455

850 6455/7468 Private Naal 0.072845||Hemlata Bhowmik
W/0o Manmohan
Bhowmik
6455/7468
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851 6456/P

Private

Naal

0.0647511

Suniti Charan Pal S/o
Nadiar Chand Pal
6456/P

852 6457/P

Private

Naal

0.0242817

Kartik Das S/o
Mahendra Chandra
Das, Occupier-
Madhab Das S/o-
Ajit das

6457/P

853 6461/P

Private

Naal

0.2387697

Biplab Das S/o
Satish Chandra Das
6461/P

854 6481/P

Private

Naal

0.0040469

Nalini Kanta Das S/o
Ramadhan Das
6481/P

855 6482/P

Private

Naal

0.1173614

Njanendra Chandra
Das S/o Prakash
Chandra Das
6482/P

856 6483/P

Private

Naal

0.0040469

Nalini Kanta Das S/o
Ramadhan Das
6483/P

857 6484

Private

Naal

0.1659247

Nalini Kanta Das S/o
Ramadhan Das
6484

858 6485/P

Private

Naal

0.0647511

Nalini Kanta Das S/o
Ramadhan Das
6485/P

859 6486/P

Private

Naal

0.0161878

1.Ananda Das,
2.Mahananda Das,
3.Srinandan Das S/o
Nagendra Chandra
Das, 4.Joy Durga
Bala Das W/o
Nagendra Chandra
Das, occupier arjun
kumar das s/o
sukumar das
6486/P

860 6528/P

Private

Naal

0.0161878

Damodar Das s/o
Haridhan das,
Occupier 1. Smt.
Anima Rani Das
W/o-Prasenjit Das, 2.
Sri Liten Gope S/o-
Hari pad Gope, 3.
Smt. Champa
Manjuder W/o-
Abhijit Singha
6528/P

861 6529/P

Private

Naal

0.0283286

Damodar Das S/o-
Haridhan Das
Occupier 1. Smt.
Anima Rani Das
W/o-Prasenjit Das, 2.
Sri Liten Gope S/o-
Hari pad Gope, 3.
Smt. Champa
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Manjuder W/o-
Abhijit Singha, 4. Sri
Abhijit Singha S/o-
Biman Kr. Singha 5.
Parimal Das S/o-
Kartik Das .

6529/P

862

6530/P

Private

Naal

0.0445164

Rajni Kanta Sarkar
S/o Surya Mani
Sarkar

6530/P

863

6530/P

Private

Naal

0.1214083

Kalpana Deb w/o
Jyotish chandra deb
6530/11685

864

6532/P

Private

Naal

0.0687981

Suresh Chandra Pal
S/o Dwarika Nath Pal
6532/P

865

6533

Private

Naal

0.0809389

1.Ananda Das,
2.Mahananda Das,
3.Srinandan Das S/o
Nagendra Chandra
Das, 4.Joy Durga
Bala Das W/o
Nagendra Chandra
Das, Occupier Arjun
Kumar Das S/o-
Sukumar Das

6533

866

6534/P

Private

Naal

0.1335492

1. Surendra Chandra
Rudrapal, 2.
Narendra Rudrapal
S/o Kamala Kant
Rudrapal

6534/P

867

6535/P

Private

Naal

0.0404694

Shukhendra Rudrapal
S/o-Bhuban Chandra
Rudrapal

6535/P

868

6536/P

Private

Naal

0.0485633

Somesh Pal S/o
Suresh Chandra Pal,
Occupier Sri Dipayan
Das S/o-Sanjit Das
6536/P

869

6536/P

Private

Naal

0.3156617

Maranjan Debbarma
s/o sibhuram
Debbarma occupier
sujala debbarma w/o
Mrityanjay kar
6536/8992

870

6546/P

Private

Naal

0.0687981

Jitendra Sarkar S/o
Kshetra mohon
sarkar

6546/P

871

6547/P

Private

Naal

0.0283286

Samprai Debbarma
S/o Kusha Chandra
Debbarma, occupier-
Arjun kumar das S/o
Sukumar das
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||6547/P

872 6548/P

Private

Naal

0.0323756

Ruhini Kumar Das
S/o Ramdhan Das
6548/P

873 6549/P

Private

Naal

0.0040469

Damodar Das S/o
Haridhan Das
6549/P

874 6650/P

Private

Naal

0.0040469

Prasenjit Das s/o
Amulya Das
6650/11661

875 6650/P

Private

Naal

0.0040469

Damodar Das s/o
Haridhan das,
Occupier Sri
Prasenjit Das s/o
Amulya das,
6650/P

876 6651

Private

Naal

0.0242817

Prasenjit Das S/o
Amulya Das
6651

877 6652

Private

Naal

0.0323756

Kalpana Deb W/o-
Jyotish,Deb
6652

878 6653/P

Private

Naal

0.1578308

Sukumar Sarkar S/o-
Shashi Mohan Sarkar
6653/P

879 6655

Private

Naal

0.0526103

Subhash Das S/o
Gaurang Chandra
Das

6655

880 6656

Private

Naal

0.1214083

Subhash Das S/o
Gaurang Chandra
Das

6656

881 6657/P

Private

Naal

0.0161878

Triparna Devvarma
S/o Badan Chandra
Devvarma, Occupier
Sujala Debbarma
6657/P

882 6658/P

Private

Naal

0.0202347

1.Diba Chandra
Debbarma S/o Lahar
Chandra Debbarma,
2. Akbar Ali S/o
Abdul Gafur,
Occupier-
Manoranjan Bebbrma
S/o- Rabi Charan
Debbarma

6658/P

883 6659/P

Private

Naal

0.0242817

1. Diba Chandra
Debbarma S/o Lahar
Chandra Debbarma,
2. Akbar Ali S/o
Abdul Gafur,
Occupier-
Manoranjan debbrma
S/o Rabi charan
Debbarma
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6659/P |

884

6667

Private

Naal

0.14569

Subhash Das S/o
Gaurang Chandra
Das, occupier
Kishore Roy
Acharjee S/o-
Harendra Roy
Acharjee

6667

885

6667

Private

Naal

0.0202347

Sangita Rakhit
chowdhury w/o
Kamal chowdhury
6667/11714

886

6673/P

Private

Naal

0.0080939

Nepal Rudrapal S/o
Birendra Chandra
Rudrapal

6673/P

|Vi||age: Ramkrishnapur

887

438/P

Government

Layak Patit
(lunga)

0.1254553

Government of
Tripura
438/P

888

480/P

Government

Tilla

0.1375961

Government of
Tripura

Total|| 43.6859503999999 |
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